FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. AKS COLD STORAGE LIMITED
OPERATING IN THE COLD STORAGE AND WAREHOUSING INDUSTRY IN
PALAKKAD, MALAPPURAM & ALAPPUZHA DISTRICT

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor
along with PAN/ CIN/ LLP No.

M/s. AKS COLD STORAGE LIMITED
PAN: AAICS6469C
CIN: U63022KL2003PLCO015881

Address of the registered office

SF NO 43 1 G 2, Arror Junction Arror Post
\Alapuzha, Keralam-- 688534

URL of website

INIL

Details of the place where the
majority of fixed assets are located

nit-I - Kinfra Industrial Park, Menonpara Road, Kanjikode,
Palakkadu Circle, Palakkad, Keralam-678621. [Capacity:
approximately 5,000 metric tonnes (MT)]

Unit-II - Kinfra,Techno Industrail Park, Kakkanchery,
Chelammbra, Calicut Univercity (P.O), Malappuram, Kerelam-
573635.

[Capacity: approximately 5,000 metric tonnes (MT)]

(Unit-III - 16/203/A, 16/217/A, 16/217/8; Near Keltron Road,
Aroor Alappuzha, Cherthala Circle, Alappuzha, Keralam-688534.
[Capacity: approximately 5,000 metric tonnes (MT)]

Installed capacity of main
products/ services

The Company’s major revenue is from Cold storage and
‘Warehousing Business.

Quantity and value of main
products/ services sold in the last
financial year

As per the Income Tax & Tax Audit Returns filed, Turnover from
the Operation for the FY 2025-2026 is Rs.5.43 Crs. [Now CD is
operative]

Number of employees/ workmen

12

Further details, including the last
available financial statements (with
schedules) of two years, lists of
creditors, and relevant dates for
subsequent events of the process,
are available af:

Can be collected from the office of the RP

IM/s. SPP [nsolvency Professionals LLP,

2nd Floor, CODISSIA, G.D. Naidu Towers,

Huzur Road, Coimbatore - 641 018

[BBI Reg No. IBBI/IPE-0143/IPA-1/2022-23/50033 Ph.no:
+91-94888-10404/ +91 73730 52341

Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at:

Mail to: akscsltdcirp@gmail.com / [PEadmin@sppgroups.com




ILast date for receipt of expression of

10. interest 24" November, 2026 (Tuesday)
1 Date of issue of the provisional list of (04" December, 2026 (Friday)
" | prospective resolution applicants
2. tI.I,}ast datc? for sub‘rmssmn of objections to 09% December, 2026 (Wednesday)
e provisional list
13, Date ot_' issue o_f final list of prospective 19% December, 2026 (Saturday)
resolution applicants
Date of issue of information
14, memorandum, eva'luatlon matrix and D45 December, 2026 (Thursday)
request for resolution plans to
prospective resolution applicants
15 Last date for submission of resolution 23 January, 2027 (Saturday)
plans
16. | Process email ID to submit EOI akscsltdeirpi@email.com / [PEadmin@spperoups.com
17 Details of the corporate debtor’s The CD is registered under the MSME category.
" | registration status as an MSME [Reg no. UDYAM-KL-01-0020727]
For M’s.
Place: Coimbatore LAY
Date: 06™ November 2026 M/s. SPP Insolvency Professionals LLP [IPE] acting as

RP of M/s. Aks Cold Storage Limited
IBBI Reg No. IBBI/IPE-0143/TPA-1/2022-23/50033
AFA No.: AA1/50033/02/300627/20098 valid up to 30.06.2027

Published on 10™ November 2026 in the following newspaper:

L =

Business Line — English — Covering All India Edition
Deshabhimani — Malayalam — Covering Alappuzha, Malappuram & Palakkad Edition
Dinamani — Tamil — Covering Coimbatore (Including Metupalayam) Edition
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Bank of Baroda raises
MCLR by 5 to 20 bps

B

-
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Mumbai: Bank of Baroda (BoB)
has decided to up its marginal
cost of funds-based lending
rate (MCLR) by 5 to 20 basis
points (bps) from November
12. The bank has increased the
MCLR the most (20 bps) in two
tenors — three months (from
8.3 per cent to 8.5 per cent)
and six months (from 8.5 per
cent to 8.7 per cent). The
one-month and one-year MCLR
have been upped by 5 bps
(from 7.95 per cent to 8 per
cent) and 10 bps (from 8.75
per cent to 8.85 per cent),
respectively. Overnight MCLR
remains unchanged at 7.85 per
cent. our BUREAU

10B unveils application for
digital rupee transactions

Chennai: Indian Overseas Bank

(IOB) has launched its Central
Bank Digital Currency
application (I0B digital rupee),
enabling customers to transact
conveniently using digital
rupee (eX) through a secure
and seamless digital payment
mobile application. “The IOB
digital rupee application
provides customers a secure
mobile application to maintain
digital rupee wallets and
perform instant peer-to-peer
and peer-to-merchant
transactions,” said I0B. The
app supports UPI
interoperability, providing an
additional digital payment
option alongside existing UPI
APPS. OURBUREAU

Gujarat Energy
PNG salesin
Morbi drop 90%
in last S months

—
Avinash Nair
Ahmedabad

Gujarat Energy’s piped nat-
ural gas sales to Morbi, In-
dia’s biggest ceramic cluster,
nosedived 90 per cent over
the past five months to 1 mil-
lion standard cubic metres
per day (mmscmd), from a
peak of 8.5 mmscmd during
the supply disruption
triggered by the Iran war, as
improving propane availabil-
ity prompted manufacturers
to switch back to the altern-
ative fuel.

“Before the [Iran] war,
Morbi volumes [in February]
were close to 2.5 mmscmd,
then we went up to 8.5
mmscmd and nowweareat 1
mmscmd,” a senior Gujarat
Energy official told investors
recently.

This sharp decline high-
lights the challenge facing
the city gas distributor in re-
taining industrial customers
as the economics of fuel
switching shifts in favour of
propane. The company is
now looking to strengthen
its long-term liquefied nat-
ural gas (LNG) sourcing
portfolio to offer more com-
petitive prices and win back
customers in the ceramic
hub.

Morbi volumes had aver-
aged 5.67 mmscmd in the
first quarter of FY27 before
moderating to around 3
mmscmd in the second
quarter. Before the disrup-
tion in February, the com-
pany’s supplies to the cluster
stood at 2.5 mmscmd.

Volumes  subsequently
rose from 0.4 mmscmd in
April to 8-8.5 mmscmd in
May and June as manufactur-
ers turned to natural gas
amid a shortage of propane.

However, propane sup-
plies have gradually im-
proved since July, with man-
ufacturers sourcing the fuel
from other countries, includ-
ing the US and Venezuela.

Gujarat Energy said that
against its current gas sup-
plies of around 1 mmscmd,
propane consumption in the
cluster was equivalent to 5.3-
5.4 mmscmd of gas.

CM
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Rupee ends 5-day winning
streak, closes 93.92/dollar

NET EFFECT. W. Asia peace will cut risk premium in crude and support rupee: Experts

—
Our Bureau
Mumbai

The rupee closed a shade
weaker on Monday, ending a
five-day winning streak, as
state-run banks bought dol-
lars at the RBI’s behest amid
thin trading volumes. The
rupee closed at 93.92 per US
dollar (USD) against last Fri-
day’s close of 93.91. Intra-
day, it tested a high/ low of
93.69/94.11.

Dilip Parmar, Senior Re-
search Analyst, HDFC Secur-
ities, noted that the rupee re-
gistered a technical
retracement, snapping a five-
day winning streak amid
state-run banks’ dollar buy-
ing ahead of a market holi-
day. The intra-day correction
followed morning gains cata-
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lysed by a soft dollar index,
resilient foreign institu-
tional inflows and weaker
crude oil pricing, he added.
Parmar said market parti-
cipants are now closely mon-
itoring Tuesday’s upcoming
US inflation data for fresh
directional cues. In the near
term, spot USD-INR will find

In the near term,
spot USD-INR
will find

key support

at 93.5 and
resistance at 94.3

key support at 93.5 and res-
istance at 94.3. Amit Pabari,
MD, CR Forex Advisors, ob-
served that any progress to-
wards peace in West Asia will
reduce the risk premium in
crude oil and provide further
support to the rupee.

FOREIGN CAPITAL

Further, the return of foreign
capital is another important
support for the rupee, as
fresh equity investments
create demand for the Indian

SFBs want RBI to relax norm
on loan portfolio composition

|
K Ram Kumar
Mumbai

Small finance banks (SFBs)
want the Reserve Bank of In-
dia (RBI) to relax a key regu-
latory prescription that re-
quires at least 50 per cent of
their loan portfolio to com-
prise loans of up to 325 lakh.

These niche banks have
urged the RBI to loosen
rules, either by bringing
down the aforementioned 50
per cent criteria to about 40
per cent or by doubling the
loan limit criteria to 50
lakh.

This request comes in the
backdrop of the country’s
nominal GDP tripling from
about %107 lakh crore in
FY15, when the RBI first is-
sued guidelines for licensing
of SFBs (in November 2014)
to about 331 lakh crore in
FY25.

Moreovet, in sync with the
rise in the nominal GDP, the

ping up the focus on non-mi-
crofinance loans as part of
their portfolio diversifica-
tion strategy.

PSL LIMIT
In this regard, SFB chiefs un-
derscored that the central
bank had been receptive to
their requests for regulatory
changes, in line with the
growing credit needs of the
economy.

They cited the example of
the central bank relaxing the
priority sector lending (PSL)

April 1,2025, in order to give
them more room to extend
larger ticket, non-PSL loans.
Notably, in its 2014
guidelines for the licensing
of SFBs, the Reserve Bank
stated that after the initial
stabilisation period of five
years and after a review, it
might liberalise the scope of
activities of these banks.

SAVINGS AVENUE

SFBs provide formal saving
avenues to the unserved and
underserved sections of the
population and supply credit
to small business units, small
and marginal farmers, micro
and small industries and
other unorganised sector en-
tities through high techno-
logy and low-cost
operations.

As of March 2025-end, 11
SFBs were in operation in
the country with 7,403
branches. Collectively, these
banks had deposits and loans
and advances aggregating

currency. Pabari said: “The
overall outlook for the rupee
remains positive, supported
by lower crude prices, im-
proving foreign flows and
hopes of de-escalation in
West Asia. With USD/INR
breaking below the 94.00
mark, the probability of fur-
ther rupee appreciation to-
wards 93.50 and 93.00 has
increased.”

Madan Sabnavis, Chief
Economist, Bank of Baroda,
said lower crude price is
good for the trade balance
and currency, which is why
the rupee will show signs of
appreciation in the next few
days. As long as oil is down,
the rupee will gain notwith-
standing the strength of the

‘RBI’s $239 b forward dollar position to
limit rupee’s gain despite FPI inflows’

—
Press Trust of India
Mumbai

The Reserve Bank of India’s
net short position of $239
billion in the forward market
is likely to limit the rupee’s
appreciation despite a recov-
ery in foreign portfolio in-
vestor (FPI) inflows, accord-
ingtoareport.

BUY-SELL SWAPS
The Reserve Bank of India’s
(RBI) forward book stood at
anet dollar short position of
$239 billion as of September
2026, reflecting its commit-
ment to provide dollars
when buy-sell swaps mature.
This will require the central
bank to accumulate dollars
as capital inflows improve,
limiting the rupee’s appreci-
ation, said IDFC First Bank’s
Economic Research report.
Around $40 billion of the

within a year, $56 billion in
one to three years and the re-
maining $143 billion in three
to five years. The longer-dur-
ation positions are largely
linked to the FCNR (B)
scheme, it added.

“The large negative for-
ward book implies that the
RBI will need to accumulate
dollars in order to meet the
commitments when these
buy-sell ~swaps mature.
Hence, any improvement in
capital inflows will be ab-
sorbed by the RBI, limiting
the downward move in USD/
INR,” said the report.

RBI’S FOCUS

The large forward position
also limits the RBI’s ability to
sell dollars in the spot mar-
ket, as its capacity to sterilise
such sales through addi-
tional buy-sell swaps is con-
strained. The central bank’s
focus over the next few years

forward book. The report
said the rupee could see
near-term appreciation if
US-Iran tensions ease fur-
ther and American Al stocks
correct. A pick-up in FPI in-
flows in November also im-
proved investor sentiment
towards India. However,
competition from the US for
global capital and elevated
US Treasury yields may limit
sustained gains in the do-
mestic currency.

IDFC First Bank expects
the rupee to trade at 92-94
per US dollar by December
2026, weaken to 94-95 by
March 2027 and touch 96 by
June 2027. Highlighting
pressure on India’s external
balances, the report said the
balance of payments is track-
ing a surplus of $65 billion in
the first half of FY27. How-
ever, without RBI’'s swap
windows, the underlying
BoP deficit would have been

dollar in the near term. short position matures  willbetograduallyreduceits  $85billion.
-~
T G Z7 COCHIN INTERNATIONAL AIRPORT LIMITED
Eo% Government of Keralam
Published Tenders from  05-11-2026 to  08-11-2026 CIALELEAS:  TENDER NOTICE 1071172026

Department of Printing
Tender ID: 2026_DPR_886176_1 * Director of Printing * Re-
E tender for the supply of Single Wire book stitching mac *
Closing Date: 19-Nov-2026 * PAC: Rs800000

Tender ID: 2026 _DPR 885947 1 * Director of Printing * Re-
E tender for the supply of Laminating Machine * Closing
Date: 18-Nov-2026 * PAC: Rs1000000

Visit https://etenders.kerala.gov.in for more details.

R0.No0:05-08/Nov/2026/PRD/(N)7

Malahar Regional Co-operative
Milk Producers’ Union Ltd.

- ® Central Products Dairy, Naduvattom, North Beypore
1 Kozhikode-673 015, Phone: 0495-2414117
ml ma Email:cpdkkd@malabarmilma.coop
CPD/PURCHASE/CONSUMABLES/2026-27

Re E-TENDER NOTICE

Tenders are invited from eligible bidders for the following work

Start |Closing Date &| Source & Submission
Date | Opening Date| of Bid documents

09-11-2026

Item

Supplying artwork printed
0TS metal cans for packing
Gulab Jamun(2509&500g),
Golden Milk(180ml) and Palada
Pradhaman (180g) as Single- 1296;
time purchase against one
purchase order each
E-tender ID-
2026_KCMMF_880576_2

The bids can be submitted online through Kerala Government e-portal
www.etenders.kerala.gov.in. For more details, contact Ph-7902257360.
Ancillary Unit Head (i/c)

www.etenders.kerala.gov.in

(tems specifications
and terms and
conditions are available
on this website)

23/11/2026
1/ 231
6| 24/11/2026

Sealed item-rate tenders are invited from reputed Electrical Contractors with
Valid ‘A’ grade electrical contract license issued by the Kerala State
Electrical Inspectorate for the below mentioned work at Cochin International
Airport, Nedumbassery. The cost of the tender document s Rs. 2000/- + GST.

Sl. Estimated | EMD | Completion
No, Name of Work Amount (Rs)| (Rs) | Period
Supply, Installation, Testing and
Commissioning of Electrical Rs.65.53 |Rs.1.25
11 system for Pressure Fed Fire Lakhs Lakhs | 04 months
Fighting System at CIAL

Interested firms shall have to submit their application for prequalification,
along with all relevant supporting documents as specified on the website, to
the Office of the Managing Director, Cochin International Airport Ltd.,
Nedumbassery on or before 18/11/2026. visit our website:
http://www.cial.aero/tenders for more details including eligibility.

Sd/- MANAGING DIRECTOR

RELEVANT PARTICULARS

FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR M/s. AKS COLD STORAGE LIMITED
OPERATING IN THE COLD STORAGE AND
WAREHOUSING INDUSTRY IN PALAKKAD,
MALAPPURAM & ALAPPUZHA DISTRICT
(Under Regulation 36A(1) of the Insolvency and

Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

—_

Name of the corporate
debtor along with PAN &
CIN / LLP No.

M/s. AKS COLD STORAGE
LIMITED

PAN : AAICS6469C

CIN: U63022KL2003PLC0O15881

appetite for large-ticket limit for SFBs from 75 per  %3,15,401 crore and
loans in the economy is also  cent of their portfolio to 60  %2,72,481 crore, respect-
going up, amid SFBs step- per cent with effect from ively.
<>Chola CHOLAMANDALAM INVESTMENT AND (%
Enter a better life murugappa

FINANCE COMPANY LIMITED

CIN: L65993TN1978PLC007576

Registered Office : “Chola Crest’, C54 - C55, Super B-4 Thiru-Vi-Ka Industrial Estate, Guindy ,Chennai -600032.
Phone number: 044-40907172; Email: investors@chola.murugappa.com; Website: www.cholamandalam.com

e-voting process (‘remote e- voting”).

NOTICE TO MEMBERS

NOTICE is hereby given pursuant to Section 110 and Section 108 of the Companies Act, 2013 (“the Act”) read with Rules 20 and 22
of the Companies (Management and Administration) Rules 2014 (‘Rules”), General Circular Nos. 14/2020 dated 8 April, 2020 and
17/2020 dated 13 April, 2020, and subsequent circulars issued in this regard, the latest being General Circular No. 03/2025 dated
22 September, 2025, issued by the Ministry of Corporate Affairs (MCA Circulars’), and Regulation 44 of the Securities Exchange
Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015 (“Listing Regulations”), Secretarial Standard
on General Meetings (‘SS-2') issued by the Institute of Company Secretaries of India and other applicable laws, rules, and
regulations (including any statutory modification(s) or re-enactment(s) thereof for the time being in force and as amended from
time to time), that the Company has completed the despatch of Notice of Postal Ballot (“Notice”) on Monday, 9 November, 2026
through electronic mode to the Members of the Company whose email addresses are registered with the Depository Participant /
Company / Registrar and Share Transfer Agent (‘RTA”) i.e., KFIN Technologies Limited (KFIN) as on 30 October, 2026 (“Cut-off
Date”) seeking consent of the Members of the Company on the resolution as set out in the Notice through remote

Notice containing the process and manner of remote e-voting is available on the Company’s website www.cholamandalam.com,
on the websites of the stock exchanges www.bseindia.com and www.nseindia.com and on the website of National Securities
Depository Limited (NSDL) http://www.evoting.nsdl.com.

website of the Company.

fairand transparent manner.

Chennai

9 November, 2026

1. Members whose names appear in the register of Members/list of beneficial owners as on the Cut-off date only would
be considered for the purpose of remote e-voting. A person who is not a Member as on the Cut-off
date should treat this Notice for information purpose only. The voting rights of the Members shall be in
proportion to their shares in the paid-up equity share capital of the Company as on the Cut-off date.

2. Manner of registering /updating email addresses:

Members of the Company as on the Cut-off date (including those members who have not received the Notice due to non-

registration of their email addresses with the Company/RTA/Depositories) are entitled to avail the facility to cast their vote

through remote e-voting. The manner of registering/updating email addresses is given below:

i. In case shares are held in physical mode, please provide folio no., name of the shareholder, scanned copy of the
share certificate (front and back), self-attested scanned copy of PAN and Aadhaar along with Form ISR-1 for updation
of KYC details by e-mail to investors@chola.murugappa.com.

ii. Incase shares are held in demat mode, please provide DP ID-CL ID (16 digit DPID+CLID or 16 digit beneficiary D),
name, client master or copy of consolidated account statement, self-attested scanned copy of PAN and Aadhaar to
investors@chola.murugappa.com. If you are an Individual shareholder holding securities in demat mode, you are
requested to refer to the login method explained in the Notice i.e., Login method for e-voting for individual shareholders
holding securities in demat mode.

jii. Alternatively, Members may send a request to evoting@nsdl.com for procuring user ID and password
for e-voting by providing above mentioned documents.

iv. In terms of SEBI circular dated 9 December, 2020 on ‘E-voting facility provided by Listed Companies’, individual
shareholders holding securities in demat mode are allowed to vote through their demat account maintained with
depositories and depository participants. Members are advised to update their mobile number and email ID
intheir demat accountsin order to access e-voting facility.

3. Manner of casting vote through remote e-voting: Upon successful registration of their e-mail addresses in the manner

prescribed above, Members will receive the login credentials for remote e-voting through e-mail. The detailed
instructions for casting votes through the remote e-voting facility are provided in the Notice are also available on the

4. The remote e-voting period will commence on Tuesday, 10 November, 2026 at 9:00 a.m. (IST) and ends on
Wednesday, 9 December, 2026 at 5:00 p.m. (IST). The remote e-voting facility will be provided by NSDL thereafter
and voting will not be allowed beyond the said date and time.

5. Once a Member has cast his/her vote on a resolution such vote shall be final and the Member shall not be permitted to
modify the vote or vote again thereafter.

6. Mr. R Sridharan, (ICSI Membership FCS No. 4775 - CP N0.3239) of M/s. R Sridharan & Associates, Company
Secretaries has been appointed as the scrutiniser for conducting the postal ballot through remote e-voting process, ina

7. The resolution, if passed with requisite majority, shall be deemed to have been passed on Wednesday,

9 December, 2026 being the last date for e-voting. The results of the e-voting will be declared on or before Friday,

11 December, 2026 and will be displayed on the Company’s website www.cholamandalam.com and the website of

NSDL https:/levoting.nsdl.com. The results will simultaneously be communicated to the Stock Exchanges and will

also be displayed at the registered office of the Company.

8. Incase of any query, clarification(s) or grievance(s) relating to e-voting, Members may refer Frequently Asked Questions

(FAQs) and E-voting user manual available at the Downloads section of NSDL at https://evoting.nsdl.com or send

email at investors@chola.murugappa.com or contact Ms. Pallavi Mhatre, Deputy Vice President, National Securities

Depository Limited, T301, 3 rd Floor, Naman Chambers, G Block, Plot No- C-32, Bandra Kurla Complex, Bandra East,
Mumbai- 400051 or at the email ID evoting@nsdl.co.in or call NSDL at 022 4886 7000 for any further clarifications.

For Cholamandalam Investment and Finance Company Limistg;i

By order of the Board

P. Sujatha
Company Secretary

YOGAKSHEMAM LOANS LIMITED

3rd Floor, Ottappath Tower, Aswini Junction, Thiruvambady
P. 0., Thrissur, Kerala, 680022.

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general, are hereby notified that public
auction of the gold ornaments of pledged in the below accounts is proposed to be
conducted at the following brancheson 30.11.2026 from 10 a.m. onwards. We
are auctioning gold ornaments of defaulted customers who have failed to
make payment of his/her loan amount despite being notified by registered
letters. Unauctioned items shall be auctioned on any other days without
further notice. Changes in venue or date (if any) will be displayed at auction centre
and onwebsite withoutany further notice. ListofPledges:

BOMMANAHALLI: 210228100316, 0396, 0717, 0746, 0758, 0759, 0766, 0772, 0776, 0777, 0782, 0785, 0786, 0791, 0793, 0794,
0802, 0843, HAROHALLI: 210202102636, 2639, 2801, 2857, 2914, 2963, 2964, 2970, 2973, 2980, 2987, 2990, 2993, 2999, 3000,
3003, 3004, 3007, 3050, HONGASANDRA: 210159107258, 7260, 7262, 7331, 7332, 7334, 7335, 7336, 7338, 7339, 7340, 7342,
7373,7715,7872,7875,7929,7930, 7937, 7939, 8039, 8072, 8205, 8206, HORAMAVU: 210156104367, 4369, 4370, 4371, 4387,
4393, 4405, 4409, 4410, 4428, 4534, 4553, 4559, 4569, 4589, 4595, 4604, 230156200008, HOSA ROAD: 210145106633, 6684,
6704,6707,6750,6961,7024, 7025, 7033, 7056, 7058, 7098, 7101, 7102, 7120, 7130, 7143, 7158, 7182,7209,7296,7299, 7301,
7302, 7303, 7304, 7306, J P NAGAR: 210119110529, 0530, 0554, 0567, 0952, 1132, 230119200008, K G HALLI: 210150106655,
6661,6722,7069,7087,7098,7101,7120,7123,7142,7189,7190,7196, 7199, 7348, 7378, 7386, 7456, 7465, 7474, 7491, 7616,
KAMMANAHALLL: 210118112080, 2108, 2118, 2133, 2147, 2188, 2190, 2207, 2288, 2412, 2420, 2422, 2425, 2428, 2444, 2459,
2471, 2473, 2474, 2475, 2480, 2483, 2486, 2491, 2492, 2496, 2497, 2498, 2499, 2500, 2504, 2507, 2511, 2607, THILAK NAGAR:
210205102214, 2230, 2231, 2233, 2236, 2241, 2242, 2247, WILSON GARDEN: 210132107037, 7099, 7100, 7102, 7103, 7330,
7331,7333,7334,7336,7357,7358, 7359, 7369, 7385, 7386, 7398, 7459, 7463, 7543, 7555, 7573, 7574, 7578, 7579, 7589, 7606,
7666, CHIKKABANAVARA: 210127108002, 8003, 8216, 8234, 8238, 8249, 8251, 8260, 8261, 8266, 8291, 8299, 8383, 8409, ,
8416, 8421, 8422, 8430, 8431, 8460, 8463, 8464, DODDABOMMASANDRA: 210133107333, 7577, 7602, 7754, 7756, 7771, 7718,
7788, 7797, 7809, 7810, 7872, HESARAGHATTA: 210165107679, 7699, 7705, 7718, 7719, 7733, 7734, 7739, 7746, 7747, 7748,
7749,7750,7151,7758,7767,7768, 7770,7771,7776,7771,7780,7783,7791,7792, 7797, 7803, 7806, 7814, 7853, 7899, 7910,
7911,7980, 7981, 7982, 8013, 8078, 8079, MATHIKERE: 210114109962, 9976, 210114110002, 0120, 0121, 0130, 0136, 0149,
0150, 0153, 0154, 0155, 0167, 0175, 0178, 0179, 0204, 0209, 0215, 30114200030, 0031, 0032, 0033, NELAMANGALA:
210140107999, 8015, 8016, 8019, 8030, 8034, 8037, 8047, 8050, 8055, 8226, PEENIYA; 210134111158, 1159, 1394, 1468, 1473,
1481,1482,1483,1497,1499, 1518, 1527, 1538, 1550, 1561, 1565, 1574, 1576, 1577, 1739, 1790, 1791, 1794, 1808, 1809, 1816,
1821,1831, 1832, 1855, 1857, 1918, RT NAGAR: 210111111992, 2017, 2018, 2020, 2046, 2265, 2272, 2273, 2274, 2276, 2271,
2290,2291,2296, 2306, 2307, 2308, 2342, 2344, 2347, 2350, 2351, 2353, 2384, 2385, 2390, 2395, 2397, 2406, 2408, 2409, 2563,
2578, 2579, 2599, 2618, 2647, 2649, 2671, 2709, SUNKADAKATTE: 210115113546, 3885, 3886, 3899, 3912, 3925, 3927, 3937,
3952, 3953, 3967, 3971, 3986, 3994, 4103, 4121, 4129, 4149, T DASARAHALLL: 210121109028, 9355, 9370, 9404, 9408, 9416,
9430, 9438, 9445, 9480, 9539, 9559, 9561, 9563, 9564, 9566, 9567, 9569, 9576, 9580, 9594, 9601, 9624, 9626, 9628, 9630,
230121200079, YELAHANKA: 210139104405, 4407, 4411, 4457, 4468, 4632, 4642, 4646, 4657, 4662, 4663, 4716, 4788,
CHANNARAYAPATNA: 210161109746, 9751, 9761, 9781, 9783, 9787, 9791, 9802, 9806, 9814, 9825, 9889, 9927, 9928, 9942,
9946, 9960, 9967, 9970, 9978, 9983, 9987, 9988, 9989, 9992, KUNIGAL: 210152107404, 7491, 7496, 7606, 7639, 7646, 7693,
7712,7729,7738,7754,7758,7906,7929,7931,7933,7981, 7995, 8044, BANGARPET: 210186103949, 4185, 4186, 4187, 4191,
4192,4201,4204,4205,4207,4208, 4215,4216,4217,4219,4222, 4223, 4224, 4232, 4237, 4243, 4266, 4267, 4268, 4282, 4406,
4408, 4434, 4444, 4483,4490, CHINTAMANI: 210146115508, 5513, 5517, 5520, 5521, 5525, 5536, 5539, 5540, 5541, 5546, 5548,
5550, 5553, 5554, 5555, 5558, 5564, 5565, 5572, 5577, 5580, 5586, 5587, 5592, 5594, 5595, 5596, 5599, 5603, 5604, 5605, 5608,

5609,5610,5611,5616,5618, 5619, 5626, 5630, 5632, 5633, 5635, 5636, 5637, 5640, 5641, 5644, 5646, 5652, 5653, 5656, 5659,
5660, 5665, 5666, 5671, 5673, 5674, 5677, 5688, 5689, 5691, 5692, 5697, 5700, 5701, 5703, 5704, 5705, 5706, 5707, 5708, 5709,
5710,5713,5714,5715,5716,5718, 5721,5723, 5724, 5728, 5737, 5740, 5741, 5742, 5743, 5750, 5751, 5757, 5763, 5830, 5929,
5986,, 6039, 6062, 6163, 6184, 6231, 6252, 6383, 230146200038, 0054, 0078, 0094, 0095, DODDABALLAPUR: 210143105731,
5766, 5770, 5771, 5942, 5943, 5947, 5957, 5966, 5967, 5978, 5979, 6000, 6013, 6014, 6015, 6085, 6102, 6108, 230143200002,
0010, 0015, 0019, 0022, 0024, 0028, 0029, 0035, 0039, 0040, 0043, 0049, GAURIBIDANUR: 210144107190, 7525, 7547, 7548,
7549,7554,7558, 7563, 7564, 7579, 7580, 7581, 7589, 7590, 7591, 7592, 7593, 7594, 7595, 7598, 7601, 7606, 7615, 7623, 7626,
7638, 7648, 7654, 7656, 7657, 7659, 7665, 7790, 7792, 7793, 7796, 7847, 7872, 230144200028, 0037, 0038, HOSAKOTE:
210128114249, 4270, 4317, 4318, 4319, 4728, 4749, 4750, 4751, 4752, 4755, 4756, 4757, 4758, 4759, 4760, 4784, 4785, 4817,
4824, 4830, 4847, 4849, 4886, 4839, 4896, 5035, 5036, 5037, 5047, 5048, 5069, 5070, 5071, 5093, 5102, 5103, 5109, 5131, 5132,
5133,5134,5135,5136, 5181, 5185, 5186, 5288, 5289, KOLAR: 210164107493, 7495, 7540, 7760, 7761, 7763, 7765, 7779, 7788,
7812, 7821, 7829, 7830, 7832, 7833, 7835, 7842, 7872, 7937, 7940, 7942, 7944, 7945, 7947, 7950, 7951, 7955, 7988, 8003,
230164200000, 0001, 0003, 0004, 0005, 0021, 0022, 0033, MALUR: 210135114629, 4631, 4688, 4710, 5127, 5130, 5134, 5135,
5140, 5143, 5150, 5159, 5166, 5177, 5178, 5198, 5202, 5203, 5205, 5235, 5250, 5252, 5253, 5262, 5263, 5267, 5269, 5272,
5287,5288, 5289, 5338, 5339, 5340, 5383, 5406, 5423, 5452, 5463, 5485, 5499., 5500, 5501, 5503, 5504, 5536, 230135200016,
0017,0020,0092, MULBAGAL: 210167108464, 8465, 8520, 8525, 8573, 8825, 8952, 8953, 8954, 8955, 8961, 8967, 8968, 8969,
8976,8978,8984,8990,8991,9000, 9003, 9017, 9021, 9022, 9025, 9028, 9046, 9051, 9052, 9054, 9056, 9058, 9063, 9071, 9073,
9074, 9075, 9081, 9084, 9097, 9098, 9149, 9243, 9244, 9250, 9251, 9321, 9329, 9371, 9377, 9379, 9414, 9447, RAMAMURTHY
NAGAR: 210149104359, 4366, 4432, 4433, 230149200002, 0003, 0006, 0024, 0032, 0037, SREENIVASAPUR: 210157107271,
7296, 7304, 7329, 7340, 7342, 7354, 7494, 7571, 230157200037, VEMAGAL: 210184104598, 4601, 4661, 4885, 4888, 4889,
4898,4905,4907,4910,4916,4962,4976,4979, 4981, 4986, 4987, 4989, 5028, 5090, 5112, 5114, 5128, 5135, 5148, 5163, 5206,
5222, 230184200002, BM ROAD RAMANAGARA; 210180106373, 6558, 6624, 6641, 6658, 6690, 6734, 6789, 6837, 6838, 6846,
6852, 6854, 6855, 6866, 6867, 6872, 6874, 6875, 6876, 6883, 6884, 6918, 6921, 6925, 6932, 6939, 6944, 7032, CHANNAPATNA:
210141113090, 3091, 3117, 3120, 3140, 3153, 3185,3229, 3384, 3463, 3464, 3466, 3477, 3576, 3643, HALAGURU: 2101
82104571, 4596, 4606, 4380, 4886, 4899, 4900, 4902, 4904, 4906, 4907, 4910, 4911, 4923, 4953, 4954, 4955, 4979, 4997, 4998,
5001,5119, 5120, 5126, 5133, 5139, 5140, 5151, 5179, 5180, 5181, 5182, 5197, 5223, 5226, 5227, 5275, 230182200011, 0012,
0016,0017, KM DODDI: 210155107189, 7234, 7245, 7246, 7247, 7257, 7258, 7278, 7289, 7305, 7306, 7313, 7318, 7451, 7459,
7461,7479,7513,7516,7517,7518, 7519, 7533, 7534, 230155200032, 0036, 0087, KANAKAPURA; 210185105577, 581, 5582,
5583, 5584, 5588, 5596, 5602, 5607, 5608, 5611, 5617, 5626, 5627, 5629, 5630, 5635, 5646, 5768, 5891, MADDUR:
210148107345, 7655, 7669, 7673, 7677, 7701, 7727, 7815, 7876, 7884, 7900, 7929, 7932, 7975, 7990, 8020, 8021, 8022, 8023,
8029,230148200046, 0047,0064,0101,0116, 0118, 0119, MAGADI: 210153108388, 8945, 8963, 8967, 9017, 9022, 9034, 9036,
9041,9045, 9049, 9060, 9067, 9074, 9114, 230153200115, 0116, 0119, 0128, 0138, 0174, 0175, 0176, 0180, 0183, MALAVALLY;
210147109628, 9645, 9662, 9683, 9693, 9729, 210147110018, 0019, 230147200004, MANDYA; 210181106080, 6081, 6594,
6597, 6599, 6600, 6616, 6634, 6652, 6662, 6680, 6687, 6695, 6830, 6839, 6840, 6858, 6863, 6871, 230181200001, 0002, 0067,
RAMNAGAR: 210142112223, 2271, 2273, 2347, 2353, 2395, 2437, 2822, 2920, 2921, 2931, 2950, 2951, 2952, 2967, 2993, 29%,
2998,3022,3074,3075,3094, 3126, 3143, 3149, 3150, 3152, 3153, 3156, 3181, 3182, 3409, 3429, 3430, 3442, 3466, 3469, 3471,
3472, 3475, 3479, 3480, 3482, 3484, 3485, 3492, 3493, 3499, 3501, 3506, 3507, 3509, 3511, 3517, 3518, 3531, 3551, 3557, 3615,
3616, 3644, 3812, 230142200011, 0022, 0033, , 0045, 0057, 0058, 0063, 0074, 0090, KORATAGERE: 210210103341, 3345, 3862,
3863,3873,3937,3939, 3965, 3966, 3967, 3968, 4102, 4111,4112,4113,4115,4116,4117,4121,4122,4123,4124,4127, 4135,
4137, 141, 4143, 4152, 4153, 4156, 4158, 4159, 4160, 4174, 4175, 4191, 4193, 4194, 4235, 4243, 4244, 4279, 4280,
230210200004, 0006, MADHUGIRL: 210211102207, 2208, 2317, 2508, 2509, 2546, 2551, 2555, 2557, 2562, 2565, 2573, 2574,
2643,2715,2732, 2768, 2769, 2771, 2772, 2774, 2775, 2779, 2788, 2790, 2791, 2795, 2799, 2818, 2830, 2835, 2838, 2839, 2842,
2859, 2861, 2862, 2865, 2866, 2869, 2870, 2878, 2882, PAVAGADA; 210212103051, 3068, 3565, 3618, 3620, 3621, 3630, 3633,
3640, 3645, 3646, 3661, 3698, 3699, 3700, 3729, 3735, , 3792, 3799, 3807, 3808, 3843, 4005, 4054, 4071, 4072, 4073, 4076,
4080,4083, 4084, 4091,4098,4109,4111,4116, 4155, 4161, 4178, 4185, 4186,4190, 4193, 4203, 4217, 4218, 4219, 4228, 4229,
4230,4231,4235, 4236, 4237, 4238, 4243, 4256, 4281, 4397, 4398, 4422, 4468, SIRA: 210217103112, 3426, 3431, 3432, 3486,
3507, 3554, 3583, 3595, 3596, 3681, 3715, 3717, 3721, 3735, 3737, 3738, 3740, 3743, 3744, 3745, 3750, 3756, 3771, 3773,
CHIKKANAYAKANAHALLI: 210221102058, 2059, 2064, 2167, 2176, 2185, 2188, 2223, 2224, 2226, 2235, 2245, 2295,
230221200018, GUBBI: 210215103098, 3126, 3143, 3155, 3173, 3294, 3295, 3296, 3301, 3302, 3312, 3313, 3314, 3332, 3334,
3335, 3339, 3345, 3346, 3347, 3348, 3352, 3358, 3363, 3378, 3402, 3427, 3430, 3431, 3432, 3438, 3443, 3444, 3446, HULIVAR:
210213101515, 1859, 1875, 1883, 1907, 1935, 1936, 194, 1945, 2045, 2053, 2059, 2060, 2061, 2066, 2070, 2074, 2080, 2081,
2089, 2090, 2094, 2100, 2101, 2103, 2104, 2116, 2117, 2138, SIRA GATE TUMKUR; 210218102898, 2899, 2915, 2916, 2918,
2919, 2925, 2926, 2928, 2954, 2955, 2956, 2957, 2958, 2967, 2968, 2972, 2973, 2974, 2988, 2989, 3028, 3169, 3173, 3174,
3175,3226,3228, TIPTUR: 210151108411, 8444, 8457, 8484, 8500, 8579, 8599, 8602, 8606, 8613, 8615, 8618, 8634, 8635, 8638,
8640, 8644, 8657, 8662, 8664, 8665, 8676, 8681, 8703, 8704, 8743, 8744, 8813, 230151200001, 0010, TURUVEKERE;
210214102420, 2442, 2443, 2444, 2445, 2447, 2461.

Persons wishing to participate in the above auction shall comply with the
following:- Interested Bidders should submitRs.25,000/-or 2% ofthereserve
price whichever is less (refundable to unsuccessful bidders) by way of DD
(Drawn on Yogakshemam Loans Ltd.) one day prior to the auction. Bidders should
carry valid ID card / PAN card. Formore detailsplease contact:0487 2320102
Authorised Officer,
Yogakshemam Loans Ltd.

2| Address of the registered | SFNo. 431G 2

office Arror Junction Arror Post
Alapuzha, Keralam - 688 534
3| URL of website Nil

4| Details of place where

Unit-l : KINFRA INDUSTRIAL
PARK, Menonpara Road,
Kanjikode, Palakkadu Circle,
Palakkad, Keralam-678621.
[Capacity : Approximately
5,000 metric tonnes (MT)]
Unit-1l : KINFRA, TECHNO
INDUSTRIAL PARK,
Kakkanchery, Chelammbra,
Calicut University (P.O),
Malappuram, Kerelam-573 635.
[Capacity : Approximately
5,000 metric tonnes (MT)]
Unit-Ill : 16/203/A, 16/217/A,
16/217/8; Near Keltron Road,
Aroor Alappuzha, Cherthala
Circle, Alappuzha,

Keralam - 688 534.
[Capacity: Approximately
5,000 metric tonnes (MT)]

majority of fixed assets
are located

The Company’s major revenue
is from Cold storage and
Warehousing Business.

5| Installed capacity of
main products / services

6 [ Quantity and value of

As per the Income Tax & Tax
Audit Returns filed , Turnover
from the Operation for the FY
2025-2026 is Rs.5.43Crs.
[Now CD is operative]

main products/ services
sold in last financial year

7 | Number of employees / 12

workmen

8| Further details including

Can be collected from the
office of the RP

M/s. SPP Insolvency
Professionals LLP, 2nd Floor,
CODISSIA, G.D. Naidu Towers,
Huzur Road,

Coimbatore - 641 018

IBBI Reg No. IBBI/IPE-0143/

last available financial
statements (with
schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process are
available at:

9 | Eligibility for resolution

IPA-1/2022-23/50033
Ph.no: +91-94888-10404/
+91 73730 52341
Mail to :
akscsltdcirp@gmail.com
/IPEadmin@sppgroups.com

applicants under section
25(2)(h) of the Code is
available at:

10| Last date for receipt of

24.11.2026 (Tuesday)

expression of interest

11| Date of issue of the provisional list of 04.12.2026
prospective resolution applicants (Friday)

12| Last date for submission of objections 09.12.2026
to the provisional list (Wednesday)

13| Date of issue of final list of prospective |19.12.2026
resolution applicants (Saturday)

14| Date of issue of information
memorandum, evaluation matrix and 24.12.2026
request for resolution plans to (Thursday)
prospective resolution applicants

15| Last date for submission of resolution 23.01.2027
plans (Saturday)

16| Process email id to

akscsltdcirp@gmail.com /

submit EOI IPEadmin@sppgroups.com

17| Details of corporate

The CD is registered under the
MSME category. [Reg no.
UDYAM-KL-01-0020727]

debtors registration
status as MSME

Place : Coimbatore
Date : 06.11.2026
M/s. SPP Insolvency Professionals LLP [IPE]
acting as RP of M/s. Aks Cold Storage Limited
IBBI Reg No. IBBI/IPE-0143/IPA-1/2022-23/50033
AFA No.: AA1/50033/02/300627/20098
valid up to 30.06.2027
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Bank of Baroda raises
MCLR by 5 to 20 bps

B

-

dm 3 asie
Bank of Bargda
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W

Mumbai: Bank of Baroda (BoB)
has decided to up its marginal
cost of funds-based lending
rate (MCLR) by 5 to 20 basis
points (bps) from November
12. The bank has increased the
MCLR the most (20 bps) in two
tenors — three months (from
8.3 per cent to 8.5 per cent)
and six months (from 8.5 per
cent to 8.7 per cent). The
one-month and one-year MCLR
have been upped by 5 bps
(from 7.95 per cent to 8 per
cent) and 10 bps (from 8.75
per cent to 8.85 per cent),
respectively. Overnight MCLR
remains unchanged at 7.85 per
cent. our BUREAU

10B unveils application for
digital rupee transactions

Chennai: Indian Overseas Bank

(IOB) has launched its Central
Bank Digital Currency
application (I0B digital rupee),
enabling customers to transact
conveniently using digital
rupee (eX) through a secure
and seamless digital payment
mobile application. “The IOB
digital rupee application
provides customers a secure
mobile application to maintain
digital rupee wallets and
perform instant peer-to-peer
and peer-to-merchant
transactions,” said I0B. The
app supports UPI
interoperability, providing an
additional digital payment
option alongside existing UPI
APPS. OURBUREAU

Gujarat Energy
PNG salesin
Morbi drop 90%
in last S months

—
Avinash Nair
Ahmedabad

Gujarat Energy’s piped nat-
ural gas sales to Morbi, In-
dia’s biggest ceramic cluster,
nosedived 90 per cent over
the past five months to 1 mil-
lion standard cubic metres
per day (mmscmd), from a
peak of 8.5 mmscmd during
the supply disruption
triggered by the Iran war, as
improving propane availabil-
ity prompted manufacturers
to switch back to the altern-
ative fuel.

“Before the [Iran] war,
Morbi volumes [in February]
were close to 2.5 mmscmd,
then we went up to 8.5
mmscmd and nowweareat 1
mmscmd,” a senior Gujarat
Energy official told investors
recently.

This sharp decline high-
lights the challenge facing
the city gas distributor in re-
taining industrial customers
as the economics of fuel
switching shifts in favour of
propane. The company is
now looking to strengthen
its long-term liquefied nat-
ural gas (LNG) sourcing
portfolio to offer more com-
petitive prices and win back
customers in the ceramic
hub.

Morbi volumes had aver-
aged 5.67 mmscmd in the
first quarter of FY27 before
moderating to around 3
mmscmd in the second
quarter. Before the disrup-
tion in February, the com-
pany’s supplies to the cluster
stood at 2.5 mmscmd.

Volumes  subsequently
rose from 0.4 mmscmd in
April to 8-8.5 mmscmd in
May and June as manufactur-
ers turned to natural gas
amid a shortage of propane.

However, propane sup-
plies have gradually im-
proved since July, with man-
ufacturers sourcing the fuel
from other countries, includ-
ing the US and Venezuela.

Gujarat Energy said that
against its current gas sup-
plies of around 1 mmscmd,
propane consumption in the
cluster was equivalent to 5.3-
5.4 mmscmd of gas.

CM
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Rupee ends 5-day winning
streak, closes 93.92/dollar

NET EFFECT. W. Asia peace will cut risk premium in crude and support rupee: Experts

—
Our Bureau
Mumbai

The rupee closed a shade
weaker on Monday, ending a
five-day winning streak, as
state-run banks bought dol-
lars at the RBI’s behest amid
thin trading volumes. The
rupee closed at 93.92 per US
dollar (USD) against last Fri-
day’s close of 93.91. Intra-
day, it tested a high/ low of
93.69/94.11.

Dilip Parmar, Senior Re-
search Analyst, HDFC Secur-
ities, noted that the rupee re-
gistered a technical
retracement, snapping a five-
day winning streak amid
state-run banks’ dollar buy-
ing ahead of a market holi-
day. The intra-day correction
followed morning gains cata-

How rupee
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lysed by a soft dollar index,
resilient foreign institu-
tional inflows and weaker
crude oil pricing, he added.
Parmar said market parti-
cipants are now closely mon-
itoring Tuesday’s upcoming
US inflation data for fresh
directional cues. In the near
term, spot USD-INR will find

In the near term,
spot USD-INR
will find

key support

at 93.5 and
resistance at 94.3

key support at 93.5 and res-
istance at 94.3. Amit Pabari,
MD, CR Forex Advisors, ob-
served that any progress to-
wards peace in West Asia will
reduce the risk premium in
crude oil and provide further
support to the rupee.

FOREIGN CAPITAL

Further, the return of foreign
capital is another important
support for the rupee, as
fresh equity investments
create demand for the Indian

SFBs want RBI to relax norm
on loan portfolio composition

|
K Ram Kumar
Mumbai

Small finance banks (SFBs)
want the Reserve Bank of In-
dia (RBI) to relax a key regu-
latory prescription that re-
quires at least 50 per cent of
their loan portfolio to com-
prise loans of up to 325 lakh.

These niche banks have
urged the RBI to loosen
rules, either by bringing
down the aforementioned 50
per cent criteria to about 40
per cent or by doubling the
loan limit criteria to 50
lakh.

This request comes in the
backdrop of the country’s
nominal GDP tripling from
about %107 lakh crore in
FY15, when the RBI first is-
sued guidelines for licensing
of SFBs (in November 2014)
to about 331 lakh crore in
FY25.

Moreovet, in sync with the
rise in the nominal GDP, the

ping up the focus on non-mi-
crofinance loans as part of
their portfolio diversifica-
tion strategy.

PSL LIMIT
In this regard, SFB chiefs un-
derscored that the central
bank had been receptive to
their requests for regulatory
changes, in line with the
growing credit needs of the
economy.

They cited the example of
the central bank relaxing the
priority sector lending (PSL)

April 1,2025, in order to give
them more room to extend
larger ticket, non-PSL loans.
Notably, in its 2014
guidelines for the licensing
of SFBs, the Reserve Bank
stated that after the initial
stabilisation period of five
years and after a review, it
might liberalise the scope of
activities of these banks.

SAVINGS AVENUE

SFBs provide formal saving
avenues to the unserved and
underserved sections of the
population and supply credit
to small business units, small
and marginal farmers, micro
and small industries and
other unorganised sector en-
tities through high techno-
logy and low-cost
operations.

As of March 2025-end, 11
SFBs were in operation in
the country with 7,403
branches. Collectively, these
banks had deposits and loans
and advances aggregating

currency. Pabari said: “The
overall outlook for the rupee
remains positive, supported
by lower crude prices, im-
proving foreign flows and
hopes of de-escalation in
West Asia. With USD/INR
breaking below the 94.00
mark, the probability of fur-
ther rupee appreciation to-
wards 93.50 and 93.00 has
increased.”

Madan Sabnavis, Chief
Economist, Bank of Baroda,
said lower crude price is
good for the trade balance
and currency, which is why
the rupee will show signs of
appreciation in the next few
days. As long as oil is down,
the rupee will gain notwith-
standing the strength of the

‘RBI’s $239 b forward dollar position to
limit rupee’s gain despite FPI inflows’

—
Press Trust of India
Mumbai

The Reserve Bank of India’s
net short position of $239
billion in the forward market
is likely to limit the rupee’s
appreciation despite a recov-
ery in foreign portfolio in-
vestor (FPI) inflows, accord-
ingtoareport.

BUY-SELL SWAPS
The Reserve Bank of India’s
(RBI) forward book stood at
anet dollar short position of
$239 billion as of September
2026, reflecting its commit-
ment to provide dollars
when buy-sell swaps mature.
This will require the central
bank to accumulate dollars
as capital inflows improve,
limiting the rupee’s appreci-
ation, said IDFC First Bank’s
Economic Research report.
Around $40 billion of the

within a year, $56 billion in
one to three years and the re-
maining $143 billion in three
to five years. The longer-dur-
ation positions are largely
linked to the FCNR (B)
scheme, it added.

“The large negative for-
ward book implies that the
RBI will need to accumulate
dollars in order to meet the
commitments when these
buy-sell ~swaps mature.
Hence, any improvement in
capital inflows will be ab-
sorbed by the RBI, limiting
the downward move in USD/
INR,” said the report.

RBI’S FOCUS

The large forward position
also limits the RBI’s ability to
sell dollars in the spot mar-
ket, as its capacity to sterilise
such sales through addi-
tional buy-sell swaps is con-
strained. The central bank’s
focus over the next few years

forward book. The report
said the rupee could see
near-term appreciation if
US-Iran tensions ease fur-
ther and American Al stocks
correct. A pick-up in FPI in-
flows in November also im-
proved investor sentiment
towards India. However,
competition from the US for
global capital and elevated
US Treasury yields may limit
sustained gains in the do-
mestic currency.

IDFC First Bank expects
the rupee to trade at 92-94
per US dollar by December
2026, weaken to 94-95 by
March 2027 and touch 96 by
June 2027. Highlighting
pressure on India’s external
balances, the report said the
balance of payments is track-
ing a surplus of $65 billion in
the first half of FY27. How-
ever, without RBI’'s swap
windows, the underlying
BoP deficit would have been

dollar in the near term. short position matures  willbetograduallyreduceits  $85billion.
-~
T G Z7 COCHIN INTERNATIONAL AIRPORT LIMITED
Eo% Government of Keralam
Published Tenders from  05-11-2026 to  08-11-2026 CIALELEAS:  TENDER NOTICE 1071172026

Department of Printing
Tender ID: 2026_DPR_886176_1 * Director of Printing * Re-
E tender for the supply of Single Wire book stitching mac *
Closing Date: 19-Nov-2026 * PAC: Rs800000

Tender ID: 2026 _DPR 885947 1 * Director of Printing * Re-
E tender for the supply of Laminating Machine * Closing
Date: 18-Nov-2026 * PAC: Rs1000000

Visit https://etenders.kerala.gov.in for more details.

R0.No0:05-08/Nov/2026/PRD/(N)7

Malahar Regional Co-operative
Milk Producers’ Union Ltd.

- ® Central Products Dairy, Naduvattom, North Beypore
l Kozhikode-673 015, Phone: 0495-2414117
ml ma Email:cpdkkd@malabarmilma.coop
CPD/PURCHASE/CONSUMABLES/2026-27

Re E-TENDER NOTICE

Tenders are invited from eligible bidders for the following work

Start |Closing Date &| Source & Submission
Date | Opening Date| of Bid documents

O

09-11-2026

ltem

Supplying artwork printed

0TS metal cans for packing

gulab Jamun(2509&500g),
olden Milk(180ml) and Palada

Pradhaman (180g) as Single- |10/11/ 23/11/2026

time purchase against one

purchase order each

E-tender ID-
2026_KCMMF_880576_2
The bids can be submitted online through Kerala Government e-portal

www.etenders.kerala.gov.in. For more details, contact Ph-7902257360.
Ancillary Unit Head (i/c)

www.etenders.kerala.gov.in

(tems specifications
026 & and terms and

24/11/2026 | conditions are available
on this website)

Sealed item-rate tenders are invited from reputed Electrical Contractors with
Valid ‘A’ grade electrical contract license issued by the Kerala State
Electrical Inspectorate for the below mentioned work at Cochin International
Airport, Nedumbassery. The cost of the tender document s Rs. 2000/- + GST.

Sl. Estimated | EMD | Completion
No, Name of Work Amount (Rs)| (Rs) | Period
Supply, Installation, Testing and
Commissioning of Electrical Rs.65.53 |Rs.1.25
11 system for Pressure Fed Fire Lakhs Lakhs | 04 months
Fighting System at CIAL

Interested firms shall have to submit their application for prequalification,
along with all relevant supporting documents as specified on the website, to
the Office of the Managing Director, Cochin International Airport Ltd.,
Nedumbassery on or before 18/11/2026. visit our website:
http://www.cial.aero/tenders for more details including eligibility.

Sd/- MANAGING DIRECTOR

RELEVANT PARTICULARS

FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR M/s. AKS COLD STORAGE LIMITED
OPERATING IN THE COLD STORAGE AND
WAREHOUSING INDUSTRY IN PALAKKAD,
MALAPPURAM & ALAPPUZHA DISTRICT
(Under Regulation 36A(1) of the Insolvency and

Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

—_

Name of the corporate
debtor along with PAN &
CIN / LLP No.

M/s. AKS COLD STORAGE
LIMITED

PAN : AAICS6469C

CIN: U63022KL2003PLC0O15881

appetite for large-ticket limit for SFBs from 75 per  %3,15,401 crore and
loans in the economy is also  cent of their portfolio to 60  %2,72,481 crore, respect-
going up, amid SFBs step- per cent with effect from ively.
<>Chola CHOLAMANDALAM INVESTMENT AND (%
Enter a better life murugappa

FINANCE COMPANY LIMITED

CIN: L65993TN1978PLC007576

Registered Office : “Chola Crest’, C54 - C55, Super B-4 Thiru-Vi-Ka Industrial Estate, Guindy ,Chennai -600032.
Phone number: 044-40907172; Email: investors@chola.murugappa.com; Website: www.cholamandalam.com

e-voting process (‘remote e- voting”).

NOTICE TO MEMBERS

NOTICE is hereby given pursuant to Section 110 and Section 108 of the Companies Act, 2013 (“the Act”) read with Rules 20 and 22
of the Companies (Management and Administration) Rules 2014 (‘Rules”), General Circular Nos. 14/2020 dated 8 April, 2020 and
17/2020 dated 13 April, 2020, and subsequent circulars issued in this regard, the latest being General Circular No. 03/2025 dated
22 September, 2025, issued by the Ministry of Corporate Affairs (MCA Circulars’), and Regulation 44 of the Securities Exchange
Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015 (“Listing Regulations”), Secretarial Standard
on General Meetings (‘SS-2') issued by the Institute of Company Secretaries of India and other applicable laws, rules, and
regulations (including any statutory modification(s) or re-enactment(s) thereof for the time being in force and as amended from
time to time), that the Company has completed the despatch of Notice of Postal Ballot (“Notice”) on Monday, 9 November, 2026
through electronic mode to the Members of the Company whose email addresses are registered with the Depository Participant /
Company / Registrar and Share Transfer Agent (‘RTA”) i.e., KFIN Technologies Limited (KFIN) as on 30 October, 2026 (“Cut-off
Date”) seeking consent of the Members of the Company on the resolution as set out in the Notice through remote

Notice containing the process and manner of remote e-voting is available on the Company’s website www.cholamandalam.com,
on the websites of the stock exchanges www.bseindia.com and www.nseindia.com and on the website of National Securities
Depository Limited (NSDL) http://www.evoting.nsdl.com.

website of the Company.

fairand transparent manner.

Chennai

9 November, 2026

1. Members whose names appear in the register of Members/list of beneficial owners as on the Cut-off date only would
be considered for the purpose of remote e-voting. A person who is not a Member as on the Cut-off
date should treat this Notice for information purpose only. The voting rights of the Members shall be in
proportion to their shares in the paid-up equity share capital of the Company as on the Cut-off date.

2. Manner of registering /updating email addresses:

Members of the Company as on the Cut-off date (including those members who have not received the Notice due to non-

registration of their email addresses with the Company/RTA/Depositories) are entitled to avail the facility to cast their vote

through remote e-voting. The manner of registering/updating email addresses is given below:

i. In case shares are held in physical mode, please provide folio no., name of the shareholder, scanned copy of the
share certificate (front and back), self-attested scanned copy of PAN and Aadhaar along with Form ISR-1 for updation
of KYC details by e-mail to investors@chola.murugappa.com.

ii. Incase shares are held in demat mode, please provide DP ID-CL ID (16 digit DPID+CLID or 16 digit beneficiary D),
name, client master or copy of consolidated account statement, self-attested scanned copy of PAN and Aadhaar to
investors@chola.murugappa.com. If you are an Individual shareholder holding securities in demat mode, you are
requested to refer to the login method explained in the Notice i.e., Login method for e-voting for individual shareholders
holding securities in demat mode.

jii. Alternatively, Members may send a request to evoting@nsdl.com for procuring user ID and password
for e-voting by providing above mentioned documents.

iv. In terms of SEBI circular dated 9 December, 2020 on ‘E-voting facility provided by Listed Companies’, individual
shareholders holding securities in demat mode are allowed to vote through their demat account maintained with
depositories and depository participants. Members are advised to update their mobile number and email ID
intheir demat accountsin order to access e-voting facility.

3. Manner of casting vote through remote e-voting: Upon successful registration of their e-mail addresses in the manner

prescribed above, Members will receive the login credentials for remote e-voting through e-mail. The detailed
instructions for casting votes through the remote e-voting facility are provided in the Notice are also available on the

4. The remote e-voting period will commence on Tuesday, 10 November, 2026 at 9:00 a.m. (IST) and ends on
Wednesday, 9 December, 2026 at 5:00 p.m. (IST). The remote e-voting facility will be provided by NSDL thereafter
and voting will not be allowed beyond the said date and time.

5. Once a Member has cast his/her vote on a resolution such vote shall be final and the Member shall not be permitted to
modify the vote or vote again thereafter.

6. Mr. R Sridharan, (ICSI Membership FCS No. 4775 - CP N0.3239) of M/s. R Sridharan & Associates, Company
Secretaries has been appointed as the scrutiniser for conducting the postal ballot through remote e-voting process, ina

7. The resolution, if passed with requisite majority, shall be deemed to have been passed on Wednesday,

9 December, 2026 being the last date for e-voting. The results of the e-voting will be declared on or before Friday,

11 December, 2026 and will be displayed on the Company’s website www.cholamandalam.com and the website of

NSDL https:/levoting.nsdl.com. The results will simultaneously be communicated to the Stock Exchanges and will

also be displayed at the registered office of the Company.

8. Incase of any query, clarification(s) or grievance(s) relating to e-voting, Members may refer Frequently Asked Questions

(FAQs) and E-voting user manual available at the Downloads section of NSDL at https://evoting.nsdl.com or send

email at investors@chola.murugappa.com or contact Ms. Pallavi Mhatre, Deputy Vice President, National Securities

Depository Limited, T301, 3 rd Floor, Naman Chambers, G Block, Plot No- C-32, Bandra Kurla Complex, Bandra East,
Mumbai- 400051 or at the email ID evoting@nsdl.co.in or call NSDL at 022 4886 7000 for any further clarifications.

For Cholamandalam Investment and Finance Company Limistg;i

By order of the Board

P. Sujatha
Company Secretary

YOGAKSHEMAM LOANS LIMITED

3rd Floor, Ottappath Tower, Aswini Junction, Thiruvambady
P. 0., Thrissur, Kerala, 680022.

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general, are hereby notified that public
auction of the gold ornaments of pledged in the below accounts is proposed to be
conducted at the following brancheson 30.11.2026 from 10 a.m. onwards. We
are auctioning gold ornaments of defaulted customers who have failed to
make payment of his/her loan amount despite being notified by registered
letters. Unauctioned items shall be auctioned on any other days without
further notice. Changes in venue or date (if any) will be displayed at auction centre
and onwebsite withoutany further notice. ListofPledges:

BOMMANAHALLI: 210228100316, 0396, 0717, 0746, 0758, 0759, 0766, 0772, 0776, 0777, 0782, 0785, 0786, 0791, 0793, 0794,
0802, 0843, HAROHALLI: 210202102636, 2639, 2801, 2857, 2914, 2963, 2964, 2970, 2973, 2980, 2987, 2990, 2993, 2999, 3000,
3003, 3004, 3007, 3050, HONGASANDRA: 210159107258, 7260, 7262, 7331, 7332, 7334, 7335, 7336, 7338, 7339, 7340, 7342,
7373,7715,7872,7875,7929,7930, 7937, 7939, 8039, 8072, 8205, 8206, HORAMAVU: 210156104367, 4369, 4370, 4371, 4387,
4393, 4405, 4409, 4410, 4428, 4534, 4553, 4559, 4569, 4589, 4595, 4604, 230156200008, HOSA ROAD: 210145106633, 6684,
6704,6707,6750,6961,7024, 7025, 7033, 7056, 7058, 7098, 7101, 7102, 7120, 7130, 7143, 7158, 7182,7209,7296,7299, 7301,
7302, 7303, 7304, 7306, J P NAGAR: 210119110529, 0530, 0554, 0567, 0952, 1132, 230119200008, K G HALLI: 210150106655,
6661,6722,7069,7087,7098,7101,7120,7123,7142,7189,7190,7196, 7199, 7348, 7378, 7386, 7456, 7465, 7474, 7491, 7616,
KAMMANAHALLL: 210118112080, 2108, 2118, 2133, 2147, 2188, 2190, 2207, 2288, 2412, 2420, 2422, 2425, 2428, 2444, 2459,
2471, 2473, 2474, 2475, 2480, 2483, 2486, 2491, 2492, 2496, 2497, 2498, 2499, 2500, 2504, 2507, 2511, 2607, THILAK NAGAR:
210205102214, 2230, 2231, 2233, 2236, 2241, 2242, 2247, WILSON GARDEN: 210132107037, 7099, 7100, 7102, 7103, 7330,
7331,7333,7334,7336,7357,7358, 7359, 7369, 7385, 7386, 7398, 7459, 7463, 7543, 7555, 7573, 7574, 7578, 7579, 7589, 7606,
7666, CHIKKABANAVARA: 210127108002, 8003, 8216, 8234, 8238, 8249, 8251, 8260, 8261, 8266, 8291, 8299, 8383, 8409, ,
8416, 8421, 8422, 8430, 8431, 8460, 8463, 8464, DODDABOMMASANDRA: 210133107333, 7577, 7602, 7754, 7756, 7771, 7718,
7788, 7797, 7809, 7810, 7872, HESARAGHATTA: 210165107679, 7699, 7705, 7718, 7719, 7733, 7734, 7739, 7746, 7747, 7748,
7749,7750,7151,7758,7767,7768, 7770,7771,7776,7771,7780,7783,7791,7792, 7797, 7803, 7806, 7814, 7853, 7899, 7910,
7911,7980, 7981, 7982, 8013, 8078, 8079, MATHIKERE: 210114109962, 9976, 210114110002, 0120, 0121, 0130, 0136, 0149,
0150, 0153, 0154, 0155, 0167, 0175, 0178, 0179, 0204, 0209, 0215, 30114200030, 0031, 0032, 0033, NELAMANGALA:
210140107999, 8015, 8016, 8019, 8030, 8034, 8037, 8047, 8050, 8055, 8226, PEENIYA; 210134111158, 1159, 1394, 1468, 1473,
1481,1482,1483,1497,1499, 1518, 1527, 1538, 1550, 1561, 1565, 1574, 1576, 1577, 1739, 1790, 1791, 1794, 1808, 1809, 1816,
1821,1831, 1832, 1855, 1857, 1918, RT NAGAR: 210111111992, 2017, 2018, 2020, 2046, 2265, 2272, 2273, 2274, 2276, 2271,
2290,2291,2296, 2306, 2307, 2308, 2342, 2344, 2347, 2350, 2351, 2353, 2384, 2385, 2390, 2395, 2397, 2406, 2408, 2409, 2563,
2578, 2579, 2599, 2618, 2647, 2649, 2671, 2709, SUNKADAKATTE: 210115113546, 3885, 3886, 3899, 3912, 3925, 3927, 3937,
3952, 3953, 3967, 3971, 3986, 3994, 4103, 4121, 4129, 4149, T DASARAHALLL: 210121109028, 9355, 9370, 9404, 9408, 9416,
9430, 9438, 9445, 9480, 9539, 9559, 9561, 9563, 9564, 9566, 9567, 9569, 9576, 9580, 9594, 9601, 9624, 9626, 9628, 9630,
230121200079, YELAHANKA: 210139104405, 4407, 4411, 4457, 4468, 4632, 4642, 4646, 4657, 4662, 4663, 4716, 4788,
CHANNARAYAPATNA: 210161109746, 9751, 9761, 9781, 9783, 9787, 9791, 9802, 9806, 9814, 9825, 9889, 9927, 9928, 9942,
9946, 9960, 9967, 9970, 9978, 9983, 9987, 9988, 9989, 9992, KUNIGAL: 210152107404, 7491, 7496, 7606, 7639, 7646, 7693,
7712,7729,7738,7754,7758,7906,7929,7931,7933,7981, 7995, 8044, BANGARPET: 210186103949, 4185, 4186, 4187, 4191,
4192,4201,4204,4205,4207,4208, 4215,4216,4217,4219,4222, 4223, 4224, 4232, 4237, 4243, 4266, 4267, 4268, 4282, 4406,
4408, 4434, 4444, 4483,4490, CHINTAMANI: 210146115508, 5513, 5517, 5520, 5521, 5525, 5536, 5539, 5540, 5541, 5546, 5548,
5550, 5553, 5554, 5555, 5558, 5564, 5565, 5572, 5577, 5580, 5586, 5587, 5592, 5594, 5595, 5596, 5599, 5603, 5604, 5605, 5608,

5609,5610,5611,5616,5618, 5619, 5626, 5630, 5632, 5633, 5635, 5636, 5637, 5640, 5641, 5644, 5646, 5652, 5653, 5656, 5659,
5660, 5665, 5666, 5671, 5673, 5674, 5677, 5688, 5689, 5691, 5692, 5697, 5700, 5701, 5703, 5704, 5705, 5706, 5707, 5708, 5709,
5710,5713,5714,5715,5716,5718, 5721,5723, 5724, 5728, 5737, 5740, 5741, 5742, 5743, 5750, 5751, 5757, 5763, 5830, 5929,
5986,, 6039, 6062, 6163, 6184, 6231, 6252, 6383, 230146200038, 0054, 0078, 0094, 0095, DODDABALLAPUR: 210143105731,
5766, 5770, 5771, 5942, 5943, 5947, 5957, 5966, 5967, 5978, 5979, 6000, 6013, 6014, 6015, 6085, 6102, 6108, 230143200002,
0010, 0015, 0019, 0022, 0024, 0028, 0029, 0035, 0039, 0040, 0043, 0049, GAURIBIDANUR: 210144107190, 7525, 7547, 7548,
7549,7554,7558, 7563, 7564, 7579, 7580, 7581, 7589, 7590, 7591, 7592, 7593, 7594, 7595, 7598, 7601, 7606, 7615, 7623, 7626,
7638, 7648, 7654, 7656, 7657, 7659, 7665, 7790, 7792, 7793, 7796, 7847, 7872, 230144200028, 0037, 0038, HOSAKOTE:
210128114249, 4270, 4317, 4318, 4319, 4728, 4749, 4750, 4751, 4752, 4755, 4756, 4757, 4758, 4759, 4760, 4784, 4785, 4817,
4824, 4830, 4847, 4849, 4886, 4839, 4896, 5035, 5036, 5037, 5047, 5048, 5069, 5070, 5071, 5093, 5102, 5103, 5109, 5131, 5132,
5133,5134,5135,5136, 5181, 5185, 5186, 5288, 5289, KOLAR: 210164107493, 7495, 7540, 7760, 7761, 7763, 7765, 7779, 7788,
7812, 7821, 7829, 7830, 7832, 7833, 7835, 7842, 7872, 7937, 7940, 7942, 7944, 7945, 7947, 7950, 7951, 7955, 7988, 8003,
230164200000, 0001, 0003, 0004, 0005, 0021, 0022, 0033, MALUR: 210135114629, 4631, 4688, 4710, 5127, 5130, 5134, 5135,
5140, 5143, 5150, 5159, 5166, 5177, 5178, 5198, 5202, 5203, 5205, 5235, 5250, 5252, 5253, 5262, 5263, 5267, 5269, 5272,
5287,5288, 5289, 5338, 5339, 5340, 5383, 5406, 5423, 5452, 5463, 5485, 5499., 5500, 5501, 5503, 5504, 5536, 230135200016,
0017,0020,0092, MULBAGAL: 210167108464, 8465, 8520, 8525, 8573, 8825, 8952, 8953, 8954, 8955, 8961, 8967, 8968, 8969,
8976,8978,8984,8990,8991,9000, 9003, 9017, 9021, 9022, 9025, 9028, 9046, 9051, 9052, 9054, 9056, 9058, 9063, 9071, 9073,
9074, 9075, 9081, 9084, 9097, 9098, 9149, 9243, 9244, 9250, 9251, 9321, 9329, 9371, 9377, 9379, 9414, 9447, RAMAMURTHY
NAGAR: 210149104359, 4366, 4432, 4433, 230149200002, 0003, 0006, 0024, 0032, 0037, SREENIVASAPUR: 210157107271,
7296, 7304, 7329, 7340, 7342, 7354, 7494, 7571, 230157200037, VEMAGAL: 210184104598, 4601, 4661, 4885, 4888, 4889,
4898,4905,4907,4910,4916,4962,4976,4979, 4981, 4986, 4987, 4989, 5028, 5090, 5112, 5114, 5128, 5135, 5148, 5163, 5206,
5222, 230184200002, BM ROAD RAMANAGARA; 210180106373, 6558, 6624, 6641, 6658, 6690, 6734, 6789, 6837, 6838, 6846,
6852, 6854, 6855, 6866, 6867, 6872, 6874, 6875, 6876, 6883, 6884, 6918, 6921, 6925, 6932, 6939, 6944, 7032, CHANNAPATNA:
210141113090, 3091, 3117, 3120, 3140, 3153, 3185,3229, 3384, 3463, 3464, 3466, 3477, 3576, 3643, HALAGURU: 2101
82104571, 4596, 4606, 4380, 4886, 4899, 4900, 4902, 4904, 4906, 4907, 4910, 4911, 4923, 4953, 4954, 4955, 4979, 4997, 4998,
5001,5119, 5120, 5126, 5133, 5139, 5140, 5151, 5179, 5180, 5181, 5182, 5197, 5223, 5226, 5227, 5275, 230182200011, 0012,
0016,0017, KM DODDI: 210155107189, 7234, 7245, 7246, 7247, 7257, 7258, 7278, 7289, 7305, 7306, 7313, 7318, 7451, 7459,
7461,7479,7513,7516,7517,7518, 7519, 7533, 7534, 230155200032, 0036, 0087, KANAKAPURA; 210185105577, 581, 5582,
5583, 5584, 5588, 5596, 5602, 5607, 5608, 5611, 5617, 5626, 5627, 5629, 5630, 5635, 5646, 5768, 5891, MADDUR:
210148107345, 7655, 7669, 7673, 7677, 7701, 7727, 7815, 7876, 7884, 7900, 7929, 7932, 7975, 7990, 8020, 8021, 8022, 8023,
8029,230148200046, 0047,0064,0101,0116, 0118, 0119, MAGADI: 210153108388, 8945, 8963, 8967, 9017, 9022, 9034, 9036,
9041,9045, 9049, 9060, 9067, 9074, 9114, 230153200115, 0116, 0119, 0128, 0138, 0174, 0175, 0176, 0180, 0183, MALAVALLY;
210147109628, 9645, 9662, 9683, 9693, 9729, 210147110018, 0019, 230147200004, MANDYA; 210181106080, 6081, 6594,
6597, 6599, 6600, 6616, 6634, 6652, 6662, 6680, 6687, 6695, 6830, 6839, 6840, 6858, 6863, 6871, 230181200001, 0002, 0067,
RAMNAGAR: 210142112223, 2271, 2273, 2347, 2353, 2395, 2437, 2822, 2920, 2921, 2931, 2950, 2951, 2952, 2967, 2993, 29%,
2998,3022,3074,3075,3094, 3126, 3143, 3149, 3150, 3152, 3153, 3156, 3181, 3182, 3409, 3429, 3430, 3442, 3466, 3469, 3471,
3472, 3475, 3479, 3480, 3482, 3484, 3485, 3492, 3493, 3499, 3501, 3506, 3507, 3509, 3511, 3517, 3518, 3531, 3551, 3557, 3615,
3616, 3644, 3812, 230142200011, 0022, 0033, , 0045, 0057, 0058, 0063, 0074, 0090, KORATAGERE: 210210103341, 3345, 3862,
3863,3873,3937,3939, 3965, 3966, 3967, 3968, 4102, 4111,4112,4113,4115,4116,4117,4121,4122,4123,4124,4127, 4135,
4137, 141, 4143, 4152, 4153, 4156, 4158, 4159, 4160, 4174, 4175, 4191, 4193, 4194, 4235, 4243, 4244, 4279, 4280,
230210200004, 0006, MADHUGIRL: 210211102207, 2208, 2317, 2508, 2509, 2546, 2551, 2555, 2557, 2562, 2565, 2573, 2574,
2643,2715,2732, 2768, 2769, 2771, 2772, 2774, 2775, 2779, 2788, 2790, 2791, 2795, 2799, 2818, 2830, 2835, 2838, 2839, 2842,
2859, 2861, 2862, 2865, 2866, 2869, 2870, 2878, 2882, PAVAGADA; 210212103051, 3068, 3565, 3618, 3620, 3621, 3630, 3633,
3640, 3645, 3646, 3661, 3698, 3699, 3700, 3729, 3735, , 3792, 3799, 3807, 3808, 3843, 4005, 4054, 4071, 4072, 4073, 4076,
4080,4083, 4084, 4091,4098,4109,4111,4116, 4155, 4161, 4178, 4185, 4186,4190, 4193, 4203, 4217, 4218, 4219, 4228, 4229,
4230,4231,4235, 4236, 4237, 4238, 4243, 4256, 4281, 4397, 4398, 4422, 4468, SIRA: 210217103112, 3426, 3431, 3432, 3486,
3507, 3554, 3583, 3595, 3596, 3681, 3715, 3717, 3721, 3735, 3737, 3738, 3740, 3743, 3744, 3745, 3750, 3756, 3771, 3773,
CHIKKANAYAKANAHALLI: 210221102058, 2059, 2064, 2167, 2176, 2185, 2188, 2223, 2224, 2226, 2235, 2245, 2295,
230221200018, GUBBI: 210215103098, 3126, 3143, 3155, 3173, 3294, 3295, 3296, 3301, 3302, 3312, 3313, 3314, 3332, 3334,
3335, 3339, 3345, 3346, 3347, 3348, 3352, 3358, 3363, 3378, 3402, 3427, 3430, 3431, 3432, 3438, 3443, 3444, 3446, HULIVAR:
210213101515, 1859, 1875, 1883, 1907, 1935, 1936, 194, 1945, 2045, 2053, 2059, 2060, 2061, 2066, 2070, 2074, 2080, 2081,
2089, 2090, 2094, 2100, 2101, 2103, 2104, 2116, 2117, 2138, SIRA GATE TUMKUR; 210218102898, 2899, 2915, 2916, 2918,
2919, 2925, 2926, 2928, 2954, 2955, 2956, 2957, 2958, 2967, 2968, 2972, 2973, 2974, 2988, 2989, 3028, 3169, 3173, 3174,
3175,3226,3228, TIPTUR: 210151108411, 8444, 8457, 8484, 8500, 8579, 8599, 8602, 8606, 8613, 8615, 8618, 8634, 8635, 8638,
8640, 8644, 8657, 8662, 8664, 8665, 8676, 8681, 8703, 8704, 8743, 8744, 8813, 230151200001, 0010, TURUVEKERE;
210214102420, 2442, 2443, 2444, 2445, 2447, 2461.

Persons wishing to participate in the above auction shall comply with the
following:- Interested Bidders should submitRs.25,000/-or 2% ofthereserve
price whichever is less (refundable to unsuccessful bidders) by way of DD
(Drawn on Yogakshemam Loans Ltd.) one day prior to the auction. Bidders should
carry valid ID card / PAN card. Formore detailsplease contact:0487 2320102
Authorised Officer,
Yogakshemam Loans Ltd.

2| Address of the registered | SFNo. 431G 2

office Arror Junction Arror Post
Alapuzha, Keralam - 688 534
3| URL of website Nil

4| Details of place where

Unit-l : KINFRA INDUSTRIAL
PARK, Menonpara Road,
Kanjikode, Palakkadu Circle,
Palakkad, Keralam-678621.
[Capacity : Approximately
5,000 metric tonnes (MT)]
Unit-1l : KINFRA, TECHNO
INDUSTRIAL PARK,
Kakkanchery, Chelammbra,
Calicut University (P.O),
Malappuram, Kerelam-573 635.
[Capacity : Approximately
5,000 metric tonnes (MT)]
Unit-Ill : 16/203/A, 16/217/A,
16/217/8; Near Keltron Road,
Aroor Alappuzha, Cherthala
Circle, Alappuzha,

Keralam - 688 534.
[Capacity: Approximately
5,000 metric tonnes (MT)]

majority of fixed assets
are located

The Company’s major revenue
is from Cold storage and
Warehousing Business.

5| Installed capacity of
main products / services

6 [ Quantity and value of

As per the Income Tax & Tax
Audit Returns filed , Turnover
from the Operation for the FY
2025-2026 is Rs.5.43Crs.
[Now CD is operative]

main products/ services
sold in last financial year

7 | Number of employees / 12

workmen

8| Further details including

Can be collected from the
office of the RP

M/s. SPP Insolvency
Professionals LLP, 2nd Floor,
CODISSIA, G.D. Naidu Towers,
Huzur Road,

Coimbatore - 641 018

IBBI Reg No. IBBI/IPE-0143/

last available financial
statements (with
schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process are
available at:

9 | Eligibility for resolution

IPA-1/2022-23/50033
Ph.no: +91-94888-10404/
+91 73730 52341
Mail to :
akscsltdcirp@gmail.com
/IPEadmin@sppgroups.com

applicants under section
25(2)(h) of the Code is
available at:

10| Last date for receipt of

24.11.2026 (Tuesday)

expression of interest

11| Date of issue of the provisional list of 04.12.2026
prospective resolution applicants (Friday)

12| Last date for submission of objections 09.12.2026
to the provisional list (Wednesday)

13| Date of issue of final list of prospective |19.12.2026
resolution applicants (Saturday)

14| Date of issue of information
memorandum, evaluation matrix and 24.12.2026
request for resolution plans to (Thursday)
prospective resolution applicants

15| Last date for submission of resolution 23.01.2027
plans (Saturday)

16| Process email id to

akscsltdcirp@gmail.com /

submit EOI IPEadmin@sppgroups.com

17| Details of corporate

The CD is registered under the
MSME category. [Reg no.
UDYAM-KL-01-0020727]

debtors registration
status as MSME

Place : Coimbatore
Date : 06.11.2026
M/s. SPP Insolvency Professionals LLP [IPE]
acting as RP of M/s. Aks Cold Storage Limited
IBBI Reg No. IBBI/IPE-0143/IPA-1/2022-23/50033
AFA No.: AA1/50033/02/300627/20098
valid up to 30.06.2027
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Bank of Baroda raises
MCLR by 5 to 20 bps

B

-
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Bank of Bargda

. | .

W

Mumbai: Bank of Baroda (BoB)
has decided to up its marginal
cost of funds-based lending
rate (MCLR) by 5 to 20 basis
points (bps) from November
12. The bank has increased the
MCLR the most (20 bps) in two
tenors — three months (from
8.3 per cent to 8.5 per cent)
and six months (from 8.5 per
cent to 8.7 per cent). The
one-month and one-year MCLR
have been upped by 5 bps
(from 7.95 per cent to 8 per
cent) and 10 bps (from 8.75
per cent to 8.85 per cent),
respectively. Overnight MCLR
remains unchanged at 7.85 per
cent. our BUREAU

10B unveils application for
digital rupee transactions

Chennai: Indian Overseas Bank

(IOB) has launched its Central
Bank Digital Currency
application (I0B digital rupee),
enabling customers to transact
conveniently using digital
rupee (eX) through a secure
and seamless digital payment
mobile application. “The IOB
digital rupee application
provides customers a secure
mobile application to maintain
digital rupee wallets and
perform instant peer-to-peer
and peer-to-merchant
transactions,” said I0B. The
app supports UPI
interoperability, providing an
additional digital payment
option alongside existing UPI
APPS. OURBUREAU

Gujarat Energy
PNG salesin
Morbi drop 90%
in last S months

—
Avinash Nair
Ahmedabad

Gujarat Energy’s piped nat-
ural gas sales to Morbi, In-
dia’s biggest ceramic cluster,
nosedived 90 per cent over
the past five months to 1 mil-
lion standard cubic metres
per day (mmscmd), from a
peak of 8.5 mmscmd during
the supply disruption
triggered by the Iran war, as
improving propane availabil-
ity prompted manufacturers
to switch back to the altern-
ative fuel.

“Before the [Iran] war,
Morbi volumes [in February]
were close to 2.5 mmscmd,
then we went up to 8.5
mmscmd and nowweareat 1
mmscmd,” a senior Gujarat
Energy official told investors
recently.

This sharp decline high-
lights the challenge facing
the city gas distributor in re-
taining industrial customers
as the economics of fuel
switching shifts in favour of
propane. The company is
now looking to strengthen
its long-term liquefied nat-
ural gas (LNG) sourcing
portfolio to offer more com-
petitive prices and win back
customers in the ceramic
hub.

Morbi volumes had aver-
aged 5.67 mmscmd in the
first quarter of FY27 before
moderating to around 3
mmscmd in the second
quarter. Before the disrup-
tion in February, the com-
pany’s supplies to the cluster
stood at 2.5 mmscmd.

Volumes  subsequently
rose from 0.4 mmscmd in
April to 8-8.5 mmscmd in
May and June as manufactur-
ers turned to natural gas
amid a shortage of propane.

However, propane sup-
plies have gradually im-
proved since July, with man-
ufacturers sourcing the fuel
from other countries, includ-
ing the US and Venezuela.

Gujarat Energy said that
against its current gas sup-
plies of around 1 mmscmd,
propane consumption in the
cluster was equivalent to 5.3-
5.4 mmscmd of gas.
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Rupee ends 5-day winning
streak, closes 93.92/dollar

NET EFFECT. W. Asia peace will cut risk premium in crude and support rupee: Experts

—
Our Bureau
Mumbai

The rupee closed a shade
weaker on Monday, ending a
five-day winning streak, as
state-run banks bought dol-
lars at the RBI’s behest amid
thin trading volumes. The
rupee closed at 93.92 per US
dollar (USD) against last Fri-
day’s close of 93.91. Intra-
day, it tested a high/ low of
93.69/94.11.

Dilip Parmar, Senior Re-
search Analyst, HDFC Secur-
ities, noted that the rupee re-
gistered a technical
retracement, snapping a five-
day winning streak amid
state-run banks’ dollar buy-
ing ahead of a market holi-
day. The intra-day correction
followed morning gains cata-

How rupee
performed &w9
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lysed by a soft dollar index,
resilient foreign institu-
tional inflows and weaker
crude oil pricing, he added.
Parmar said market parti-
cipants are now closely mon-
itoring Tuesday’s upcoming
US inflation data for fresh
directional cues. In the near
term, spot USD-INR will find

In the near term,
spot USD-INR
will find

key support

at 93.5 and
resistance at 94.3

key support at 93.5 and res-
istance at 94.3. Amit Pabari,
MD, CR Forex Advisors, ob-
served that any progress to-
wards peace in West Asia will
reduce the risk premium in
crude oil and provide further
support to the rupee.

FOREIGN CAPITAL

Further, the return of foreign
capital is another important
support for the rupee, as
fresh equity investments
create demand for the Indian

SFBs want RBI to relax norm
on loan portfolio composition

|
K Ram Kumar
Mumbai

Small finance banks (SFBs)
want the Reserve Bank of In-
dia (RBI) to relax a key regu-
latory prescription that re-
quires at least 50 per cent of
their loan portfolio to com-
prise loans of up to 325 lakh.

These niche banks have
urged the RBI to loosen
rules, either by bringing
down the aforementioned 50
per cent criteria to about 40
per cent or by doubling the
loan limit criteria to 50
lakh.

This request comes in the
backdrop of the country’s
nominal GDP tripling from
about %107 lakh crore in
FY15, when the RBI first is-
sued guidelines for licensing
of SFBs (in November 2014)
to about 331 lakh crore in
FY25.

Moreovet, in sync with the
rise in the nominal GDP, the

ping up the focus on non-mi-
crofinance loans as part of
their portfolio diversifica-
tion strategy.

PSL LIMIT
In this regard, SFB chiefs un-
derscored that the central
bank had been receptive to
their requests for regulatory
changes, in line with the
growing credit needs of the
economy.

They cited the example of
the central bank relaxing the
priority sector lending (PSL)

April 1,2025, in order to give
them more room to extend
larger ticket, non-PSL loans.
Notably, in its 2014
guidelines for the licensing
of SFBs, the Reserve Bank
stated that after the initial
stabilisation period of five
years and after a review, it
might liberalise the scope of
activities of these banks.

SAVINGS AVENUE

SFBs provide formal saving
avenues to the unserved and
underserved sections of the
population and supply credit
to small business units, small
and marginal farmers, micro
and small industries and
other unorganised sector en-
tities through high techno-
logy and low-cost
operations.

As of March 2025-end, 11
SFBs were in operation in
the country with 7,403
branches. Collectively, these
banks had deposits and loans
and advances aggregating

currency. Pabari said: “The
overall outlook for the rupee
remains positive, supported
by lower crude prices, im-
proving foreign flows and
hopes of de-escalation in
West Asia. With USD/INR
breaking below the 94.00
mark, the probability of fur-
ther rupee appreciation to-
wards 93.50 and 93.00 has
increased.”

Madan Sabnavis, Chief
Economist, Bank of Baroda,
said lower crude price is
good for the trade balance
and currency, which is why
the rupee will show signs of
appreciation in the next few
days. As long as oil is down,
the rupee will gain notwith-
standing the strength of the

‘RBI’s $239 b forward dollar position to
limit rupee’s gain despite FPI inflows’

—
Press Trust of India
Mumbai

The Reserve Bank of India’s
net short position of $239
billion in the forward market
is likely to limit the rupee’s
appreciation despite a recov-
ery in foreign portfolio in-
vestor (FPI) inflows, accord-
ingtoareport.

BUY-SELL SWAPS
The Reserve Bank of India’s
(RBI) forward book stood at
anet dollar short position of
$239 billion as of September
2026, reflecting its commit-
ment to provide dollars
when buy-sell swaps mature.
This will require the central
bank to accumulate dollars
as capital inflows improve,
limiting the rupee’s appreci-
ation, said IDFC First Bank’s
Economic Research report.
Around $40 billion of the

within a year, $56 billion in
one to three years and the re-
maining $143 billion in three
to five years. The longer-dur-
ation positions are largely
linked to the FCNR (B)
scheme, it added.

“The large negative for-
ward book implies that the
RBI will need to accumulate
dollars in order to meet the
commitments when these
buy-sell ~swaps mature.
Hence, any improvement in
capital inflows will be ab-
sorbed by the RBI, limiting
the downward move in USD/
INR,” said the report.

RBI’S FOCUS

The large forward position
also limits the RBI’s ability to
sell dollars in the spot mar-
ket, as its capacity to sterilise
such sales through addi-
tional buy-sell swaps is con-
strained. The central bank’s
focus over the next few years

forward book. The report
said the rupee could see
near-term appreciation if
US-Iran tensions ease fur-
ther and American Al stocks
correct. A pick-up in FPI in-
flows in November also im-
proved investor sentiment
towards India. However,
competition from the US for
global capital and elevated
US Treasury yields may limit
sustained gains in the do-
mestic currency.

IDFC First Bank expects
the rupee to trade at 92-94
per US dollar by December
2026, weaken to 94-95 by
March 2027 and touch 96 by
June 2027. Highlighting
pressure on India’s external
balances, the report said the
balance of payments is track-
ing a surplus of $65 billion in
the first half of FY27. How-
ever, without RBI’'s swap
windows, the underlying
BoP deficit would have been

dollar in the near term. short position matures  willbetograduallyreduceits  $85billion.
-~
T G Z7 COCHIN INTERNATIONAL AIRPORT LIMITED
Eo% Government of Keralam
Published Tenders from  05-11-2026 to  08-11-2026 CIALELEAS:  TENDER NOTICE 1071172026

Department of Printing
Tender ID: 2026_DPR_886176_1 * Director of Printing * Re-
E tender for the supply of Single Wire book stitching mac *
Closing Date: 19-Nov-2026 * PAC: Rs800000

Tender ID: 2026 _DPR 885947 1 * Director of Printing * Re-
E tender for the supply of Laminating Machine * Closing
Date: 18-Nov-2026 * PAC: Rs1000000

Visit https://etenders.kerala.gov.in for more details.

R0.No0:05-08/Nov/2026/PRD/(N)7

Malahar Regional Co-operative
Milk Producers’ Union Ltd.

- ® Central Products Dairy, Naduvattom, North Beypore
l Kozhikode-673 015, Phone: 0495-2414117
ml ma Email:cpdkkd@malabarmilma.coop
CPD/PURCHASE/CONSUMABLES/2026-27

Re E-TENDER NOTICE

Tenders are invited from eligible bidders for the following work

Start |Closing Date &| Source & Submission
Date | Opening Date| of Bid documents

O

09-11-2026

ltem

Supplying artwork printed

0TS metal cans for packing

gulab Jamun(2509&500g),
olden Milk(180ml) and Palada

Pradhaman (180g) as Single- |10/11/ 23/11/2026

time purchase against one

purchase order each

E-tender ID-
2026_KCMMF_880576_2
The bids can be submitted online through Kerala Government e-portal

www.etenders.kerala.gov.in. For more details, contact Ph-7902257360.
Ancillary Unit Head (i/c)

www.etenders.kerala.gov.in

(tems specifications
026 & and terms and

24/11/2026 | conditions are available
on this website)

Sealed item-rate tenders are invited from reputed Electrical Contractors with
Valid ‘A’ grade electrical contract license issued by the Kerala State
Electrical Inspectorate for the below mentioned work at Cochin International
Airport, Nedumbassery. The cost of the tender document s Rs. 2000/- + GST.

Sl. Estimated | EMD | Completion
No, Name of Work Amount (Rs)| (Rs) | Period
Supply, Installation, Testing and
Commissioning of Electrical Rs.65.53 |Rs.1.25
11 system for Pressure Fed Fire Lakhs Lakhs | 04 months
Fighting System at CIAL

Interested firms shall have to submit their application for prequalification,
along with all relevant supporting documents as specified on the website, to
the Office of the Managing Director, Cochin International Airport Ltd.,
Nedumbassery on or before 18/11/2026. visit our website:
http://www.cial.aero/tenders for more details including eligibility.

Sd/- MANAGING DIRECTOR

RELEVANT PARTICULARS

FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR M/s. AKS COLD STORAGE LIMITED
OPERATING IN THE COLD STORAGE AND
WAREHOUSING INDUSTRY IN PALAKKAD,
MALAPPURAM & ALAPPUZHA DISTRICT
(Under Regulation 36A(1) of the Insolvency and

Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

—_

Name of the corporate
debtor along with PAN &
CIN / LLP No.

M/s. AKS COLD STORAGE
LIMITED

PAN : AAICS6469C

CIN: U63022KL2003PLC0O15881

appetite for large-ticket limit for SFBs from 75 per  %3,15,401 crore and
loans in the economy is also  cent of their portfolio to 60  %2,72,481 crore, respect-
going up, amid SFBs step- per cent with effect from ively.
<>Chola CHOLAMANDALAM INVESTMENT AND (%
Enter a better life murugappa

FINANCE COMPANY LIMITED

CIN: L65993TN1978PLC007576

Registered Office : “Chola Crest’, C54 - C55, Super B-4 Thiru-Vi-Ka Industrial Estate, Guindy ,Chennai -600032.
Phone number: 044-40907172; Email: investors@chola.murugappa.com; Website: www.cholamandalam.com

e-voting process (‘remote e- voting”).

NOTICE TO MEMBERS

NOTICE is hereby given pursuant to Section 110 and Section 108 of the Companies Act, 2013 (“the Act”) read with Rules 20 and 22
of the Companies (Management and Administration) Rules 2014 (‘Rules”), General Circular Nos. 14/2020 dated 8 April, 2020 and
17/2020 dated 13 April, 2020, and subsequent circulars issued in this regard, the latest being General Circular No. 03/2025 dated
22 September, 2025, issued by the Ministry of Corporate Affairs (MCA Circulars’), and Regulation 44 of the Securities Exchange
Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015 (“Listing Regulations”), Secretarial Standard
on General Meetings (‘SS-2') issued by the Institute of Company Secretaries of India and other applicable laws, rules, and
regulations (including any statutory modification(s) or re-enactment(s) thereof for the time being in force and as amended from
time to time), that the Company has completed the despatch of Notice of Postal Ballot (“Notice”) on Monday, 9 November, 2026
through electronic mode to the Members of the Company whose email addresses are registered with the Depository Participant /
Company / Registrar and Share Transfer Agent (‘RTA”) i.e., KFIN Technologies Limited (KFIN) as on 30 October, 2026 (“Cut-off
Date”) seeking consent of the Members of the Company on the resolution as set out in the Notice through remote

Notice containing the process and manner of remote e-voting is available on the Company’s website www.cholamandalam.com,
on the websites of the stock exchanges www.bseindia.com and www.nseindia.com and on the website of National Securities
Depository Limited (NSDL) http://www.evoting.nsdl.com.

website of the Company.

fairand transparent manner.

Chennai

9 November, 2026

1. Members whose names appear in the register of Members/list of beneficial owners as on the Cut-off date only would
be considered for the purpose of remote e-voting. A person who is not a Member as on the Cut-off
date should treat this Notice for information purpose only. The voting rights of the Members shall be in
proportion to their shares in the paid-up equity share capital of the Company as on the Cut-off date.

2. Manner of registering /updating email addresses:

Members of the Company as on the Cut-off date (including those members who have not received the Notice due to non-

registration of their email addresses with the Company/RTA/Depositories) are entitled to avail the facility to cast their vote

through remote e-voting. The manner of registering/updating email addresses is given below:

i. In case shares are held in physical mode, please provide folio no., name of the shareholder, scanned copy of the
share certificate (front and back), self-attested scanned copy of PAN and Aadhaar along with Form ISR-1 for updation
of KYC details by e-mail to investors@chola.murugappa.com.

ii. Incase shares are held in demat mode, please provide DP ID-CL ID (16 digit DPID+CLID or 16 digit beneficiary D),
name, client master or copy of consolidated account statement, self-attested scanned copy of PAN and Aadhaar to
investors@chola.murugappa.com. If you are an Individual shareholder holding securities in demat mode, you are
requested to refer to the login method explained in the Notice i.e., Login method for e-voting for individual shareholders
holding securities in demat mode.

jii. Alternatively, Members may send a request to evoting@nsdl.com for procuring user ID and password
for e-voting by providing above mentioned documents.

iv. In terms of SEBI circular dated 9 December, 2020 on ‘E-voting facility provided by Listed Companies’, individual
shareholders holding securities in demat mode are allowed to vote through their demat account maintained with
depositories and depository participants. Members are advised to update their mobile number and email ID
intheir demat accountsin order to access e-voting facility.

3. Manner of casting vote through remote e-voting: Upon successful registration of their e-mail addresses in the manner

prescribed above, Members will receive the login credentials for remote e-voting through e-mail. The detailed
instructions for casting votes through the remote e-voting facility are provided in the Notice are also available on the

4. The remote e-voting period will commence on Tuesday, 10 November, 2026 at 9:00 a.m. (IST) and ends on
Wednesday, 9 December, 2026 at 5:00 p.m. (IST). The remote e-voting facility will be provided by NSDL thereafter
and voting will not be allowed beyond the said date and time.

5. Once a Member has cast his/her vote on a resolution such vote shall be final and the Member shall not be permitted to
modify the vote or vote again thereafter.

6. Mr. R Sridharan, (ICSI Membership FCS No. 4775 - CP N0.3239) of M/s. R Sridharan & Associates, Company
Secretaries has been appointed as the scrutiniser for conducting the postal ballot through remote e-voting process, ina

7. The resolution, if passed with requisite majority, shall be deemed to have been passed on Wednesday,

9 December, 2026 being the last date for e-voting. The results of the e-voting will be declared on or before Friday,

11 December, 2026 and will be displayed on the Company’s website www.cholamandalam.com and the website of

NSDL https:/levoting.nsdl.com. The results will simultaneously be communicated to the Stock Exchanges and will

also be displayed at the registered office of the Company.

8. Incase of any query, clarification(s) or grievance(s) relating to e-voting, Members may refer Frequently Asked Questions

(FAQs) and E-voting user manual available at the Downloads section of NSDL at https://evoting.nsdl.com or send

email at investors@chola.murugappa.com or contact Ms. Pallavi Mhatre, Deputy Vice President, National Securities

Depository Limited, T301, 3 rd Floor, Naman Chambers, G Block, Plot No- C-32, Bandra Kurla Complex, Bandra East,
Mumbai- 400051 or at the email ID evoting@nsdl.co.in or call NSDL at 022 4886 7000 for any further clarifications.

For Cholamandalam Investment and Finance Company Limistg;i

By order of the Board

P. Sujatha
Company Secretary

YOGAKSHEMAM LOANS LIMITED

3rd Floor, Ottappath Tower, Aswini Junction, Thiruvambady
P. 0., Thrissur, Kerala, 680022.

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general, are hereby notified that public
auction of the gold ornaments of pledged in the below accounts is proposed to be
conducted at the following brancheson 30.11.2026 from 10 a.m. onwards. We
are auctioning gold ornaments of defaulted customers who have failed to
make payment of his/her loan amount despite being notified by registered
letters. Unauctioned items shall be auctioned on any other days without
further notice. Changes in venue or date (if any) will be displayed at auction centre
and onwebsite withoutany further notice. ListofPledges:

BOMMANAHALLI: 210228100316, 0396, 0717, 0746, 0758, 0759, 0766, 0772, 0776, 0777, 0782, 0785, 0786, 0791, 0793, 0794,
0802, 0843, HAROHALLI: 210202102636, 2639, 2801, 2857, 2914, 2963, 2964, 2970, 2973, 2980, 2987, 2990, 2993, 2999, 3000,
3003, 3004, 3007, 3050, HONGASANDRA: 210159107258, 7260, 7262, 7331, 7332, 7334, 7335, 7336, 7338, 7339, 7340, 7342,
7373,7715,7872,7875,7929,7930, 7937, 7939, 8039, 8072, 8205, 8206, HORAMAVU: 210156104367, 4369, 4370, 4371, 4387,
4393, 4405, 4409, 4410, 4428, 4534, 4553, 4559, 4569, 4589, 4595, 4604, 230156200008, HOSA ROAD: 210145106633, 6684,
6704,6707,6750,6961,7024, 7025, 7033, 7056, 7058, 7098, 7101, 7102, 7120, 7130, 7143, 7158, 7182,7209,7296,7299, 7301,
7302, 7303, 7304, 7306, J P NAGAR: 210119110529, 0530, 0554, 0567, 0952, 1132, 230119200008, K G HALLI: 210150106655,
6661,6722,7069,7087,7098,7101,7120,7123,7142,7189,7190,7196, 7199, 7348, 7378, 7386, 7456, 7465, 7474, 7491, 7616,
KAMMANAHALLL: 210118112080, 2108, 2118, 2133, 2147, 2188, 2190, 2207, 2288, 2412, 2420, 2422, 2425, 2428, 2444, 2459,
2471, 2473, 2474, 2475, 2480, 2483, 2486, 2491, 2492, 2496, 2497, 2498, 2499, 2500, 2504, 2507, 2511, 2607, THILAK NAGAR:
210205102214, 2230, 2231, 2233, 2236, 2241, 2242, 2247, WILSON GARDEN: 210132107037, 7099, 7100, 7102, 7103, 7330,
7331,7333,7334,7336,7357,7358, 7359, 7369, 7385, 7386, 7398, 7459, 7463, 7543, 7555, 7573, 7574, 7578, 7579, 7589, 7606,
7666, CHIKKABANAVARA: 210127108002, 8003, 8216, 8234, 8238, 8249, 8251, 8260, 8261, 8266, 8291, 8299, 8383, 8409, ,
8416, 8421, 8422, 8430, 8431, 8460, 8463, 8464, DODDABOMMASANDRA: 210133107333, 7577, 7602, 7754, 7756, 7771, 7718,
7788, 7797, 7809, 7810, 7872, HESARAGHATTA: 210165107679, 7699, 7705, 7718, 7719, 7733, 7734, 7739, 7746, 7747, 7748,
7749,7750,7151,7758,7767,7768, 7770,7771,7776,7771,7780,7783,7791,7792, 7797, 7803, 7806, 7814, 7853, 7899, 7910,
7911,7980, 7981, 7982, 8013, 8078, 8079, MATHIKERE: 210114109962, 9976, 210114110002, 0120, 0121, 0130, 0136, 0149,
0150, 0153, 0154, 0155, 0167, 0175, 0178, 0179, 0204, 0209, 0215, 30114200030, 0031, 0032, 0033, NELAMANGALA:
210140107999, 8015, 8016, 8019, 8030, 8034, 8037, 8047, 8050, 8055, 8226, PEENIYA; 210134111158, 1159, 1394, 1468, 1473,
1481,1482,1483,1497,1499, 1518, 1527, 1538, 1550, 1561, 1565, 1574, 1576, 1577, 1739, 1790, 1791, 1794, 1808, 1809, 1816,
1821,1831, 1832, 1855, 1857, 1918, RT NAGAR: 210111111992, 2017, 2018, 2020, 2046, 2265, 2272, 2273, 2274, 2276, 2271,
2290,2291,2296, 2306, 2307, 2308, 2342, 2344, 2347, 2350, 2351, 2353, 2384, 2385, 2390, 2395, 2397, 2406, 2408, 2409, 2563,
2578, 2579, 2599, 2618, 2647, 2649, 2671, 2709, SUNKADAKATTE: 210115113546, 3885, 3886, 3899, 3912, 3925, 3927, 3937,
3952, 3953, 3967, 3971, 3986, 3994, 4103, 4121, 4129, 4149, T DASARAHALLL: 210121109028, 9355, 9370, 9404, 9408, 9416,
9430, 9438, 9445, 9480, 9539, 9559, 9561, 9563, 9564, 9566, 9567, 9569, 9576, 9580, 9594, 9601, 9624, 9626, 9628, 9630,
230121200079, YELAHANKA: 210139104405, 4407, 4411, 4457, 4468, 4632, 4642, 4646, 4657, 4662, 4663, 4716, 4788,
CHANNARAYAPATNA: 210161109746, 9751, 9761, 9781, 9783, 9787, 9791, 9802, 9806, 9814, 9825, 9889, 9927, 9928, 9942,
9946, 9960, 9967, 9970, 9978, 9983, 9987, 9988, 9989, 9992, KUNIGAL: 210152107404, 7491, 7496, 7606, 7639, 7646, 7693,
7712,7729,7738,7754,7758,7906,7929,7931,7933,7981, 7995, 8044, BANGARPET: 210186103949, 4185, 4186, 4187, 4191,
4192,4201,4204,4205,4207,4208, 4215,4216,4217,4219,4222, 4223, 4224, 4232, 4237, 4243, 4266, 4267, 4268, 4282, 4406,
4408, 4434, 4444, 4483,4490, CHINTAMANI: 210146115508, 5513, 5517, 5520, 5521, 5525, 5536, 5539, 5540, 5541, 5546, 5548,
5550, 5553, 5554, 5555, 5558, 5564, 5565, 5572, 5577, 5580, 5586, 5587, 5592, 5594, 5595, 5596, 5599, 5603, 5604, 5605, 5608,

5609,5610,5611,5616,5618, 5619, 5626, 5630, 5632, 5633, 5635, 5636, 5637, 5640, 5641, 5644, 5646, 5652, 5653, 5656, 5659,
5660, 5665, 5666, 5671, 5673, 5674, 5677, 5688, 5689, 5691, 5692, 5697, 5700, 5701, 5703, 5704, 5705, 5706, 5707, 5708, 5709,
5710,5713,5714,5715,5716,5718, 5721,5723, 5724, 5728, 5737, 5740, 5741, 5742, 5743, 5750, 5751, 5757, 5763, 5830, 5929,
5986,, 6039, 6062, 6163, 6184, 6231, 6252, 6383, 230146200038, 0054, 0078, 0094, 0095, DODDABALLAPUR: 210143105731,
5766, 5770, 5771, 5942, 5943, 5947, 5957, 5966, 5967, 5978, 5979, 6000, 6013, 6014, 6015, 6085, 6102, 6108, 230143200002,
0010, 0015, 0019, 0022, 0024, 0028, 0029, 0035, 0039, 0040, 0043, 0049, GAURIBIDANUR: 210144107190, 7525, 7547, 7548,
7549,7554,7558, 7563, 7564, 7579, 7580, 7581, 7589, 7590, 7591, 7592, 7593, 7594, 7595, 7598, 7601, 7606, 7615, 7623, 7626,
7638, 7648, 7654, 7656, 7657, 7659, 7665, 7790, 7792, 7793, 7796, 7847, 7872, 230144200028, 0037, 0038, HOSAKOTE:
210128114249, 4270, 4317, 4318, 4319, 4728, 4749, 4750, 4751, 4752, 4755, 4756, 4757, 4758, 4759, 4760, 4784, 4785, 4817,
4824, 4830, 4847, 4849, 4886, 4839, 4896, 5035, 5036, 5037, 5047, 5048, 5069, 5070, 5071, 5093, 5102, 5103, 5109, 5131, 5132,
5133,5134,5135,5136, 5181, 5185, 5186, 5288, 5289, KOLAR: 210164107493, 7495, 7540, 7760, 7761, 7763, 7765, 7779, 7788,
7812, 7821, 7829, 7830, 7832, 7833, 7835, 7842, 7872, 7937, 7940, 7942, 7944, 7945, 7947, 7950, 7951, 7955, 7988, 8003,
230164200000, 0001, 0003, 0004, 0005, 0021, 0022, 0033, MALUR: 210135114629, 4631, 4688, 4710, 5127, 5130, 5134, 5135,
5140, 5143, 5150, 5159, 5166, 5177, 5178, 5198, 5202, 5203, 5205, 5235, 5250, 5252, 5253, 5262, 5263, 5267, 5269, 5272,
5287,5288, 5289, 5338, 5339, 5340, 5383, 5406, 5423, 5452, 5463, 5485, 5499., 5500, 5501, 5503, 5504, 5536, 230135200016,
0017,0020,0092, MULBAGAL: 210167108464, 8465, 8520, 8525, 8573, 8825, 8952, 8953, 8954, 8955, 8961, 8967, 8968, 8969,
8976,8978,8984,8990,8991,9000, 9003, 9017, 9021, 9022, 9025, 9028, 9046, 9051, 9052, 9054, 9056, 9058, 9063, 9071, 9073,
9074, 9075, 9081, 9084, 9097, 9098, 9149, 9243, 9244, 9250, 9251, 9321, 9329, 9371, 9377, 9379, 9414, 9447, RAMAMURTHY
NAGAR: 210149104359, 4366, 4432, 4433, 230149200002, 0003, 0006, 0024, 0032, 0037, SREENIVASAPUR: 210157107271,
7296, 7304, 7329, 7340, 7342, 7354, 7494, 7571, 230157200037, VEMAGAL: 210184104598, 4601, 4661, 4885, 4888, 4889,
4898,4905,4907,4910,4916,4962,4976,4979, 4981, 4986, 4987, 4989, 5028, 5090, 5112, 5114, 5128, 5135, 5148, 5163, 5206,
5222, 230184200002, BM ROAD RAMANAGARA; 210180106373, 6558, 6624, 6641, 6658, 6690, 6734, 6789, 6837, 6838, 6846,
6852, 6854, 6855, 6866, 6867, 6872, 6874, 6875, 6876, 6883, 6884, 6918, 6921, 6925, 6932, 6939, 6944, 7032, CHANNAPATNA:
210141113090, 3091, 3117, 3120, 3140, 3153, 3185,3229, 3384, 3463, 3464, 3466, 3477, 3576, 3643, HALAGURU: 2101
82104571, 4596, 4606, 4380, 4886, 4899, 4900, 4902, 4904, 4906, 4907, 4910, 4911, 4923, 4953, 4954, 4955, 4979, 4997, 4998,
5001,5119, 5120, 5126, 5133, 5139, 5140, 5151, 5179, 5180, 5181, 5182, 5197, 5223, 5226, 5227, 5275, 230182200011, 0012,
0016,0017, KM DODDI: 210155107189, 7234, 7245, 7246, 7247, 7257, 7258, 7278, 7289, 7305, 7306, 7313, 7318, 7451, 7459,
7461,7479,7513,7516,7517,7518, 7519, 7533, 7534, 230155200032, 0036, 0087, KANAKAPURA; 210185105577, 581, 5582,
5583, 5584, 5588, 5596, 5602, 5607, 5608, 5611, 5617, 5626, 5627, 5629, 5630, 5635, 5646, 5768, 5891, MADDUR:
210148107345, 7655, 7669, 7673, 7677, 7701, 7727, 7815, 7876, 7884, 7900, 7929, 7932, 7975, 7990, 8020, 8021, 8022, 8023,
8029,230148200046, 0047,0064,0101,0116, 0118, 0119, MAGADI: 210153108388, 8945, 8963, 8967, 9017, 9022, 9034, 9036,
9041,9045, 9049, 9060, 9067, 9074, 9114, 230153200115, 0116, 0119, 0128, 0138, 0174, 0175, 0176, 0180, 0183, MALAVALLY;
210147109628, 9645, 9662, 9683, 9693, 9729, 210147110018, 0019, 230147200004, MANDYA; 210181106080, 6081, 6594,
6597, 6599, 6600, 6616, 6634, 6652, 6662, 6680, 6687, 6695, 6830, 6839, 6840, 6858, 6863, 6871, 230181200001, 0002, 0067,
RAMNAGAR: 210142112223, 2271, 2273, 2347, 2353, 2395, 2437, 2822, 2920, 2921, 2931, 2950, 2951, 2952, 2967, 2993, 29%,
2998,3022,3074,3075,3094, 3126, 3143, 3149, 3150, 3152, 3153, 3156, 3181, 3182, 3409, 3429, 3430, 3442, 3466, 3469, 3471,
3472, 3475, 3479, 3480, 3482, 3484, 3485, 3492, 3493, 3499, 3501, 3506, 3507, 3509, 3511, 3517, 3518, 3531, 3551, 3557, 3615,
3616, 3644, 3812, 230142200011, 0022, 0033, , 0045, 0057, 0058, 0063, 0074, 0090, KORATAGERE: 210210103341, 3345, 3862,
3863,3873,3937,3939, 3965, 3966, 3967, 3968, 4102, 4111,4112,4113,4115,4116,4117,4121,4122,4123,4124,4127, 4135,
4137, 141, 4143, 4152, 4153, 4156, 4158, 4159, 4160, 4174, 4175, 4191, 4193, 4194, 4235, 4243, 4244, 4279, 4280,
230210200004, 0006, MADHUGIRL: 210211102207, 2208, 2317, 2508, 2509, 2546, 2551, 2555, 2557, 2562, 2565, 2573, 2574,
2643,2715,2732, 2768, 2769, 2771, 2772, 2774, 2775, 2779, 2788, 2790, 2791, 2795, 2799, 2818, 2830, 2835, 2838, 2839, 2842,
2859, 2861, 2862, 2865, 2866, 2869, 2870, 2878, 2882, PAVAGADA; 210212103051, 3068, 3565, 3618, 3620, 3621, 3630, 3633,
3640, 3645, 3646, 3661, 3698, 3699, 3700, 3729, 3735, , 3792, 3799, 3807, 3808, 3843, 4005, 4054, 4071, 4072, 4073, 4076,
4080,4083, 4084, 4091,4098,4109,4111,4116, 4155, 4161, 4178, 4185, 4186,4190, 4193, 4203, 4217, 4218, 4219, 4228, 4229,
4230,4231,4235, 4236, 4237, 4238, 4243, 4256, 4281, 4397, 4398, 4422, 4468, SIRA: 210217103112, 3426, 3431, 3432, 3486,
3507, 3554, 3583, 3595, 3596, 3681, 3715, 3717, 3721, 3735, 3737, 3738, 3740, 3743, 3744, 3745, 3750, 3756, 3771, 3773,
CHIKKANAYAKANAHALLI: 210221102058, 2059, 2064, 2167, 2176, 2185, 2188, 2223, 2224, 2226, 2235, 2245, 2295,
230221200018, GUBBI: 210215103098, 3126, 3143, 3155, 3173, 3294, 3295, 3296, 3301, 3302, 3312, 3313, 3314, 3332, 3334,
3335, 3339, 3345, 3346, 3347, 3348, 3352, 3358, 3363, 3378, 3402, 3427, 3430, 3431, 3432, 3438, 3443, 3444, 3446, HULIVAR:
210213101515, 1859, 1875, 1883, 1907, 1935, 1936, 194, 1945, 2045, 2053, 2059, 2060, 2061, 2066, 2070, 2074, 2080, 2081,
2089, 2090, 2094, 2100, 2101, 2103, 2104, 2116, 2117, 2138, SIRA GATE TUMKUR; 210218102898, 2899, 2915, 2916, 2918,
2919, 2925, 2926, 2928, 2954, 2955, 2956, 2957, 2958, 2967, 2968, 2972, 2973, 2974, 2988, 2989, 3028, 3169, 3173, 3174,
3175,3226,3228, TIPTUR: 210151108411, 8444, 8457, 8484, 8500, 8579, 8599, 8602, 8606, 8613, 8615, 8618, 8634, 8635, 8638,
8640, 8644, 8657, 8662, 8664, 8665, 8676, 8681, 8703, 8704, 8743, 8744, 8813, 230151200001, 0010, TURUVEKERE;
210214102420, 2442, 2443, 2444, 2445, 2447, 2461.

Persons wishing to participate in the above auction shall comply with the
following:- Interested Bidders should submitRs.25,000/-or 2% ofthereserve
price whichever is less (refundable to unsuccessful bidders) by way of DD
(Drawn on Yogakshemam Loans Ltd.) one day prior to the auction. Bidders should
carry valid ID card / PAN card. Formore detailsplease contact:0487 2320102
Authorised Officer,
Yogakshemam Loans Ltd.

2| Address of the registered | SFNo. 431G 2

office Arror Junction Arror Post
Alapuzha, Keralam - 688 534
3| URL of website Nil

4| Details of place where

Unit-l : KINFRA INDUSTRIAL
PARK, Menonpara Road,
Kanjikode, Palakkadu Circle,
Palakkad, Keralam-678621.
[Capacity : Approximately
5,000 metric tonnes (MT)]
Unit-1l : KINFRA, TECHNO
INDUSTRIAL PARK,
Kakkanchery, Chelammbra,
Calicut University (P.O),
Malappuram, Kerelam-573 635.
[Capacity : Approximately
5,000 metric tonnes (MT)]
Unit-Ill : 16/203/A, 16/217/A,
16/217/8; Near Keltron Road,
Aroor Alappuzha, Cherthala
Circle, Alappuzha,

Keralam - 688 534.
[Capacity: Approximately
5,000 metric tonnes (MT)]

majority of fixed assets
are located

The Company’s major revenue
is from Cold storage and
Warehousing Business.

5| Installed capacity of
main products / services

6 [ Quantity and value of

As per the Income Tax & Tax
Audit Returns filed , Turnover
from the Operation for the FY
2025-2026 is Rs.5.43Crs.
[Now CD is operative]

main products/ services
sold in last financial year

7 | Number of employees / 12

workmen

8| Further details including

Can be collected from the
office of the RP

M/s. SPP Insolvency
Professionals LLP, 2nd Floor,
CODISSIA, G.D. Naidu Towers,
Huzur Road,

Coimbatore - 641 018

IBBI Reg No. IBBI/IPE-0143/

last available financial
statements (with
schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process are
available at:

9 | Eligibility for resolution

IPA-1/2022-23/50033
Ph.no: +91-94888-10404/
+91 73730 52341
Mail to :
akscsltdcirp@gmail.com
/IPEadmin@sppgroups.com

applicants under section
25(2)(h) of the Code is
available at:

10| Last date for receipt of

24.11.2026 (Tuesday)

expression of interest

11| Date of issue of the provisional list of 04.12.2026
prospective resolution applicants (Friday)

12| Last date for submission of objections 09.12.2026
to the provisional list (Wednesday)

13| Date of issue of final list of prospective |19.12.2026
resolution applicants (Saturday)

14| Date of issue of information
memorandum, evaluation matrix and 24.12.2026
request for resolution plans to (Thursday)
prospective resolution applicants

15| Last date for submission of resolution 23.01.2027
plans (Saturday)

16| Process email id to

akscsltdcirp@gmail.com /

submit EOI IPEadmin@sppgroups.com

17| Details of corporate

The CD is registered under the
MSME category. [Reg no.
UDYAM-KL-01-0020727]

debtors registration
status as MSME

Place : Coimbatore
Date : 06.11.2026
M/s. SPP Insolvency Professionals LLP [IPE]
acting as RP of M/s. Aks Cold Storage Limited
IBBI Reg No. IBBI/IPE-0143/IPA-1/2022-23/50033
AFA No.: AA1/50033/02/300627/20098
valid up to 30.06.2027
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Bank of Baroda raises
MCLR by 5 to 20 bps

B

-

dm 3 asie
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Mumbai: Bank of Baroda (BoB)
has decided to up its marginal
cost of funds-based lending
rate (MCLR) by 5 to 20 basis
points (bps) from November
12. The bank has increased the
MCLR the most (20 bps) in two
tenors — three months (from
8.3 per cent to 8.5 per cent)
and six months (from 8.5 per
cent to 8.7 per cent). The
one-month and one-year MCLR
have been upped by 5 bps
(from 7.95 per cent to 8 per
cent) and 10 bps (from 8.75
per cent to 8.85 per cent),
respectively. Overnight MCLR
remains unchanged at 7.85 per
cent. our BUREAU

10B unveils application for
digital rupee transactions

Chennai: Indian Overseas Bank

(IOB) has launched its Central
Bank Digital Currency
application (I0B digital rupee),
enabling customers to transact
conveniently using digital
rupee (eX) through a secure
and seamless digital payment
mobile application. “The IOB
digital rupee application
provides customers a secure
mobile application to maintain
digital rupee wallets and
perform instant peer-to-peer
and peer-to-merchant
transactions,” said I0B. The
app supports UPI
interoperability, providing an
additional digital payment
option alongside existing UPI
APPS. OURBUREAU

Gujarat Energy
PNG salesin
Morbi drop 90%
in last S months

—
Avinash Nair
Ahmedabad

Gujarat Energy’s piped nat-
ural gas sales to Morbi, In-
dia’s biggest ceramic cluster,
nosedived 90 per cent over
the past five months to 1 mil-
lion standard cubic metres
per day (mmscmd), from a
peak of 8.5 mmscmd during
the supply disruption
triggered by the Iran war, as
improving propane availabil-
ity prompted manufacturers
to switch back to the altern-
ative fuel.

“Before the [Iran] war,
Morbi volumes [in February]
were close to 2.5 mmscmd,
then we went up to 8.5
mmscmd and nowweareat 1
mmscmd,” a senior Gujarat
Energy official told investors
recently.

This sharp decline high-
lights the challenge facing
the city gas distributor in re-
taining industrial customers
as the economics of fuel
switching shifts in favour of
propane. The company is
now looking to strengthen
its long-term liquefied nat-
ural gas (LNG) sourcing
portfolio to offer more com-
petitive prices and win back
customers in the ceramic
hub.

Morbi volumes had aver-
aged 5.67 mmscmd in the
first quarter of FY27 before
moderating to around 3
mmscmd in the second
quarter. Before the disrup-
tion in February, the com-
pany’s supplies to the cluster
stood at 2.5 mmscmd.

Volumes  subsequently
rose from 0.4 mmscmd in
April to 8-8.5 mmscmd in
May and June as manufactur-
ers turned to natural gas
amid a shortage of propane.

However, propane sup-
plies have gradually im-
proved since July, with man-
ufacturers sourcing the fuel
from other countries, includ-
ing the US and Venezuela.

Gujarat Energy said that
against its current gas sup-
plies of around 1 mmscmd,
propane consumption in the
cluster was equivalent to 5.3-
5.4 mmscmd of gas.

CM
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Rupee ends 5-day winning
streak, closes 93.92/dollar

NET EFFECT. W. Asia peace will cut risk premium in crude and support rupee: Experts

—
Our Bureau
Mumbai

The rupee closed a shade
weaker on Monday, ending a
five-day winning streak, as
state-run banks bought dol-
lars at the RBI’s behest amid
thin trading volumes. The
rupee closed at 93.92 per US
dollar (USD) against last Fri-
day’s close of 93.91. Intra-
day, it tested a high/ low of
93.69/94.11.

Dilip Parmar, Senior Re-
search Analyst, HDFC Secur-
ities, noted that the rupee re-
gistered a technical
retracement, snapping a five-
day winning streak amid
state-run banks’ dollar buy-
ing ahead of a market holi-
day. The intra-day correction
followed morning gains cata-

How rupee
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lysed by a soft dollar index,
resilient foreign institu-
tional inflows and weaker
crude oil pricing, he added.
Parmar said market parti-
cipants are now closely mon-
itoring Tuesday’s upcoming
US inflation data for fresh
directional cues. In the near
term, spot USD-INR will find

In the near term,
spot USD-INR
will find

key support

at 93.5 and
resistance at 94.3

key support at 93.5 and res-
istance at 94.3. Amit Pabari,
MD, CR Forex Advisors, ob-
served that any progress to-
wards peace in West Asia will
reduce the risk premium in
crude oil and provide further
support to the rupee.

FOREIGN CAPITAL

Further, the return of foreign
capital is another important
support for the rupee, as
fresh equity investments
create demand for the Indian

SFBs want RBI to relax norm
on loan portfolio composition

|
K Ram Kumar
Mumbai

Small finance banks (SFBs)
want the Reserve Bank of In-
dia (RBI) to relax a key regu-
latory prescription that re-
quires at least 50 per cent of
their loan portfolio to com-
prise loans of up to 325 lakh.

These niche banks have
urged the RBI to loosen
rules, either by bringing
down the aforementioned 50
per cent criteria to about 40
per cent or by doubling the
loan limit criteria to 50
lakh.

This request comes in the
backdrop of the country’s
nominal GDP tripling from
about %107 lakh crore in
FY15, when the RBI first is-
sued guidelines for licensing
of SFBs (in November 2014)
to about 331 lakh crore in
FY25.

Moreovet, in sync with the
rise in the nominal GDP, the

ping up the focus on non-mi-
crofinance loans as part of
their portfolio diversifica-
tion strategy.

PSL LIMIT
In this regard, SFB chiefs un-
derscored that the central
bank had been receptive to
their requests for regulatory
changes, in line with the
growing credit needs of the
economy.

They cited the example of
the central bank relaxing the
priority sector lending (PSL)

April 1,2025, in order to give
them more room to extend
larger ticket, non-PSL loans.
Notably, in its 2014
guidelines for the licensing
of SFBs, the Reserve Bank
stated that after the initial
stabilisation period of five
years and after a review, it
might liberalise the scope of
activities of these banks.

SAVINGS AVENUE

SFBs provide formal saving
avenues to the unserved and
underserved sections of the
population and supply credit
to small business units, small
and marginal farmers, micro
and small industries and
other unorganised sector en-
tities through high techno-
logy and low-cost
operations.

As of March 2025-end, 11
SFBs were in operation in
the country with 7,403
branches. Collectively, these
banks had deposits and loans
and advances aggregating

currency. Pabari said: “The
overall outlook for the rupee
remains positive, supported
by lower crude prices, im-
proving foreign flows and
hopes of de-escalation in
West Asia. With USD/INR
breaking below the 94.00
mark, the probability of fur-
ther rupee appreciation to-
wards 93.50 and 93.00 has
increased.”

Madan Sabnavis, Chief
Economist, Bank of Baroda,
said lower crude price is
good for the trade balance
and currency, which is why
the rupee will show signs of
appreciation in the next few
days. As long as oil is down,
the rupee will gain notwith-
standing the strength of the

‘RBI’s $239 b forward dollar position to
limit rupee’s gain despite FPI inflows’

—
Press Trust of India
Mumbai

The Reserve Bank of India’s
net short position of $239
billion in the forward market
is likely to limit the rupee’s
appreciation despite a recov-
ery in foreign portfolio in-
vestor (FPI) inflows, accord-
ingtoareport.

BUY-SELL SWAPS
The Reserve Bank of India’s
(RBI) forward book stood at
anet dollar short position of
$239 billion as of September
2026, reflecting its commit-
ment to provide dollars
when buy-sell swaps mature.
This will require the central
bank to accumulate dollars
as capital inflows improve,
limiting the rupee’s appreci-
ation, said IDFC First Bank’s
Economic Research report.
Around $40 billion of the

within a year, $56 billion in
one to three years and the re-
maining $143 billion in three
to five years. The longer-dur-
ation positions are largely
linked to the FCNR (B)
scheme, it added.

“The large negative for-
ward book implies that the
RBI will need to accumulate
dollars in order to meet the
commitments when these
buy-sell ~swaps mature.
Hence, any improvement in
capital inflows will be ab-
sorbed by the RBI, limiting
the downward move in USD/
INR,” said the report.

RBI’S FOCUS

The large forward position
also limits the RBI’s ability to
sell dollars in the spot mar-
ket, as its capacity to sterilise
such sales through addi-
tional buy-sell swaps is con-
strained. The central bank’s
focus over the next few years

forward book. The report
said the rupee could see
near-term appreciation if
US-Iran tensions ease fur-
ther and American Al stocks
correct. A pick-up in FPI in-
flows in November also im-
proved investor sentiment
towards India. However,
competition from the US for
global capital and elevated
US Treasury yields may limit
sustained gains in the do-
mestic currency.

IDFC First Bank expects
the rupee to trade at 92-94
per US dollar by December
2026, weaken to 94-95 by
March 2027 and touch 96 by
June 2027. Highlighting
pressure on India’s external
balances, the report said the
balance of payments is track-
ing a surplus of $65 billion in
the first half of FY27. How-
ever, without RBI’'s swap
windows, the underlying
BoP deficit would have been

dollar in the near term. short position matures  willbetograduallyreduceits  $85billion.
-~
T G Z7 COCHIN INTERNATIONAL AIRPORT LIMITED
Eo% Government of Keralam
Published Tenders from  05-11-2026 to  08-11-2026 CIALELEAS:  TENDER NOTICE 1071172026

Department of Printing
Tender ID: 2026_DPR_886176_1 * Director of Printing * Re-
E tender for the supply of Single Wire book stitching mac *
Closing Date: 19-Nov-2026 * PAC: Rs800000

Tender ID: 2026 _DPR 885947 1 * Director of Printing * Re-
E tender for the supply of Laminating Machine * Closing
Date: 18-Nov-2026 * PAC: Rs1000000

Visit https://etenders.kerala.gov.in for more details.

R0.No0:05-08/Nov/2026/PRD/(N)7

Malahar Regional Co-operative
Milk Producers’ Union Ltd.

- ® Central Products Dairy, Naduvattom, North Beypore
l Kozhikode-673 015, Phone: 0495-2414117
ml ma Email:cpdkkd@malabarmilma.coop
CPD/PURCHASE/CONSUMABLES/2026-27

Re E-TENDER NOTICE

Tenders are invited from eligible bidders for the following work

Start |Closing Date &| Source & Submission
Date | Opening Date| of Bid documents

O

09-11-2026

ltem

Supplying artwork printed

0TS metal cans for packing

gulab Jamun(2509&500g),
olden Milk(180ml) and Palada

Pradhaman (180g) as Single- |10/11/ 23/11/2026

time purchase against one

purchase order each

E-tender ID-
2026_KCMMF_880576_2
The bids can be submitted online through Kerala Government e-portal

www.etenders.kerala.gov.in. For more details, contact Ph-7902257360.
Ancillary Unit Head (i/c)

www.etenders.kerala.gov.in

(tems specifications
026 & and terms and

24/11/2026 | conditions are available
on this website)

Sealed item-rate tenders are invited from reputed Electrical Contractors with
Valid ‘A’ grade electrical contract license issued by the Kerala State
Electrical Inspectorate for the below mentioned work at Cochin International
Airport, Nedumbassery. The cost of the tender document s Rs. 2000/- + GST.

Sl. Estimated | EMD | Completion
No, Name of Work Amount (Rs)| (Rs) | Period
Supply, Installation, Testing and
Commissioning of Electrical Rs.65.53 |Rs.1.25
11 system for Pressure Fed Fire Lakhs Lakhs | 04 months
Fighting System at CIAL

Interested firms shall have to submit their application for prequalification,
along with all relevant supporting documents as specified on the website, to
the Office of the Managing Director, Cochin International Airport Ltd.,
Nedumbassery on or before 18/11/2026. visit our website:
http://www.cial.aero/tenders for more details including eligibility.

Sd/- MANAGING DIRECTOR

RELEVANT PARTICULARS

FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR M/s. AKS COLD STORAGE LIMITED
OPERATING IN THE COLD STORAGE AND
WAREHOUSING INDUSTRY IN PALAKKAD,
MALAPPURAM & ALAPPUZHA DISTRICT
(Under Regulation 36A(1) of the Insolvency and

Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

—_

Name of the corporate
debtor along with PAN &
CIN / LLP No.

M/s. AKS COLD STORAGE
LIMITED

PAN : AAICS6469C

CIN: U63022KL2003PLC0O15881

appetite for large-ticket limit for SFBs from 75 per  %3,15,401 crore and
loans in the economy is also  cent of their portfolio to 60  %2,72,481 crore, respect-
going up, amid SFBs step- per cent with effect from ively.
<>Chola CHOLAMANDALAM INVESTMENT AND (%
Enter a better life murugappa

FINANCE COMPANY LIMITED

CIN: L65993TN1978PLC007576

Registered Office : “Chola Crest’, C54 - C55, Super B-4 Thiru-Vi-Ka Industrial Estate, Guindy ,Chennai -600032.
Phone number: 044-40907172; Email: investors@chola.murugappa.com; Website: www.cholamandalam.com

e-voting process (‘remote e- voting”).

NOTICE TO MEMBERS

NOTICE is hereby given pursuant to Section 110 and Section 108 of the Companies Act, 2013 (“the Act”) read with Rules 20 and 22
of the Companies (Management and Administration) Rules 2014 (‘Rules”), General Circular Nos. 14/2020 dated 8 April, 2020 and
17/2020 dated 13 April, 2020, and subsequent circulars issued in this regard, the latest being General Circular No. 03/2025 dated
22 September, 2025, issued by the Ministry of Corporate Affairs (MCA Circulars’), and Regulation 44 of the Securities Exchange
Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015 (“Listing Regulations”), Secretarial Standard
on General Meetings (‘SS-2') issued by the Institute of Company Secretaries of India and other applicable laws, rules, and
regulations (including any statutory modification(s) or re-enactment(s) thereof for the time being in force and as amended from
time to time), that the Company has completed the despatch of Notice of Postal Ballot (“Notice”) on Monday, 9 November, 2026
through electronic mode to the Members of the Company whose email addresses are registered with the Depository Participant /
Company / Registrar and Share Transfer Agent (‘RTA”) i.e., KFIN Technologies Limited (KFIN) as on 30 October, 2026 (“Cut-off
Date”) seeking consent of the Members of the Company on the resolution as set out in the Notice through remote

Notice containing the process and manner of remote e-voting is available on the Company’s website www.cholamandalam.com,
on the websites of the stock exchanges www.bseindia.com and www.nseindia.com and on the website of National Securities
Depository Limited (NSDL) http://www.evoting.nsdl.com.

website of the Company.

fairand transparent manner.

Chennai

9 November, 2026

1. Members whose names appear in the register of Members/list of beneficial owners as on the Cut-off date only would
be considered for the purpose of remote e-voting. A person who is not a Member as on the Cut-off
date should treat this Notice for information purpose only. The voting rights of the Members shall be in
proportion to their shares in the paid-up equity share capital of the Company as on the Cut-off date.

2. Manner of registering /updating email addresses:

Members of the Company as on the Cut-off date (including those members who have not received the Notice due to non-

registration of their email addresses with the Company/RTA/Depositories) are entitled to avail the facility to cast their vote

through remote e-voting. The manner of registering/updating email addresses is given below:

i. In case shares are held in physical mode, please provide folio no., name of the shareholder, scanned copy of the
share certificate (front and back), self-attested scanned copy of PAN and Aadhaar along with Form ISR-1 for updation
of KYC details by e-mail to investors@chola.murugappa.com.

ii. Incase shares are held in demat mode, please provide DP ID-CL ID (16 digit DPID+CLID or 16 digit beneficiary D),
name, client master or copy of consolidated account statement, self-attested scanned copy of PAN and Aadhaar to
investors@chola.murugappa.com. If you are an Individual shareholder holding securities in demat mode, you are
requested to refer to the login method explained in the Notice i.e., Login method for e-voting for individual shareholders
holding securities in demat mode.

jii. Alternatively, Members may send a request to evoting@nsdl.com for procuring user ID and password
for e-voting by providing above mentioned documents.

iv. In terms of SEBI circular dated 9 December, 2020 on ‘E-voting facility provided by Listed Companies’, individual
shareholders holding securities in demat mode are allowed to vote through their demat account maintained with
depositories and depository participants. Members are advised to update their mobile number and email ID
intheir demat accountsin order to access e-voting facility.

3. Manner of casting vote through remote e-voting: Upon successful registration of their e-mail addresses in the manner

prescribed above, Members will receive the login credentials for remote e-voting through e-mail. The detailed
instructions for casting votes through the remote e-voting facility are provided in the Notice are also available on the

4. The remote e-voting period will commence on Tuesday, 10 November, 2026 at 9:00 a.m. (IST) and ends on
Wednesday, 9 December, 2026 at 5:00 p.m. (IST). The remote e-voting facility will be provided by NSDL thereafter
and voting will not be allowed beyond the said date and time.

5. Once a Member has cast his/her vote on a resolution such vote shall be final and the Member shall not be permitted to
modify the vote or vote again thereafter.

6. Mr. R Sridharan, (ICSI Membership FCS No. 4775 - CP N0.3239) of M/s. R Sridharan & Associates, Company
Secretaries has been appointed as the scrutiniser for conducting the postal ballot through remote e-voting process, ina

7. The resolution, if passed with requisite majority, shall be deemed to have been passed on Wednesday,

9 December, 2026 being the last date for e-voting. The results of the e-voting will be declared on or before Friday,

11 December, 2026 and will be displayed on the Company’s website www.cholamandalam.com and the website of

NSDL https:/levoting.nsdl.com. The results will simultaneously be communicated to the Stock Exchanges and will

also be displayed at the registered office of the Company.

8. Incase of any query, clarification(s) or grievance(s) relating to e-voting, Members may refer Frequently Asked Questions

(FAQs) and E-voting user manual available at the Downloads section of NSDL at https://evoting.nsdl.com or send

email at investors@chola.murugappa.com or contact Ms. Pallavi Mhatre, Deputy Vice President, National Securities

Depository Limited, T301, 3 rd Floor, Naman Chambers, G Block, Plot No- C-32, Bandra Kurla Complex, Bandra East,
Mumbai- 400051 or at the email ID evoting@nsdl.co.in or call NSDL at 022 4886 7000 for any further clarifications.

For Cholamandalam Investment and Finance Company Limistg;i

By order of the Board

P. Sujatha
Company Secretary

YOGAKSHEMAM LOANS LIMITED

3rd Floor, Ottappath Tower, Aswini Junction, Thiruvambady
P. 0., Thrissur, Kerala, 680022.

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general, are hereby notified that public
auction of the gold ornaments of pledged in the below accounts is proposed to be
conducted at the following brancheson 30.11.2026 from 10 a.m. onwards. We
are auctioning gold ornaments of defaulted customers who have failed to
make payment of his/her loan amount despite being notified by registered
letters. Unauctioned items shall be auctioned on any other days without
further notice. Changes in venue or date (if any) will be displayed at auction centre
and onwebsite withoutany further notice. ListofPledges:

BOMMANAHALLI: 210228100316, 0396, 0717, 0746, 0758, 0759, 0766, 0772, 0776, 0777, 0782, 0785, 0786, 0791, 0793, 0794,
0802, 0843, HAROHALLI: 210202102636, 2639, 2801, 2857, 2914, 2963, 2964, 2970, 2973, 2980, 2987, 2990, 2993, 2999, 3000,
3003, 3004, 3007, 3050, HONGASANDRA: 210159107258, 7260, 7262, 7331, 7332, 7334, 7335, 7336, 7338, 7339, 7340, 7342,
7373,7715,7872,7875,7929,7930, 7937, 7939, 8039, 8072, 8205, 8206, HORAMAVU: 210156104367, 4369, 4370, 4371, 4387,
4393, 4405, 4409, 4410, 4428, 4534, 4553, 4559, 4569, 4589, 4595, 4604, 230156200008, HOSA ROAD: 210145106633, 6684,
6704,6707,6750,6961,7024, 7025, 7033, 7056, 7058, 7098, 7101, 7102, 7120, 7130, 7143, 7158, 7182,7209,7296,7299, 7301,
7302, 7303, 7304, 7306, J P NAGAR: 210119110529, 0530, 0554, 0567, 0952, 1132, 230119200008, K G HALLI: 210150106655,
6661,6722,7069,7087,7098,7101,7120,7123,7142,7189,7190,7196, 7199, 7348, 7378, 7386, 7456, 7465, 7474, 7491, 7616,
KAMMANAHALLL: 210118112080, 2108, 2118, 2133, 2147, 2188, 2190, 2207, 2288, 2412, 2420, 2422, 2425, 2428, 2444, 2459,
2471, 2473, 2474, 2475, 2480, 2483, 2486, 2491, 2492, 2496, 2497, 2498, 2499, 2500, 2504, 2507, 2511, 2607, THILAK NAGAR:
210205102214, 2230, 2231, 2233, 2236, 2241, 2242, 2247, WILSON GARDEN: 210132107037, 7099, 7100, 7102, 7103, 7330,
7331,7333,7334,7336,7357,7358, 7359, 7369, 7385, 7386, 7398, 7459, 7463, 7543, 7555, 7573, 7574, 7578, 7579, 7589, 7606,
7666, CHIKKABANAVARA: 210127108002, 8003, 8216, 8234, 8238, 8249, 8251, 8260, 8261, 8266, 8291, 8299, 8383, 8409, ,
8416, 8421, 8422, 8430, 8431, 8460, 8463, 8464, DODDABOMMASANDRA: 210133107333, 7577, 7602, 7754, 7756, 7771, 7718,
7788, 7797, 7809, 7810, 7872, HESARAGHATTA: 210165107679, 7699, 7705, 7718, 7719, 7733, 7734, 7739, 7746, 7747, 7748,
7749,7750,7151,7758,7767,7768, 7770,7771,7776,7771,7780,7783,7791,7792, 7797, 7803, 7806, 7814, 7853, 7899, 7910,
7911,7980, 7981, 7982, 8013, 8078, 8079, MATHIKERE: 210114109962, 9976, 210114110002, 0120, 0121, 0130, 0136, 0149,
0150, 0153, 0154, 0155, 0167, 0175, 0178, 0179, 0204, 0209, 0215, 30114200030, 0031, 0032, 0033, NELAMANGALA:
210140107999, 8015, 8016, 8019, 8030, 8034, 8037, 8047, 8050, 8055, 8226, PEENIYA; 210134111158, 1159, 1394, 1468, 1473,
1481,1482,1483,1497,1499, 1518, 1527, 1538, 1550, 1561, 1565, 1574, 1576, 1577, 1739, 1790, 1791, 1794, 1808, 1809, 1816,
1821,1831, 1832, 1855, 1857, 1918, RT NAGAR: 210111111992, 2017, 2018, 2020, 2046, 2265, 2272, 2273, 2274, 2276, 2271,
2290,2291,2296, 2306, 2307, 2308, 2342, 2344, 2347, 2350, 2351, 2353, 2384, 2385, 2390, 2395, 2397, 2406, 2408, 2409, 2563,
2578, 2579, 2599, 2618, 2647, 2649, 2671, 2709, SUNKADAKATTE: 210115113546, 3885, 3886, 3899, 3912, 3925, 3927, 3937,
3952, 3953, 3967, 3971, 3986, 3994, 4103, 4121, 4129, 4149, T DASARAHALLL: 210121109028, 9355, 9370, 9404, 9408, 9416,
9430, 9438, 9445, 9480, 9539, 9559, 9561, 9563, 9564, 9566, 9567, 9569, 9576, 9580, 9594, 9601, 9624, 9626, 9628, 9630,
230121200079, YELAHANKA: 210139104405, 4407, 4411, 4457, 4468, 4632, 4642, 4646, 4657, 4662, 4663, 4716, 4788,
CHANNARAYAPATNA: 210161109746, 9751, 9761, 9781, 9783, 9787, 9791, 9802, 9806, 9814, 9825, 9889, 9927, 9928, 9942,
9946, 9960, 9967, 9970, 9978, 9983, 9987, 9988, 9989, 9992, KUNIGAL: 210152107404, 7491, 7496, 7606, 7639, 7646, 7693,
7712,7729,7738,7754,7758,7906,7929,7931,7933,7981, 7995, 8044, BANGARPET: 210186103949, 4185, 4186, 4187, 4191,
4192,4201,4204,4205,4207,4208, 4215,4216,4217,4219,4222, 4223, 4224, 4232, 4237, 4243, 4266, 4267, 4268, 4282, 4406,
4408, 4434, 4444, 4483,4490, CHINTAMANI: 210146115508, 5513, 5517, 5520, 5521, 5525, 5536, 5539, 5540, 5541, 5546, 5548,
5550, 5553, 5554, 5555, 5558, 5564, 5565, 5572, 5577, 5580, 5586, 5587, 5592, 5594, 5595, 5596, 5599, 5603, 5604, 5605, 5608,

5609,5610,5611,5616,5618, 5619, 5626, 5630, 5632, 5633, 5635, 5636, 5637, 5640, 5641, 5644, 5646, 5652, 5653, 5656, 5659,
5660, 5665, 5666, 5671, 5673, 5674, 5677, 5688, 5689, 5691, 5692, 5697, 5700, 5701, 5703, 5704, 5705, 5706, 5707, 5708, 5709,
5710,5713,5714,5715,5716,5718, 5721,5723, 5724, 5728, 5737, 5740, 5741, 5742, 5743, 5750, 5751, 5757, 5763, 5830, 5929,
5986,, 6039, 6062, 6163, 6184, 6231, 6252, 6383, 230146200038, 0054, 0078, 0094, 0095, DODDABALLAPUR: 210143105731,
5766, 5770, 5771, 5942, 5943, 5947, 5957, 5966, 5967, 5978, 5979, 6000, 6013, 6014, 6015, 6085, 6102, 6108, 230143200002,
0010, 0015, 0019, 0022, 0024, 0028, 0029, 0035, 0039, 0040, 0043, 0049, GAURIBIDANUR: 210144107190, 7525, 7547, 7548,
7549,7554,7558, 7563, 7564, 7579, 7580, 7581, 7589, 7590, 7591, 7592, 7593, 7594, 7595, 7598, 7601, 7606, 7615, 7623, 7626,
7638, 7648, 7654, 7656, 7657, 7659, 7665, 7790, 7792, 7793, 7796, 7847, 7872, 230144200028, 0037, 0038, HOSAKOTE:
210128114249, 4270, 4317, 4318, 4319, 4728, 4749, 4750, 4751, 4752, 4755, 4756, 4757, 4758, 4759, 4760, 4784, 4785, 4817,
4824, 4830, 4847, 4849, 4886, 4839, 4896, 5035, 5036, 5037, 5047, 5048, 5069, 5070, 5071, 5093, 5102, 5103, 5109, 5131, 5132,
5133,5134,5135,5136, 5181, 5185, 5186, 5288, 5289, KOLAR: 210164107493, 7495, 7540, 7760, 7761, 7763, 7765, 7779, 7788,
7812, 7821, 7829, 7830, 7832, 7833, 7835, 7842, 7872, 7937, 7940, 7942, 7944, 7945, 7947, 7950, 7951, 7955, 7988, 8003,
230164200000, 0001, 0003, 0004, 0005, 0021, 0022, 0033, MALUR: 210135114629, 4631, 4688, 4710, 5127, 5130, 5134, 5135,
5140, 5143, 5150, 5159, 5166, 5177, 5178, 5198, 5202, 5203, 5205, 5235, 5250, 5252, 5253, 5262, 5263, 5267, 5269, 5272,
5287,5288, 5289, 5338, 5339, 5340, 5383, 5406, 5423, 5452, 5463, 5485, 5499., 5500, 5501, 5503, 5504, 5536, 230135200016,
0017,0020,0092, MULBAGAL: 210167108464, 8465, 8520, 8525, 8573, 8825, 8952, 8953, 8954, 8955, 8961, 8967, 8968, 8969,
8976,8978,8984,8990,8991,9000, 9003, 9017, 9021, 9022, 9025, 9028, 9046, 9051, 9052, 9054, 9056, 9058, 9063, 9071, 9073,
9074, 9075, 9081, 9084, 9097, 9098, 9149, 9243, 9244, 9250, 9251, 9321, 9329, 9371, 9377, 9379, 9414, 9447, RAMAMURTHY
NAGAR: 210149104359, 4366, 4432, 4433, 230149200002, 0003, 0006, 0024, 0032, 0037, SREENIVASAPUR: 210157107271,
7296, 7304, 7329, 7340, 7342, 7354, 7494, 7571, 230157200037, VEMAGAL: 210184104598, 4601, 4661, 4885, 4888, 4889,
4898,4905,4907,4910,4916,4962,4976,4979, 4981, 4986, 4987, 4989, 5028, 5090, 5112, 5114, 5128, 5135, 5148, 5163, 5206,
5222, 230184200002, BM ROAD RAMANAGARA; 210180106373, 6558, 6624, 6641, 6658, 6690, 6734, 6789, 6837, 6838, 6846,
6852, 6854, 6855, 6866, 6867, 6872, 6874, 6875, 6876, 6883, 6884, 6918, 6921, 6925, 6932, 6939, 6944, 7032, CHANNAPATNA:
210141113090, 3091, 3117, 3120, 3140, 3153, 3185,3229, 3384, 3463, 3464, 3466, 3477, 3576, 3643, HALAGURU: 2101
82104571, 4596, 4606, 4380, 4886, 4899, 4900, 4902, 4904, 4906, 4907, 4910, 4911, 4923, 4953, 4954, 4955, 4979, 4997, 4998,
5001,5119, 5120, 5126, 5133, 5139, 5140, 5151, 5179, 5180, 5181, 5182, 5197, 5223, 5226, 5227, 5275, 230182200011, 0012,
0016,0017, KM DODDI: 210155107189, 7234, 7245, 7246, 7247, 7257, 7258, 7278, 7289, 7305, 7306, 7313, 7318, 7451, 7459,
7461,7479,7513,7516,7517,7518, 7519, 7533, 7534, 230155200032, 0036, 0087, KANAKAPURA; 210185105577, 581, 5582,
5583, 5584, 5588, 5596, 5602, 5607, 5608, 5611, 5617, 5626, 5627, 5629, 5630, 5635, 5646, 5768, 5891, MADDUR:
210148107345, 7655, 7669, 7673, 7677, 7701, 7727, 7815, 7876, 7884, 7900, 7929, 7932, 7975, 7990, 8020, 8021, 8022, 8023,
8029,230148200046, 0047,0064,0101,0116, 0118, 0119, MAGADI: 210153108388, 8945, 8963, 8967, 9017, 9022, 9034, 9036,
9041,9045, 9049, 9060, 9067, 9074, 9114, 230153200115, 0116, 0119, 0128, 0138, 0174, 0175, 0176, 0180, 0183, MALAVALLY;
210147109628, 9645, 9662, 9683, 9693, 9729, 210147110018, 0019, 230147200004, MANDYA; 210181106080, 6081, 6594,
6597, 6599, 6600, 6616, 6634, 6652, 6662, 6680, 6687, 6695, 6830, 6839, 6840, 6858, 6863, 6871, 230181200001, 0002, 0067,
RAMNAGAR: 210142112223, 2271, 2273, 2347, 2353, 2395, 2437, 2822, 2920, 2921, 2931, 2950, 2951, 2952, 2967, 2993, 29%,
2998,3022,3074,3075,3094, 3126, 3143, 3149, 3150, 3152, 3153, 3156, 3181, 3182, 3409, 3429, 3430, 3442, 3466, 3469, 3471,
3472, 3475, 3479, 3480, 3482, 3484, 3485, 3492, 3493, 3499, 3501, 3506, 3507, 3509, 3511, 3517, 3518, 3531, 3551, 3557, 3615,
3616, 3644, 3812, 230142200011, 0022, 0033, , 0045, 0057, 0058, 0063, 0074, 0090, KORATAGERE: 210210103341, 3345, 3862,
3863,3873,3937,3939, 3965, 3966, 3967, 3968, 4102, 4111,4112,4113,4115,4116,4117,4121,4122,4123,4124,4127, 4135,
4137, 141, 4143, 4152, 4153, 4156, 4158, 4159, 4160, 4174, 4175, 4191, 4193, 4194, 4235, 4243, 4244, 4279, 4280,
230210200004, 0006, MADHUGIRL: 210211102207, 2208, 2317, 2508, 2509, 2546, 2551, 2555, 2557, 2562, 2565, 2573, 2574,
2643,2715,2732, 2768, 2769, 2771, 2772, 2774, 2775, 2779, 2788, 2790, 2791, 2795, 2799, 2818, 2830, 2835, 2838, 2839, 2842,
2859, 2861, 2862, 2865, 2866, 2869, 2870, 2878, 2882, PAVAGADA; 210212103051, 3068, 3565, 3618, 3620, 3621, 3630, 3633,
3640, 3645, 3646, 3661, 3698, 3699, 3700, 3729, 3735, , 3792, 3799, 3807, 3808, 3843, 4005, 4054, 4071, 4072, 4073, 4076,
4080,4083, 4084, 4091,4098,4109,4111,4116, 4155, 4161, 4178, 4185, 4186,4190, 4193, 4203, 4217, 4218, 4219, 4228, 4229,
4230,4231,4235, 4236, 4237, 4238, 4243, 4256, 4281, 4397, 4398, 4422, 4468, SIRA: 210217103112, 3426, 3431, 3432, 3486,
3507, 3554, 3583, 3595, 3596, 3681, 3715, 3717, 3721, 3735, 3737, 3738, 3740, 3743, 3744, 3745, 3750, 3756, 3771, 3773,
CHIKKANAYAKANAHALLI: 210221102058, 2059, 2064, 2167, 2176, 2185, 2188, 2223, 2224, 2226, 2235, 2245, 2295,
230221200018, GUBBI: 210215103098, 3126, 3143, 3155, 3173, 3294, 3295, 3296, 3301, 3302, 3312, 3313, 3314, 3332, 3334,
3335, 3339, 3345, 3346, 3347, 3348, 3352, 3358, 3363, 3378, 3402, 3427, 3430, 3431, 3432, 3438, 3443, 3444, 3446, HULIVAR:
210213101515, 1859, 1875, 1883, 1907, 1935, 1936, 194, 1945, 2045, 2053, 2059, 2060, 2061, 2066, 2070, 2074, 2080, 2081,
2089, 2090, 2094, 2100, 2101, 2103, 2104, 2116, 2117, 2138, SIRA GATE TUMKUR; 210218102898, 2899, 2915, 2916, 2918,
2919, 2925, 2926, 2928, 2954, 2955, 2956, 2957, 2958, 2967, 2968, 2972, 2973, 2974, 2988, 2989, 3028, 3169, 3173, 3174,
3175,3226,3228, TIPTUR: 210151108411, 8444, 8457, 8484, 8500, 8579, 8599, 8602, 8606, 8613, 8615, 8618, 8634, 8635, 8638,
8640, 8644, 8657, 8662, 8664, 8665, 8676, 8681, 8703, 8704, 8743, 8744, 8813, 230151200001, 0010, TURUVEKERE;
210214102420, 2442, 2443, 2444, 2445, 2447, 2461.

Persons wishing to participate in the above auction shall comply with the
following:- Interested Bidders should submitRs.25,000/-or 2% ofthereserve
price whichever is less (refundable to unsuccessful bidders) by way of DD
(Drawn on Yogakshemam Loans Ltd.) one day prior to the auction. Bidders should
carry valid ID card / PAN card. Formore detailsplease contact:0487 2320102
Authorised Officer,
Yogakshemam Loans Ltd.

2| Address of the registered | SFNo. 431G 2

office Arror Junction Arror Post
Alapuzha, Keralam - 688 534
3| URL of website Nil

4| Details of place where

Unit-l : KINFRA INDUSTRIAL
PARK, Menonpara Road,
Kanjikode, Palakkadu Circle,
Palakkad, Keralam-678621.
[Capacity : Approximately
5,000 metric tonnes (MT)]
Unit-1l : KINFRA, TECHNO
INDUSTRIAL PARK,
Kakkanchery, Chelammbra,
Calicut University (P.O),
Malappuram, Kerelam-573 635.
[Capacity : Approximately
5,000 metric tonnes (MT)]
Unit-Ill : 16/203/A, 16/217/A,
16/217/8; Near Keltron Road,
Aroor Alappuzha, Cherthala
Circle, Alappuzha,

Keralam - 688 534.
[Capacity: Approximately
5,000 metric tonnes (MT)]

majority of fixed assets
are located

The Company’s major revenue
is from Cold storage and
Warehousing Business.

5| Installed capacity of
main products / services

6 [ Quantity and value of

As per the Income Tax & Tax
Audit Returns filed , Turnover
from the Operation for the FY
2025-2026 is Rs.5.43Crs.
[Now CD is operative]

main products/ services
sold in last financial year

7 | Number of employees / 12

workmen

8| Further details including

Can be collected from the
office of the RP

M/s. SPP Insolvency
Professionals LLP, 2nd Floor,
CODISSIA, G.D. Naidu Towers,
Huzur Road,

Coimbatore - 641 018

IBBI Reg No. IBBI/IPE-0143/

last available financial
statements (with
schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process are
available at:

9 | Eligibility for resolution

IPA-1/2022-23/50033
Ph.no: +91-94888-10404/
+91 73730 52341
Mail to :
akscsltdcirp@gmail.com
/IPEadmin@sppgroups.com

applicants under section
25(2)(h) of the Code is
available at:

10| Last date for receipt of

24.11.2026 (Tuesday)

expression of interest

11| Date of issue of the provisional list of 04.12.2026
prospective resolution applicants (Friday)

12| Last date for submission of objections 09.12.2026
to the provisional list (Wednesday)

13| Date of issue of final list of prospective |19.12.2026
resolution applicants (Saturday)

14| Date of issue of information
memorandum, evaluation matrix and 24.12.2026
request for resolution plans to (Thursday)
prospective resolution applicants

15| Last date for submission of resolution 23.01.2027
plans (Saturday)

16| Process email id to

akscsltdcirp@gmail.com /

submit EOI IPEadmin@sppgroups.com

17| Details of corporate

The CD is registered under the
MSME category. [Reg no.
UDYAM-KL-01-0020727]

debtors registration
status as MSME

Place : Coimbatore
Date : 06.11.2026
M/s. SPP Insolvency Professionals LLP [IPE]
acting as RP of M/s. Aks Cold Storage Limited
IBBI Reg No. IBBI/IPE-0143/IPA-1/2022-23/50033
AFA No.: AA1/50033/02/300627/20098
valid up to 30.06.2027
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Bank of Baroda raises
MCLR by 5 to 20 bps

B

-
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Mumbai: Bank of Baroda (BoB)
has decided to up its marginal
cost of funds-based lending
rate (MCLR) by 5 to 20 basis
points (bps) from November
12. The bank has increased the
MCLR the most (20 bps) in two
tenors — three months (from
8.3 per cent to 8.5 per cent)
and six months (from 8.5 per
cent to 8.7 per cent). The
one-month and one-year MCLR
have been upped by 5 bps
(from 7.95 per cent to 8 per
cent) and 10 bps (from 8.75
per cent to 8.85 per cent),
respectively. Overnight MCLR
remains unchanged at 7.85 per
cent. our BUREAU

10B unveils application for
digital rupee transactions

Chennai: Indian Overseas Bank

(IOB) has launched its Central
Bank Digital Currency
application (I0B digital rupee),
enabling customers to transact
conveniently using digital
rupee (eX) through a secure
and seamless digital payment
mobile application. “The IOB
digital rupee application
provides customers a secure
mobile application to maintain
digital rupee wallets and
perform instant peer-to-peer
and peer-to-merchant
transactions,” said I0B. The
app supports UPI
interoperability, providing an
additional digital payment
option alongside existing UPI
APPS. OURBUREAU

Gujarat Energy
PNG salesin
Morbi drop 90%
in last S months

—
Avinash Nair
Ahmedabad

Gujarat Energy’s piped nat-
ural gas sales to Morbi, In-
dia’s biggest ceramic cluster,
nosedived 90 per cent over
the past five months to 1 mil-
lion standard cubic metres
per day (mmscmd), from a
peak of 8.5 mmscmd during
the supply disruption
triggered by the Iran war, as
improving propane availabil-
ity prompted manufacturers
to switch back to the altern-
ative fuel.

“Before the [Iran] war,
Morbi volumes [in February]
were close to 2.5 mmscmd,
then we went up to 8.5
mmscmd and nowweareat 1
mmscmd,” a senior Gujarat
Energy official told investors
recently.

This sharp decline high-
lights the challenge facing
the city gas distributor in re-
taining industrial customers
as the economics of fuel
switching shifts in favour of
propane. The company is
now looking to strengthen
its long-term liquefied nat-
ural gas (LNG) sourcing
portfolio to offer more com-
petitive prices and win back
customers in the ceramic
hub.

Morbi volumes had aver-
aged 5.67 mmscmd in the
first quarter of FY27 before
moderating to around 3
mmscmd in the second
quarter. Before the disrup-
tion in February, the com-
pany’s supplies to the cluster
stood at 2.5 mmscmd.

Volumes  subsequently
rose from 0.4 mmscmd in
April to 8-8.5 mmscmd in
May and June as manufactur-
ers turned to natural gas
amid a shortage of propane.

However, propane sup-
plies have gradually im-
proved since July, with man-
ufacturers sourcing the fuel
from other countries, includ-
ing the US and Venezuela.

Gujarat Energy said that
against its current gas sup-
plies of around 1 mmscmd,
propane consumption in the
cluster was equivalent to 5.3-
5.4 mmscmd of gas.

CM
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Rupee ends 5-day winning
streak, closes 93.92/dollar

NET EFFECT. W. Asia peace will cut risk premium in crude and support rupee: Experts

—
Our Bureau
Mumbai

The rupee closed a shade
weaker on Monday, ending a
five-day winning streak, as
state-run banks bought dol-
lars at the RBI’s behest amid
thin trading volumes. The
rupee closed at 93.92 per US
dollar (USD) against last Fri-
day’s close of 93.91. Intra-
day, it tested a high/ low of
93.69/94.11.

Dilip Parmar, Senior Re-
search Analyst, HDFC Secur-
ities, noted that the rupee re-
gistered a technical
retracement, snapping a five-
day winning streak amid
state-run banks’ dollar buy-
ing ahead of a market holi-
day. The intra-day correction
followed morning gains cata-
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lysed by a soft dollar index,
resilient foreign institu-
tional inflows and weaker
crude oil pricing, he added.
Parmar said market parti-
cipants are now closely mon-
itoring Tuesday’s upcoming
US inflation data for fresh
directional cues. In the near
term, spot USD-INR will find

In the near term,
spot USD-INR
will find

key support

at 93.5 and
resistance at 94.3

key support at 93.5 and res-
istance at 94.3. Amit Pabari,
MD, CR Forex Advisors, ob-
served that any progress to-
wards peace in West Asia will
reduce the risk premium in
crude oil and provide further
support to the rupee.

FOREIGN CAPITAL

Further, the return of foreign
capital is another important
support for the rupee, as
fresh equity investments
create demand for the Indian

SFBs want RBI to relax norm
on loan portfolio composition

|
K Ram Kumar
Mumbai

Small finance banks (SFBs)
want the Reserve Bank of In-
dia (RBI) to relax a key regu-
latory prescription that re-
quires at least 50 per cent of
their loan portfolio to com-
prise loans of up to 325 lakh.

These niche banks have
urged the RBI to loosen
rules, either by bringing
down the aforementioned 50
per cent criteria to about 40
per cent or by doubling the
loan limit criteria to 50
lakh.

This request comes in the
backdrop of the country’s
nominal GDP tripling from
about %107 lakh crore in
FY15, when the RBI first is-
sued guidelines for licensing
of SFBs (in November 2014)
to about 331 lakh crore in
FY25.

Moreovet, in sync with the
rise in the nominal GDP, the

ping up the focus on non-mi-
crofinance loans as part of
their portfolio diversifica-
tion strategy.

PSL LIMIT
In this regard, SFB chiefs un-
derscored that the central
bank had been receptive to
their requests for regulatory
changes, in line with the
growing credit needs of the
economy.

They cited the example of
the central bank relaxing the
priority sector lending (PSL)

April 1,2025, in order to give
them more room to extend
larger ticket, non-PSL loans.
Notably, in its 2014
guidelines for the licensing
of SFBs, the Reserve Bank
stated that after the initial
stabilisation period of five
years and after a review, it
might liberalise the scope of
activities of these banks.

SAVINGS AVENUE

SFBs provide formal saving
avenues to the unserved and
underserved sections of the
population and supply credit
to small business units, small
and marginal farmers, micro
and small industries and
other unorganised sector en-
tities through high techno-
logy and low-cost
operations.

As of March 2025-end, 11
SFBs were in operation in
the country with 7,403
branches. Collectively, these
banks had deposits and loans
and advances aggregating

currency. Pabari said: “The
overall outlook for the rupee
remains positive, supported
by lower crude prices, im-
proving foreign flows and
hopes of de-escalation in
West Asia. With USD/INR
breaking below the 94.00
mark, the probability of fur-
ther rupee appreciation to-
wards 93.50 and 93.00 has
increased.”

Madan Sabnavis, Chief
Economist, Bank of Baroda,
said lower crude price is
good for the trade balance
and currency, which is why
the rupee will show signs of
appreciation in the next few
days. As long as oil is down,
the rupee will gain notwith-
standing the strength of the

‘RBI’s $239 b forward dollar position to
limit rupee’s gain despite FPI inflows’

—
Press Trust of India
Mumbai

The Reserve Bank of India’s
net short position of $239
billion in the forward market
is likely to limit the rupee’s
appreciation despite a recov-
ery in foreign portfolio in-
vestor (FPI) inflows, accord-
ingtoareport.

BUY-SELL SWAPS
The Reserve Bank of India’s
(RBI) forward book stood at
anet dollar short position of
$239 billion as of September
2026, reflecting its commit-
ment to provide dollars
when buy-sell swaps mature.
This will require the central
bank to accumulate dollars
as capital inflows improve,
limiting the rupee’s appreci-
ation, said IDFC First Bank’s
Economic Research report.
Around $40 billion of the

within a year, $56 billion in
one to three years and the re-
maining $143 billion in three
to five years. The longer-dur-
ation positions are largely
linked to the FCNR (B)
scheme, it added.

“The large negative for-
ward book implies that the
RBI will need to accumulate
dollars in order to meet the
commitments when these
buy-sell ~swaps mature.
Hence, any improvement in
capital inflows will be ab-
sorbed by the RBI, limiting
the downward move in USD/
INR,” said the report.

RBI’S FOCUS

The large forward position
also limits the RBI’s ability to
sell dollars in the spot mar-
ket, as its capacity to sterilise
such sales through addi-
tional buy-sell swaps is con-
strained. The central bank’s
focus over the next few years

forward book. The report
said the rupee could see
near-term appreciation if
US-Iran tensions ease fur-
ther and American Al stocks
correct. A pick-up in FPI in-
flows in November also im-
proved investor sentiment
towards India. However,
competition from the US for
global capital and elevated
US Treasury yields may limit
sustained gains in the do-
mestic currency.

IDFC First Bank expects
the rupee to trade at 92-94
per US dollar by December
2026, weaken to 94-95 by
March 2027 and touch 96 by
June 2027. Highlighting
pressure on India’s external
balances, the report said the
balance of payments is track-
ing a surplus of $65 billion in
the first half of FY27. How-
ever, without RBI’'s swap
windows, the underlying
BoP deficit would have been

dollar in the near term. short position matures  willbetograduallyreduceits  $85billion.
-~
T G Z7 COCHIN INTERNATIONAL AIRPORT LIMITED
Eo% Government of Keralam
Published Tenders from  05-11-2026 to  08-11-2026 CIALELEAS:  TENDER NOTICE 1071172026

Department of Printing
Tender ID: 2026_DPR_886176_1 * Director of Printing * Re-
E tender for the supply of Single Wire book stitching mac *
Closing Date: 19-Nov-2026 * PAC: Rs800000

Tender ID: 2026 _DPR 885947 1 * Director of Printing * Re-
E tender for the supply of Laminating Machine * Closing
Date: 18-Nov-2026 * PAC: Rs1000000

Visit https://etenders.kerala.gov.in for more details.

R0.No0:05-08/Nov/2026/PRD/(N)7

Malahar Regional Co-operative
Milk Producers’ Union Ltd.

- ® Central Products Dairy, Naduvattom, North Beypore
l Kozhikode-673 015, Phone: 0495-2414117
ml ma Email:cpdkkd@malabarmilma.coop
CPD/PURCHASE/CONSUMABLES/2026-27

Re E-TENDER NOTICE

Tenders are invited from eligible bidders for the following work

Start |Closing Date &| Source & Submission
Date | Opening Date| of Bid documents

O

09-11-2026

ltem

Supplying artwork printed

0TS metal cans for packing

gulab Jamun(2509&500g),
olden Milk(180ml) and Palada

Pradhaman (180g) as Single- |10/11/ 23/11/2026

time purchase against one

purchase order each

E-tender ID-
2026_KCMMF_880576_2
The bids can be submitted online through Kerala Government e-portal

www.etenders.kerala.gov.in. For more details, contact Ph-7902257360.
Ancillary Unit Head (i/c)

www.etenders.kerala.gov.in

(tems specifications
026 & and terms and

24/11/2026 | conditions are available
on this website)

Sealed item-rate tenders are invited from reputed Electrical Contractors with
Valid ‘A’ grade electrical contract license issued by the Kerala State
Electrical Inspectorate for the below mentioned work at Cochin International
Airport, Nedumbassery. The cost of the tender document s Rs. 2000/- + GST.

Sl. Estimated | EMD | Completion
No, Name of Work Amount (Rs)| (Rs) | Period
Supply, Installation, Testing and
Commissioning of Electrical Rs.65.53 |Rs.1.25
11 system for Pressure Fed Fire Lakhs Lakhs | 04 months
Fighting System at CIAL

Interested firms shall have to submit their application for prequalification,
along with all relevant supporting documents as specified on the website, to
the Office of the Managing Director, Cochin International Airport Ltd.,
Nedumbassery on or before 18/11/2026. visit our website:
http://www.cial.aero/tenders for more details including eligibility.

Sd/- MANAGING DIRECTOR

RELEVANT PARTICULARS

FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR M/s. AKS COLD STORAGE LIMITED
OPERATING IN THE COLD STORAGE AND
WAREHOUSING INDUSTRY IN PALAKKAD,
MALAPPURAM & ALAPPUZHA DISTRICT
(Under Regulation 36A(1) of the Insolvency and

Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

—_

Name of the corporate
debtor along with PAN &
CIN / LLP No.

M/s. AKS COLD STORAGE
LIMITED

PAN : AAICS6469C

CIN: U63022KL2003PLC0O15881

appetite for large-ticket limit for SFBs from 75 per  %3,15,401 crore and
loans in the economy is also  cent of their portfolio to 60  %2,72,481 crore, respect-
going up, amid SFBs step- per cent with effect from ively.
<>Chola CHOLAMANDALAM INVESTMENT AND (%
Enter a better life murugappa

FINANCE COMPANY LIMITED

CIN: L65993TN1978PLC007576

Registered Office : “Chola Crest’, C54 - C55, Super B-4 Thiru-Vi-Ka Industrial Estate, Guindy ,Chennai -600032.
Phone number: 044-40907172; Email: investors@chola.murugappa.com; Website: www.cholamandalam.com

e-voting process (‘remote e- voting”).

NOTICE TO MEMBERS

NOTICE is hereby given pursuant to Section 110 and Section 108 of the Companies Act, 2013 (“the Act”) read with Rules 20 and 22
of the Companies (Management and Administration) Rules 2014 (‘Rules”), General Circular Nos. 14/2020 dated 8 April, 2020 and
17/2020 dated 13 April, 2020, and subsequent circulars issued in this regard, the latest being General Circular No. 03/2025 dated
22 September, 2025, issued by the Ministry of Corporate Affairs (MCA Circulars’), and Regulation 44 of the Securities Exchange
Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015 (“Listing Regulations”), Secretarial Standard
on General Meetings (‘SS-2') issued by the Institute of Company Secretaries of India and other applicable laws, rules, and
regulations (including any statutory modification(s) or re-enactment(s) thereof for the time being in force and as amended from
time to time), that the Company has completed the despatch of Notice of Postal Ballot (“Notice”) on Monday, 9 November, 2026
through electronic mode to the Members of the Company whose email addresses are registered with the Depository Participant /
Company / Registrar and Share Transfer Agent (‘RTA”) i.e., KFIN Technologies Limited (KFIN) as on 30 October, 2026 (“Cut-off
Date”) seeking consent of the Members of the Company on the resolution as set out in the Notice through remote

Notice containing the process and manner of remote e-voting is available on the Company’s website www.cholamandalam.com,
on the websites of the stock exchanges www.bseindia.com and www.nseindia.com and on the website of National Securities
Depository Limited (NSDL) http://www.evoting.nsdl.com.

website of the Company.

fairand transparent manner.

Chennai

9 November, 2026

1. Members whose names appear in the register of Members/list of beneficial owners as on the Cut-off date only would
be considered for the purpose of remote e-voting. A person who is not a Member as on the Cut-off
date should treat this Notice for information purpose only. The voting rights of the Members shall be in
proportion to their shares in the paid-up equity share capital of the Company as on the Cut-off date.

2. Manner of registering /updating email addresses:

Members of the Company as on the Cut-off date (including those members who have not received the Notice due to non-

registration of their email addresses with the Company/RTA/Depositories) are entitled to avail the facility to cast their vote

through remote e-voting. The manner of registering/updating email addresses is given below:

i. In case shares are held in physical mode, please provide folio no., name of the shareholder, scanned copy of the
share certificate (front and back), self-attested scanned copy of PAN and Aadhaar along with Form ISR-1 for updation
of KYC details by e-mail to investors@chola.murugappa.com.

ii. Incase shares are held in demat mode, please provide DP ID-CL ID (16 digit DPID+CLID or 16 digit beneficiary D),
name, client master or copy of consolidated account statement, self-attested scanned copy of PAN and Aadhaar to
investors@chola.murugappa.com. If you are an Individual shareholder holding securities in demat mode, you are
requested to refer to the login method explained in the Notice i.e., Login method for e-voting for individual shareholders
holding securities in demat mode.

jii. Alternatively, Members may send a request to evoting@nsdl.com for procuring user ID and password
for e-voting by providing above mentioned documents.

iv. In terms of SEBI circular dated 9 December, 2020 on ‘E-voting facility provided by Listed Companies’, individual
shareholders holding securities in demat mode are allowed to vote through their demat account maintained with
depositories and depository participants. Members are advised to update their mobile number and email ID
intheir demat accountsin order to access e-voting facility.

3. Manner of casting vote through remote e-voting: Upon successful registration of their e-mail addresses in the manner

prescribed above, Members will receive the login credentials for remote e-voting through e-mail. The detailed
instructions for casting votes through the remote e-voting facility are provided in the Notice are also available on the

4. The remote e-voting period will commence on Tuesday, 10 November, 2026 at 9:00 a.m. (IST) and ends on
Wednesday, 9 December, 2026 at 5:00 p.m. (IST). The remote e-voting facility will be provided by NSDL thereafter
and voting will not be allowed beyond the said date and time.

5. Once a Member has cast his/her vote on a resolution such vote shall be final and the Member shall not be permitted to
modify the vote or vote again thereafter.

6. Mr. R Sridharan, (ICSI Membership FCS No. 4775 - CP N0.3239) of M/s. R Sridharan & Associates, Company
Secretaries has been appointed as the scrutiniser for conducting the postal ballot through remote e-voting process, ina

7. The resolution, if passed with requisite majority, shall be deemed to have been passed on Wednesday,

9 December, 2026 being the last date for e-voting. The results of the e-voting will be declared on or before Friday,

11 December, 2026 and will be displayed on the Company’s website www.cholamandalam.com and the website of

NSDL https:/levoting.nsdl.com. The results will simultaneously be communicated to the Stock Exchanges and will

also be displayed at the registered office of the Company.

8. Incase of any query, clarification(s) or grievance(s) relating to e-voting, Members may refer Frequently Asked Questions

(FAQs) and E-voting user manual available at the Downloads section of NSDL at https://evoting.nsdl.com or send

email at investors@chola.murugappa.com or contact Ms. Pallavi Mhatre, Deputy Vice President, National Securities

Depository Limited, T301, 3 rd Floor, Naman Chambers, G Block, Plot No- C-32, Bandra Kurla Complex, Bandra East,
Mumbai- 400051 or at the email ID evoting@nsdl.co.in or call NSDL at 022 4886 7000 for any further clarifications.

For Cholamandalam Investment and Finance Company Limistg;i

By order of the Board

P. Sujatha
Company Secretary

YOGAKSHEMAM LOANS LIMITED

3rd Floor, Ottappath Tower, Aswini Junction, Thiruvambady
P. 0., Thrissur, Kerala, 680022.

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general, are hereby notified that public
auction of the gold ornaments of pledged in the below accounts is proposed to be
conducted at the following brancheson 30.11.2026 from 10 a.m. onwards. We
are auctioning gold ornaments of defaulted customers who have failed to
make payment of his/her loan amount despite being notified by registered
letters. Unauctioned items shall be auctioned on any other days without
further notice. Changes in venue or date (if any) will be displayed at auction centre
and onwebsite withoutany further notice. ListofPledges:

BOMMANAHALLI: 210228100316, 0396, 0717, 0746, 0758, 0759, 0766, 0772, 0776, 0777, 0782, 0785, 0786, 0791, 0793, 0794,
0802, 0843, HAROHALLI: 210202102636, 2639, 2801, 2857, 2914, 2963, 2964, 2970, 2973, 2980, 2987, 2990, 2993, 2999, 3000,
3003, 3004, 3007, 3050, HONGASANDRA: 210159107258, 7260, 7262, 7331, 7332, 7334, 7335, 7336, 7338, 7339, 7340, 7342,
7373,7715,7872,7875,7929,7930, 7937, 7939, 8039, 8072, 8205, 8206, HORAMAVU: 210156104367, 4369, 4370, 4371, 4387,
4393, 4405, 4409, 4410, 4428, 4534, 4553, 4559, 4569, 4589, 4595, 4604, 230156200008, HOSA ROAD: 210145106633, 6684,
6704,6707,6750,6961,7024, 7025, 7033, 7056, 7058, 7098, 7101, 7102, 7120, 7130, 7143, 7158, 7182,7209,7296,7299, 7301,
7302, 7303, 7304, 7306, J P NAGAR: 210119110529, 0530, 0554, 0567, 0952, 1132, 230119200008, K G HALLI: 210150106655,
6661,6722,7069,7087,7098,7101,7120,7123,7142,7189,7190,7196, 7199, 7348, 7378, 7386, 7456, 7465, 7474, 7491, 7616,
KAMMANAHALLL: 210118112080, 2108, 2118, 2133, 2147, 2188, 2190, 2207, 2288, 2412, 2420, 2422, 2425, 2428, 2444, 2459,
2471, 2473, 2474, 2475, 2480, 2483, 2486, 2491, 2492, 2496, 2497, 2498, 2499, 2500, 2504, 2507, 2511, 2607, THILAK NAGAR:
210205102214, 2230, 2231, 2233, 2236, 2241, 2242, 2247, WILSON GARDEN: 210132107037, 7099, 7100, 7102, 7103, 7330,
7331,7333,7334,7336,7357,7358, 7359, 7369, 7385, 7386, 7398, 7459, 7463, 7543, 7555, 7573, 7574, 7578, 7579, 7589, 7606,
7666, CHIKKABANAVARA: 210127108002, 8003, 8216, 8234, 8238, 8249, 8251, 8260, 8261, 8266, 8291, 8299, 8383, 8409, ,
8416, 8421, 8422, 8430, 8431, 8460, 8463, 8464, DODDABOMMASANDRA: 210133107333, 7577, 7602, 7754, 7756, 7771, 7718,
7788, 7797, 7809, 7810, 7872, HESARAGHATTA: 210165107679, 7699, 7705, 7718, 7719, 7733, 7734, 7739, 7746, 7747, 7748,
7749,7750,7151,7758,7767,7768, 7770,7771,7776,7771,7780,7783,7791,7792, 7797, 7803, 7806, 7814, 7853, 7899, 7910,
7911,7980, 7981, 7982, 8013, 8078, 8079, MATHIKERE: 210114109962, 9976, 210114110002, 0120, 0121, 0130, 0136, 0149,
0150, 0153, 0154, 0155, 0167, 0175, 0178, 0179, 0204, 0209, 0215, 30114200030, 0031, 0032, 0033, NELAMANGALA:
210140107999, 8015, 8016, 8019, 8030, 8034, 8037, 8047, 8050, 8055, 8226, PEENIYA; 210134111158, 1159, 1394, 1468, 1473,
1481,1482,1483,1497,1499, 1518, 1527, 1538, 1550, 1561, 1565, 1574, 1576, 1577, 1739, 1790, 1791, 1794, 1808, 1809, 1816,
1821,1831, 1832, 1855, 1857, 1918, RT NAGAR: 210111111992, 2017, 2018, 2020, 2046, 2265, 2272, 2273, 2274, 2276, 2271,
2290,2291,2296, 2306, 2307, 2308, 2342, 2344, 2347, 2350, 2351, 2353, 2384, 2385, 2390, 2395, 2397, 2406, 2408, 2409, 2563,
2578, 2579, 2599, 2618, 2647, 2649, 2671, 2709, SUNKADAKATTE: 210115113546, 3885, 3886, 3899, 3912, 3925, 3927, 3937,
3952, 3953, 3967, 3971, 3986, 3994, 4103, 4121, 4129, 4149, T DASARAHALLL: 210121109028, 9355, 9370, 9404, 9408, 9416,
9430, 9438, 9445, 9480, 9539, 9559, 9561, 9563, 9564, 9566, 9567, 9569, 9576, 9580, 9594, 9601, 9624, 9626, 9628, 9630,
230121200079, YELAHANKA: 210139104405, 4407, 4411, 4457, 4468, 4632, 4642, 4646, 4657, 4662, 4663, 4716, 4788,
CHANNARAYAPATNA: 210161109746, 9751, 9761, 9781, 9783, 9787, 9791, 9802, 9806, 9814, 9825, 9889, 9927, 9928, 9942,
9946, 9960, 9967, 9970, 9978, 9983, 9987, 9988, 9989, 9992, KUNIGAL: 210152107404, 7491, 7496, 7606, 7639, 7646, 7693,
7712,7729,7738,7754,7758,7906,7929,7931,7933,7981, 7995, 8044, BANGARPET: 210186103949, 4185, 4186, 4187, 4191,
4192,4201,4204,4205,4207,4208, 4215,4216,4217,4219,4222, 4223, 4224, 4232, 4237, 4243, 4266, 4267, 4268, 4282, 4406,
4408, 4434, 4444, 4483,4490, CHINTAMANI: 210146115508, 5513, 5517, 5520, 5521, 5525, 5536, 5539, 5540, 5541, 5546, 5548,
5550, 5553, 5554, 5555, 5558, 5564, 5565, 5572, 5577, 5580, 5586, 5587, 5592, 5594, 5595, 5596, 5599, 5603, 5604, 5605, 5608,

5609,5610,5611,5616,5618, 5619, 5626, 5630, 5632, 5633, 5635, 5636, 5637, 5640, 5641, 5644, 5646, 5652, 5653, 5656, 5659,
5660, 5665, 5666, 5671, 5673, 5674, 5677, 5688, 5689, 5691, 5692, 5697, 5700, 5701, 5703, 5704, 5705, 5706, 5707, 5708, 5709,
5710,5713,5714,5715,5716,5718, 5721,5723, 5724, 5728, 5737, 5740, 5741, 5742, 5743, 5750, 5751, 5757, 5763, 5830, 5929,
5986,, 6039, 6062, 6163, 6184, 6231, 6252, 6383, 230146200038, 0054, 0078, 0094, 0095, DODDABALLAPUR: 210143105731,
5766, 5770, 5771, 5942, 5943, 5947, 5957, 5966, 5967, 5978, 5979, 6000, 6013, 6014, 6015, 6085, 6102, 6108, 230143200002,
0010, 0015, 0019, 0022, 0024, 0028, 0029, 0035, 0039, 0040, 0043, 0049, GAURIBIDANUR: 210144107190, 7525, 7547, 7548,
7549,7554,7558, 7563, 7564, 7579, 7580, 7581, 7589, 7590, 7591, 7592, 7593, 7594, 7595, 7598, 7601, 7606, 7615, 7623, 7626,
7638, 7648, 7654, 7656, 7657, 7659, 7665, 7790, 7792, 7793, 7796, 7847, 7872, 230144200028, 0037, 0038, HOSAKOTE:
210128114249, 4270, 4317, 4318, 4319, 4728, 4749, 4750, 4751, 4752, 4755, 4756, 4757, 4758, 4759, 4760, 4784, 4785, 4817,
4824, 4830, 4847, 4849, 4886, 4839, 4896, 5035, 5036, 5037, 5047, 5048, 5069, 5070, 5071, 5093, 5102, 5103, 5109, 5131, 5132,
5133,5134,5135,5136, 5181, 5185, 5186, 5288, 5289, KOLAR: 210164107493, 7495, 7540, 7760, 7761, 7763, 7765, 7779, 7788,
7812, 7821, 7829, 7830, 7832, 7833, 7835, 7842, 7872, 7937, 7940, 7942, 7944, 7945, 7947, 7950, 7951, 7955, 7988, 8003,
230164200000, 0001, 0003, 0004, 0005, 0021, 0022, 0033, MALUR: 210135114629, 4631, 4688, 4710, 5127, 5130, 5134, 5135,
5140, 5143, 5150, 5159, 5166, 5177, 5178, 5198, 5202, 5203, 5205, 5235, 5250, 5252, 5253, 5262, 5263, 5267, 5269, 5272,
5287,5288, 5289, 5338, 5339, 5340, 5383, 5406, 5423, 5452, 5463, 5485, 5499., 5500, 5501, 5503, 5504, 5536, 230135200016,
0017,0020,0092, MULBAGAL: 210167108464, 8465, 8520, 8525, 8573, 8825, 8952, 8953, 8954, 8955, 8961, 8967, 8968, 8969,
8976,8978,8984,8990,8991,9000, 9003, 9017, 9021, 9022, 9025, 9028, 9046, 9051, 9052, 9054, 9056, 9058, 9063, 9071, 9073,
9074, 9075, 9081, 9084, 9097, 9098, 9149, 9243, 9244, 9250, 9251, 9321, 9329, 9371, 9377, 9379, 9414, 9447, RAMAMURTHY
NAGAR: 210149104359, 4366, 4432, 4433, 230149200002, 0003, 0006, 0024, 0032, 0037, SREENIVASAPUR: 210157107271,
7296, 7304, 7329, 7340, 7342, 7354, 7494, 7571, 230157200037, VEMAGAL: 210184104598, 4601, 4661, 4885, 4888, 4889,
4898,4905,4907,4910,4916,4962,4976,4979, 4981, 4986, 4987, 4989, 5028, 5090, 5112, 5114, 5128, 5135, 5148, 5163, 5206,
5222, 230184200002, BM ROAD RAMANAGARA; 210180106373, 6558, 6624, 6641, 6658, 6690, 6734, 6789, 6837, 6838, 6846,
6852, 6854, 6855, 6866, 6867, 6872, 6874, 6875, 6876, 6883, 6884, 6918, 6921, 6925, 6932, 6939, 6944, 7032, CHANNAPATNA:
210141113090, 3091, 3117, 3120, 3140, 3153, 3185,3229, 3384, 3463, 3464, 3466, 3477, 3576, 3643, HALAGURU: 2101
82104571, 4596, 4606, 4380, 4886, 4899, 4900, 4902, 4904, 4906, 4907, 4910, 4911, 4923, 4953, 4954, 4955, 4979, 4997, 4998,
5001,5119, 5120, 5126, 5133, 5139, 5140, 5151, 5179, 5180, 5181, 5182, 5197, 5223, 5226, 5227, 5275, 230182200011, 0012,
0016,0017, KM DODDI: 210155107189, 7234, 7245, 7246, 7247, 7257, 7258, 7278, 7289, 7305, 7306, 7313, 7318, 7451, 7459,
7461,7479,7513,7516,7517,7518, 7519, 7533, 7534, 230155200032, 0036, 0087, KANAKAPURA; 210185105577, 581, 5582,
5583, 5584, 5588, 5596, 5602, 5607, 5608, 5611, 5617, 5626, 5627, 5629, 5630, 5635, 5646, 5768, 5891, MADDUR:
210148107345, 7655, 7669, 7673, 7677, 7701, 7727, 7815, 7876, 7884, 7900, 7929, 7932, 7975, 7990, 8020, 8021, 8022, 8023,
8029,230148200046, 0047,0064,0101,0116, 0118, 0119, MAGADI: 210153108388, 8945, 8963, 8967, 9017, 9022, 9034, 9036,
9041,9045, 9049, 9060, 9067, 9074, 9114, 230153200115, 0116, 0119, 0128, 0138, 0174, 0175, 0176, 0180, 0183, MALAVALLY;
210147109628, 9645, 9662, 9683, 9693, 9729, 210147110018, 0019, 230147200004, MANDYA; 210181106080, 6081, 6594,
6597, 6599, 6600, 6616, 6634, 6652, 6662, 6680, 6687, 6695, 6830, 6839, 6840, 6858, 6863, 6871, 230181200001, 0002, 0067,
RAMNAGAR: 210142112223, 2271, 2273, 2347, 2353, 2395, 2437, 2822, 2920, 2921, 2931, 2950, 2951, 2952, 2967, 2993, 29%,
2998,3022,3074,3075,3094, 3126, 3143, 3149, 3150, 3152, 3153, 3156, 3181, 3182, 3409, 3429, 3430, 3442, 3466, 3469, 3471,
3472, 3475, 3479, 3480, 3482, 3484, 3485, 3492, 3493, 3499, 3501, 3506, 3507, 3509, 3511, 3517, 3518, 3531, 3551, 3557, 3615,
3616, 3644, 3812, 230142200011, 0022, 0033, , 0045, 0057, 0058, 0063, 0074, 0090, KORATAGERE: 210210103341, 3345, 3862,
3863,3873,3937,3939, 3965, 3966, 3967, 3968, 4102, 4111,4112,4113,4115,4116,4117,4121,4122,4123,4124,4127, 4135,
4137, 141, 4143, 4152, 4153, 4156, 4158, 4159, 4160, 4174, 4175, 4191, 4193, 4194, 4235, 4243, 4244, 4279, 4280,
230210200004, 0006, MADHUGIRL: 210211102207, 2208, 2317, 2508, 2509, 2546, 2551, 2555, 2557, 2562, 2565, 2573, 2574,
2643,2715,2732, 2768, 2769, 2771, 2772, 2774, 2775, 2779, 2788, 2790, 2791, 2795, 2799, 2818, 2830, 2835, 2838, 2839, 2842,
2859, 2861, 2862, 2865, 2866, 2869, 2870, 2878, 2882, PAVAGADA; 210212103051, 3068, 3565, 3618, 3620, 3621, 3630, 3633,
3640, 3645, 3646, 3661, 3698, 3699, 3700, 3729, 3735, , 3792, 3799, 3807, 3808, 3843, 4005, 4054, 4071, 4072, 4073, 4076,
4080,4083, 4084, 4091,4098,4109,4111,4116, 4155, 4161, 4178, 4185, 4186,4190, 4193, 4203, 4217, 4218, 4219, 4228, 4229,
4230,4231,4235, 4236, 4237, 4238, 4243, 4256, 4281, 4397, 4398, 4422, 4468, SIRA: 210217103112, 3426, 3431, 3432, 3486,
3507, 3554, 3583, 3595, 3596, 3681, 3715, 3717, 3721, 3735, 3737, 3738, 3740, 3743, 3744, 3745, 3750, 3756, 3771, 3773,
CHIKKANAYAKANAHALLI: 210221102058, 2059, 2064, 2167, 2176, 2185, 2188, 2223, 2224, 2226, 2235, 2245, 2295,
230221200018, GUBBI: 210215103098, 3126, 3143, 3155, 3173, 3294, 3295, 3296, 3301, 3302, 3312, 3313, 3314, 3332, 3334,
3335, 3339, 3345, 3346, 3347, 3348, 3352, 3358, 3363, 3378, 3402, 3427, 3430, 3431, 3432, 3438, 3443, 3444, 3446, HULIVAR:
210213101515, 1859, 1875, 1883, 1907, 1935, 1936, 194, 1945, 2045, 2053, 2059, 2060, 2061, 2066, 2070, 2074, 2080, 2081,
2089, 2090, 2094, 2100, 2101, 2103, 2104, 2116, 2117, 2138, SIRA GATE TUMKUR; 210218102898, 2899, 2915, 2916, 2918,
2919, 2925, 2926, 2928, 2954, 2955, 2956, 2957, 2958, 2967, 2968, 2972, 2973, 2974, 2988, 2989, 3028, 3169, 3173, 3174,
3175,3226,3228, TIPTUR: 210151108411, 8444, 8457, 8484, 8500, 8579, 8599, 8602, 8606, 8613, 8615, 8618, 8634, 8635, 8638,
8640, 8644, 8657, 8662, 8664, 8665, 8676, 8681, 8703, 8704, 8743, 8744, 8813, 230151200001, 0010, TURUVEKERE;
210214102420, 2442, 2443, 2444, 2445, 2447, 2461.

Persons wishing to participate in the above auction shall comply with the
following:- Interested Bidders should submitRs.25,000/-or 2% ofthereserve
price whichever is less (refundable to unsuccessful bidders) by way of DD
(Drawn on Yogakshemam Loans Ltd.) one day prior to the auction. Bidders should
carry valid ID card / PAN card. Formore detailsplease contact:0487 2320102
Authorised Officer,
Yogakshemam Loans Ltd.

2| Address of the registered | SFNo. 431G 2

office Arror Junction Arror Post
Alapuzha, Keralam - 688 534
3| URL of website Nil

4| Details of place where

Unit-l : KINFRA INDUSTRIAL
PARK, Menonpara Road,
Kanjikode, Palakkadu Circle,
Palakkad, Keralam-678621.
[Capacity : Approximately
5,000 metric tonnes (MT)]
Unit-1l : KINFRA, TECHNO
INDUSTRIAL PARK,
Kakkanchery, Chelammbra,
Calicut University (P.O),
Malappuram, Kerelam-573 635.
[Capacity : Approximately
5,000 metric tonnes (MT)]
Unit-Ill : 16/203/A, 16/217/A,
16/217/8; Near Keltron Road,
Aroor Alappuzha, Cherthala
Circle, Alappuzha,

Keralam - 688 534.
[Capacity: Approximately
5,000 metric tonnes (MT)]

majority of fixed assets
are located

The Company’s major revenue
is from Cold storage and
Warehousing Business.

5| Installed capacity of
main products / services

6 [ Quantity and value of

As per the Income Tax & Tax
Audit Returns filed , Turnover
from the Operation for the FY
2025-2026 is Rs.5.43Crs.
[Now CD is operative]

main products/ services
sold in last financial year

7 | Number of employees / 12

workmen

8| Further details including

Can be collected from the
office of the RP

M/s. SPP Insolvency
Professionals LLP, 2nd Floor,
CODISSIA, G.D. Naidu Towers,
Huzur Road,

Coimbatore - 641 018

IBBI Reg No. IBBI/IPE-0143/

last available financial
statements (with
schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process are
available at:

9 | Eligibility for resolution

IPA-1/2022-23/50033
Ph.no: +91-94888-10404/
+91 73730 52341
Mail to :
akscsltdcirp@gmail.com
/IPEadmin@sppgroups.com

applicants under section
25(2)(h) of the Code is
available at:

10| Last date for receipt of

24.11.2026 (Tuesday)

expression of interest

11| Date of issue of the provisional list of 04.12.2026
prospective resolution applicants (Friday)

12| Last date for submission of objections 09.12.2026
to the provisional list (Wednesday)

13| Date of issue of final list of prospective |19.12.2026
resolution applicants (Saturday)

14| Date of issue of information
memorandum, evaluation matrix and 24.12.2026
request for resolution plans to (Thursday)
prospective resolution applicants

15| Last date for submission of resolution 23.01.2027
plans (Saturday)

16| Process email id to

akscsltdcirp@gmail.com /

submit EOI IPEadmin@sppgroups.com

17| Details of corporate

The CD is registered under the
MSME category. [Reg no.
UDYAM-KL-01-0020727]

debtors registration
status as MSME

Place : Coimbatore
Date : 06.11.2026
M/s. SPP Insolvency Professionals LLP [IPE]
acting as RP of M/s. Aks Cold Storage Limited
IBBI Reg No. IBBI/IPE-0143/IPA-1/2022-23/50033
AFA No.: AA1/50033/02/300627/20098
valid up to 30.06.2027
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Bank of Baroda raises
MCLR by 5 to 20 bps

B

-

dm 3 asie
Bank of Bargda
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Mumbai: Bank of Baroda (BoB)
has decided to up its marginal
cost of funds-based lending
rate (MCLR) by 5 to 20 basis
points (bps) from November
12. The bank has increased the
MCLR the most (20 bps) in two
tenors — three months (from
8.3 per cent to 8.5 per cent)
and six months (from 8.5 per
cent to 8.7 per cent). The
one-month and one-year MCLR
have been upped by 5 bps
(from 7.95 per cent to 8 per
cent) and 10 bps (from 8.75
per cent to 8.85 per cent),
respectively. Overnight MCLR
remains unchanged at 7.85 per
cent. our BUREAU

10B unveils application for
digital rupee transactions

Chennai: Indian Overseas Bank

(IOB) has launched its Central
Bank Digital Currency
application (I0B digital rupee),
enabling customers to transact
conveniently using digital
rupee (eX) through a secure
and seamless digital payment
mobile application. “The IOB
digital rupee application
provides customers a secure
mobile application to maintain
digital rupee wallets and
perform instant peer-to-peer
and peer-to-merchant
transactions,” said I0B. The
app supports UPI
interoperability, providing an
additional digital payment
option alongside existing UPI
APPS. OURBUREAU

Gujarat Energy
PNG salesin
Morbi drop 90%
in last S months

—
Avinash Nair
Ahmedabad

Gujarat Energy’s piped nat-
ural gas sales to Morbi, In-
dia’s biggest ceramic cluster,
nosedived 90 per cent over
the past five months to 1 mil-
lion standard cubic metres
per day (mmscmd), from a
peak of 8.5 mmscmd during
the supply disruption
triggered by the Iran war, as
improving propane availabil-
ity prompted manufacturers
to switch back to the altern-
ative fuel.

“Before the [Iran] war,
Morbi volumes [in February]
were close to 2.5 mmscmd,
then we went up to 8.5
mmscmd and nowweareat 1
mmscmd,” a senior Gujarat
Energy official told investors
recently.

This sharp decline high-
lights the challenge facing
the city gas distributor in re-
taining industrial customers
as the economics of fuel
switching shifts in favour of
propane. The company is
now looking to strengthen
its long-term liquefied nat-
ural gas (LNG) sourcing
portfolio to offer more com-
petitive prices and win back
customers in the ceramic
hub.

Morbi volumes had aver-
aged 5.67 mmscmd in the
first quarter of FY27 before
moderating to around 3
mmscmd in the second
quarter. Before the disrup-
tion in February, the com-
pany’s supplies to the cluster
stood at 2.5 mmscmd.

Volumes  subsequently
rose from 0.4 mmscmd in
April to 8-8.5 mmscmd in
May and June as manufactur-
ers turned to natural gas
amid a shortage of propane.

However, propane sup-
plies have gradually im-
proved since July, with man-
ufacturers sourcing the fuel
from other countries, includ-
ing the US and Venezuela.

Gujarat Energy said that
against its current gas sup-
plies of around 1 mmscmd,
propane consumption in the
cluster was equivalent to 5.3-
5.4 mmscmd of gas.

CM
K

Rupee ends 5-day winning
streak, closes 93.92/dollar

NET EFFECT. W. Asia peace will cut risk premium in crude and support rupee: Experts

—
Our Bureau
Mumbai

The rupee closed a shade
weaker on Monday, ending a
five-day winning streak, as
state-run banks bought dol-
lars at the RBI’s behest amid
thin trading volumes. The
rupee closed at 93.92 per US
dollar (USD) against last Fri-
day’s close of 93.91. Intra-
day, it tested a high/ low of
93.69/94.11.

Dilip Parmar, Senior Re-
search Analyst, HDFC Secur-
ities, noted that the rupee re-
gistered a technical
retracement, snapping a five-
day winning streak amid
state-run banks’ dollar buy-
ing ahead of a market holi-
day. The intra-day correction
followed morning gains cata-

How rupee
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lysed by a soft dollar index,
resilient foreign institu-
tional inflows and weaker
crude oil pricing, he added.
Parmar said market parti-
cipants are now closely mon-
itoring Tuesday’s upcoming
US inflation data for fresh
directional cues. In the near
term, spot USD-INR will find

In the near term,
spot USD-INR
will find

key support

at 93.5 and
resistance at 94.3

key support at 93.5 and res-
istance at 94.3. Amit Pabari,
MD, CR Forex Advisors, ob-
served that any progress to-
wards peace in West Asia will
reduce the risk premium in
crude oil and provide further
support to the rupee.

FOREIGN CAPITAL

Further, the return of foreign
capital is another important
support for the rupee, as
fresh equity investments
create demand for the Indian

SFBs want RBI to relax norm
on loan portfolio composition

|
K Ram Kumar
Mumbai

Small finance banks (SFBs)
want the Reserve Bank of In-
dia (RBI) to relax a key regu-
latory prescription that re-
quires at least 50 per cent of
their loan portfolio to com-
prise loans of up to 325 lakh.

These niche banks have
urged the RBI to loosen
rules, either by bringing
down the aforementioned 50
per cent criteria to about 40
per cent or by doubling the
loan limit criteria to 50
lakh.

This request comes in the
backdrop of the country’s
nominal GDP tripling from
about %107 lakh crore in
FY15, when the RBI first is-
sued guidelines for licensing
of SFBs (in November 2014)
to about 331 lakh crore in
FY25.

Moreovet, in sync with the
rise in the nominal GDP, the

ping up the focus on non-mi-
crofinance loans as part of
their portfolio diversifica-
tion strategy.

PSL LIMIT
In this regard, SFB chiefs un-
derscored that the central
bank had been receptive to
their requests for regulatory
changes, in line with the
growing credit needs of the
economy.

They cited the example of
the central bank relaxing the
priority sector lending (PSL)

April 1,2025, in order to give
them more room to extend
larger ticket, non-PSL loans.
Notably, in its 2014
guidelines for the licensing
of SFBs, the Reserve Bank
stated that after the initial
stabilisation period of five
years and after a review, it
might liberalise the scope of
activities of these banks.

SAVINGS AVENUE

SFBs provide formal saving
avenues to the unserved and
underserved sections of the
population and supply credit
to small business units, small
and marginal farmers, micro
and small industries and
other unorganised sector en-
tities through high techno-
logy and low-cost
operations.

As of March 2025-end, 11
SFBs were in operation in
the country with 7,403
branches. Collectively, these
banks had deposits and loans
and advances aggregating

currency. Pabari said: “The
overall outlook for the rupee
remains positive, supported
by lower crude prices, im-
proving foreign flows and
hopes of de-escalation in
West Asia. With USD/INR
breaking below the 94.00
mark, the probability of fur-
ther rupee appreciation to-
wards 93.50 and 93.00 has
increased.”

Madan Sabnavis, Chief
Economist, Bank of Baroda,
said lower crude price is
good for the trade balance
and currency, which is why
the rupee will show signs of
appreciation in the next few
days. As long as oil is down,
the rupee will gain notwith-
standing the strength of the

‘RBI’s $239 b forward dollar position to
limit rupee’s gain despite FPI inflows’

—
Press Trust of India
Mumbai

The Reserve Bank of India’s
net short position of $239
billion in the forward market
is likely to limit the rupee’s
appreciation despite a recov-
ery in foreign portfolio in-
vestor (FPI) inflows, accord-
ingtoareport.

BUY-SELL SWAPS
The Reserve Bank of India’s
(RBI) forward book stood at
anet dollar short position of
$239 billion as of September
2026, reflecting its commit-
ment to provide dollars
when buy-sell swaps mature.
This will require the central
bank to accumulate dollars
as capital inflows improve,
limiting the rupee’s appreci-
ation, said IDFC First Bank’s
Economic Research report.
Around $40 billion of the

within a year, $56 billion in
one to three years and the re-
maining $143 billion in three
to five years. The longer-dur-
ation positions are largely
linked to the FCNR (B)
scheme, it added.

“The large negative for-
ward book implies that the
RBI will need to accumulate
dollars in order to meet the
commitments when these
buy-sell ~swaps mature.
Hence, any improvement in
capital inflows will be ab-
sorbed by the RBI, limiting
the downward move in USD/
INR,” said the report.

RBI’S FOCUS

The large forward position
also limits the RBI’s ability to
sell dollars in the spot mar-
ket, as its capacity to sterilise
such sales through addi-
tional buy-sell swaps is con-
strained. The central bank’s
focus over the next few years

forward book. The report
said the rupee could see
near-term appreciation if
US-Iran tensions ease fur-
ther and American Al stocks
correct. A pick-up in FPI in-
flows in November also im-
proved investor sentiment
towards India. However,
competition from the US for
global capital and elevated
US Treasury yields may limit
sustained gains in the do-
mestic currency.

IDFC First Bank expects
the rupee to trade at 92-94
per US dollar by December
2026, weaken to 94-95 by
March 2027 and touch 96 by
June 2027. Highlighting
pressure on India’s external
balances, the report said the
balance of payments is track-
ing a surplus of $65 billion in
the first half of FY27. How-
ever, without RBI’'s swap
windows, the underlying
BoP deficit would have been

dollar in the near term. short position matures  willbetograduallyreduceits  $85billion.
-~
T G Z7 COCHIN INTERNATIONAL AIRPORT LIMITED
Eo% Government of Keralam
Published Tenders from  05-11-2026 to  08-11-2026 CIALELEAS:  TENDER NOTICE 1071172026

Department of Printing
Tender ID: 2026_DPR_886176_1 * Director of Printing * Re-
E tender for the supply of Single Wire book stitching mac *
Closing Date: 19-Nov-2026 * PAC: Rs800000

Tender ID: 2026 _DPR 885947 1 * Director of Printing * Re-
E tender for the supply of Laminating Machine * Closing
Date: 18-Nov-2026 * PAC: Rs1000000

Visit https://etenders.kerala.gov.in for more details.

R0.No0:05-08/Nov/2026/PRD/(N)7

Malahar Regional Co-operative
Milk Producers’ Union Ltd.

- ® Central Products Dairy, Naduvattom, North Beypore
l Kozhikode-673 015, Phone: 0495-2414117
ml ma Email:cpdkkd@malabarmilma.coop
CPD/PURCHASE/CONSUMABLES/2026-27

Re E-TENDER NOTICE

Tenders are invited from eligible bidders for the following work

Start |Closing Date &| Source & Submission
Date | Opening Date| of Bid documents

O

09-11-2026

ltem

Supplying artwork printed

0TS metal cans for packing

gulab Jamun(2509&500g),
olden Milk(180ml) and Palada

Pradhaman (180g) as Single- |10/11/ 23/11/2026

time purchase against one

purchase order each

E-tender ID-
2026_KCMMF_880576_2
The bids can be submitted online through Kerala Government e-portal

www.etenders.kerala.gov.in. For more details, contact Ph-7902257360.
Ancillary Unit Head (i/c)

www.etenders.kerala.gov.in

(tems specifications
026 & and terms and

24/11/2026 | conditions are available
on this website)

Sealed item-rate tenders are invited from reputed Electrical Contractors with
Valid ‘A’ grade electrical contract license issued by the Kerala State
Electrical Inspectorate for the below mentioned work at Cochin International
Airport, Nedumbassery. The cost of the tender document s Rs. 2000/- + GST.

Sl. Estimated | EMD | Completion
No, Name of Work Amount (Rs)| (Rs) | Period
Supply, Installation, Testing and
Commissioning of Electrical Rs.65.53 |Rs.1.25
11 system for Pressure Fed Fire Lakhs Lakhs | 04 months
Fighting System at CIAL

Interested firms shall have to submit their application for prequalification,
along with all relevant supporting documents as specified on the website, to
the Office of the Managing Director, Cochin International Airport Ltd.,
Nedumbassery on or before 18/11/2026. visit our website:
http://www.cial.aero/tenders for more details including eligibility.

Sd/- MANAGING DIRECTOR

RELEVANT PARTICULARS

FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR M/s. AKS COLD STORAGE LIMITED
OPERATING IN THE COLD STORAGE AND
WAREHOUSING INDUSTRY IN PALAKKAD,
MALAPPURAM & ALAPPUZHA DISTRICT
(Under Regulation 36A(1) of the Insolvency and

Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

—_

Name of the corporate
debtor along with PAN &
CIN / LLP No.

M/s. AKS COLD STORAGE
LIMITED

PAN : AAICS6469C

CIN: U63022KL2003PLC0O15881

appetite for large-ticket limit for SFBs from 75 per  %3,15,401 crore and
loans in the economy is also  cent of their portfolio to 60  %2,72,481 crore, respect-
going up, amid SFBs step- per cent with effect from ively.
<>Chola CHOLAMANDALAM INVESTMENT AND (%
Enter a better life murugappa

FINANCE COMPANY LIMITED

CIN: L65993TN1978PLC007576

Registered Office : “Chola Crest’, C54 - C55, Super B-4 Thiru-Vi-Ka Industrial Estate, Guindy ,Chennai -600032.
Phone number: 044-40907172; Email: investors@chola.murugappa.com; Website: www.cholamandalam.com

e-voting process (‘remote e- voting”).

NOTICE TO MEMBERS

NOTICE is hereby given pursuant to Section 110 and Section 108 of the Companies Act, 2013 (“the Act”) read with Rules 20 and 22
of the Companies (Management and Administration) Rules 2014 (‘Rules”), General Circular Nos. 14/2020 dated 8 April, 2020 and
17/2020 dated 13 April, 2020, and subsequent circulars issued in this regard, the latest being General Circular No. 03/2025 dated
22 September, 2025, issued by the Ministry of Corporate Affairs (MCA Circulars’), and Regulation 44 of the Securities Exchange
Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015 (“Listing Regulations”), Secretarial Standard
on General Meetings (‘SS-2') issued by the Institute of Company Secretaries of India and other applicable laws, rules, and
regulations (including any statutory modification(s) or re-enactment(s) thereof for the time being in force and as amended from
time to time), that the Company has completed the despatch of Notice of Postal Ballot (“Notice”) on Monday, 9 November, 2026
through electronic mode to the Members of the Company whose email addresses are registered with the Depository Participant /
Company / Registrar and Share Transfer Agent (‘RTA”) i.e., KFIN Technologies Limited (KFIN) as on 30 October, 2026 (“Cut-off
Date”) seeking consent of the Members of the Company on the resolution as set out in the Notice through remote

Notice containing the process and manner of remote e-voting is available on the Company’s website www.cholamandalam.com,
on the websites of the stock exchanges www.bseindia.com and www.nseindia.com and on the website of National Securities
Depository Limited (NSDL) http://www.evoting.nsdl.com.

website of the Company.

fairand transparent manner.

Chennai

9 November, 2026

1. Members whose names appear in the register of Members/list of beneficial owners as on the Cut-off date only would
be considered for the purpose of remote e-voting. A person who is not a Member as on the Cut-off
date should treat this Notice for information purpose only. The voting rights of the Members shall be in
proportion to their shares in the paid-up equity share capital of the Company as on the Cut-off date.

2. Manner of registering /updating email addresses:

Members of the Company as on the Cut-off date (including those members who have not received the Notice due to non-

registration of their email addresses with the Company/RTA/Depositories) are entitled to avail the facility to cast their vote

through remote e-voting. The manner of registering/updating email addresses is given below:

i. In case shares are held in physical mode, please provide folio no., name of the shareholder, scanned copy of the
share certificate (front and back), self-attested scanned copy of PAN and Aadhaar along with Form ISR-1 for updation
of KYC details by e-mail to investors@chola.murugappa.com.

ii. Incase shares are held in demat mode, please provide DP ID-CL ID (16 digit DPID+CLID or 16 digit beneficiary D),
name, client master or copy of consolidated account statement, self-attested scanned copy of PAN and Aadhaar to
investors@chola.murugappa.com. If you are an Individual shareholder holding securities in demat mode, you are
requested to refer to the login method explained in the Notice i.e., Login method for e-voting for individual shareholders
holding securities in demat mode.

jii. Alternatively, Members may send a request to evoting@nsdl.com for procuring user ID and password
for e-voting by providing above mentioned documents.

iv. In terms of SEBI circular dated 9 December, 2020 on ‘E-voting facility provided by Listed Companies’, individual
shareholders holding securities in demat mode are allowed to vote through their demat account maintained with
depositories and depository participants. Members are advised to update their mobile number and email ID
intheir demat accountsin order to access e-voting facility.

3. Manner of casting vote through remote e-voting: Upon successful registration of their e-mail addresses in the manner

prescribed above, Members will receive the login credentials for remote e-voting through e-mail. The detailed
instructions for casting votes through the remote e-voting facility are provided in the Notice are also available on the

4. The remote e-voting period will commence on Tuesday, 10 November, 2026 at 9:00 a.m. (IST) and ends on
Wednesday, 9 December, 2026 at 5:00 p.m. (IST). The remote e-voting facility will be provided by NSDL thereafter
and voting will not be allowed beyond the said date and time.

5. Once a Member has cast his/her vote on a resolution such vote shall be final and the Member shall not be permitted to
modify the vote or vote again thereafter.

6. Mr. R Sridharan, (ICSI Membership FCS No. 4775 - CP N0.3239) of M/s. R Sridharan & Associates, Company
Secretaries has been appointed as the scrutiniser for conducting the postal ballot through remote e-voting process, ina

7. The resolution, if passed with requisite majority, shall be deemed to have been passed on Wednesday,

9 December, 2026 being the last date for e-voting. The results of the e-voting will be declared on or before Friday,

11 December, 2026 and will be displayed on the Company’s website www.cholamandalam.com and the website of

NSDL https:/levoting.nsdl.com. The results will simultaneously be communicated to the Stock Exchanges and will

also be displayed at the registered office of the Company.

8. Incase of any query, clarification(s) or grievance(s) relating to e-voting, Members may refer Frequently Asked Questions

(FAQs) and E-voting user manual available at the Downloads section of NSDL at https://evoting.nsdl.com or send

email at investors@chola.murugappa.com or contact Ms. Pallavi Mhatre, Deputy Vice President, National Securities

Depository Limited, T301, 3 rd Floor, Naman Chambers, G Block, Plot No- C-32, Bandra Kurla Complex, Bandra East,
Mumbai- 400051 or at the email ID evoting@nsdl.co.in or call NSDL at 022 4886 7000 for any further clarifications.

For Cholamandalam Investment and Finance Company Limistg;i

By order of the Board

P. Sujatha
Company Secretary

YOGAKSHEMAM LOANS LIMITED

3rd Floor, Ottappath Tower, Aswini Junction, Thiruvambady
P. 0., Thrissur, Kerala, 680022.

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general, are hereby notified that public
auction of the gold ornaments of pledged in the below accounts is proposed to be
conducted at the following brancheson 30.11.2026 from 10 a.m. onwards. We
are auctioning gold ornaments of defaulted customers who have failed to
make payment of his/her loan amount despite being notified by registered
letters. Unauctioned items shall be auctioned on any other days without
further notice. Changes in venue or date (if any) will be displayed at auction centre
and onwebsite withoutany further notice. ListofPledges:

BOMMANAHALLI: 210228100316, 0396, 0717, 0746, 0758, 0759, 0766, 0772, 0776, 0777, 0782, 0785, 0786, 0791, 0793, 0794,
0802, 0843, HAROHALLI: 210202102636, 2639, 2801, 2857, 2914, 2963, 2964, 2970, 2973, 2980, 2987, 2990, 2993, 2999, 3000,
3003, 3004, 3007, 3050, HONGASANDRA: 210159107258, 7260, 7262, 7331, 7332, 7334, 7335, 7336, 7338, 7339, 7340, 7342,
7373,7715,7872,7875,7929,7930, 7937, 7939, 8039, 8072, 8205, 8206, HORAMAVU: 210156104367, 4369, 4370, 4371, 4387,
4393, 4405, 4409, 4410, 4428, 4534, 4553, 4559, 4569, 4589, 4595, 4604, 230156200008, HOSA ROAD: 210145106633, 6684,
6704,6707,6750,6961,7024, 7025, 7033, 7056, 7058, 7098, 7101, 7102, 7120, 7130, 7143, 7158, 7182,7209,7296,7299, 7301,
7302, 7303, 7304, 7306, J P NAGAR: 210119110529, 0530, 0554, 0567, 0952, 1132, 230119200008, K G HALLI: 210150106655,
6661,6722,7069,7087,7098,7101,7120,7123,7142,7189,7190,7196, 7199, 7348, 7378, 7386, 7456, 7465, 7474, 7491, 7616,
KAMMANAHALLL: 210118112080, 2108, 2118, 2133, 2147, 2188, 2190, 2207, 2288, 2412, 2420, 2422, 2425, 2428, 2444, 2459,
2471, 2473, 2474, 2475, 2480, 2483, 2486, 2491, 2492, 2496, 2497, 2498, 2499, 2500, 2504, 2507, 2511, 2607, THILAK NAGAR:
210205102214, 2230, 2231, 2233, 2236, 2241, 2242, 2247, WILSON GARDEN: 210132107037, 7099, 7100, 7102, 7103, 7330,
7331,7333,7334,7336,7357,7358, 7359, 7369, 7385, 7386, 7398, 7459, 7463, 7543, 7555, 7573, 7574, 7578, 7579, 7589, 7606,
7666, CHIKKABANAVARA: 210127108002, 8003, 8216, 8234, 8238, 8249, 8251, 8260, 8261, 8266, 8291, 8299, 8383, 8409, ,
8416, 8421, 8422, 8430, 8431, 8460, 8463, 8464, DODDABOMMASANDRA: 210133107333, 7577, 7602, 7754, 7756, 7771, 7718,
7788, 7797, 7809, 7810, 7872, HESARAGHATTA: 210165107679, 7699, 7705, 7718, 7719, 7733, 7734, 7739, 7746, 7747, 7748,
7749,7750,7151,7758,7767,7768, 7770,7771,7776,7771,7780,7783,7791,7792, 7797, 7803, 7806, 7814, 7853, 7899, 7910,
7911,7980, 7981, 7982, 8013, 8078, 8079, MATHIKERE: 210114109962, 9976, 210114110002, 0120, 0121, 0130, 0136, 0149,
0150, 0153, 0154, 0155, 0167, 0175, 0178, 0179, 0204, 0209, 0215, 30114200030, 0031, 0032, 0033, NELAMANGALA:
210140107999, 8015, 8016, 8019, 8030, 8034, 8037, 8047, 8050, 8055, 8226, PEENIYA; 210134111158, 1159, 1394, 1468, 1473,
1481,1482,1483,1497,1499, 1518, 1527, 1538, 1550, 1561, 1565, 1574, 1576, 1577, 1739, 1790, 1791, 1794, 1808, 1809, 1816,
1821,1831, 1832, 1855, 1857, 1918, RT NAGAR: 210111111992, 2017, 2018, 2020, 2046, 2265, 2272, 2273, 2274, 2276, 2271,
2290,2291,2296, 2306, 2307, 2308, 2342, 2344, 2347, 2350, 2351, 2353, 2384, 2385, 2390, 2395, 2397, 2406, 2408, 2409, 2563,
2578, 2579, 2599, 2618, 2647, 2649, 2671, 2709, SUNKADAKATTE: 210115113546, 3885, 3886, 3899, 3912, 3925, 3927, 3937,
3952, 3953, 3967, 3971, 3986, 3994, 4103, 4121, 4129, 4149, T DASARAHALLL: 210121109028, 9355, 9370, 9404, 9408, 9416,
9430, 9438, 9445, 9480, 9539, 9559, 9561, 9563, 9564, 9566, 9567, 9569, 9576, 9580, 9594, 9601, 9624, 9626, 9628, 9630,
230121200079, YELAHANKA: 210139104405, 4407, 4411, 4457, 4468, 4632, 4642, 4646, 4657, 4662, 4663, 4716, 4788,
CHANNARAYAPATNA: 210161109746, 9751, 9761, 9781, 9783, 9787, 9791, 9802, 9806, 9814, 9825, 9889, 9927, 9928, 9942,
9946, 9960, 9967, 9970, 9978, 9983, 9987, 9988, 9989, 9992, KUNIGAL: 210152107404, 7491, 7496, 7606, 7639, 7646, 7693,
7712,7729,7738,7754,7758,7906,7929,7931,7933,7981, 7995, 8044, BANGARPET: 210186103949, 4185, 4186, 4187, 4191,
4192,4201,4204,4205,4207,4208, 4215,4216,4217,4219,4222, 4223, 4224, 4232, 4237, 4243, 4266, 4267, 4268, 4282, 4406,
4408, 4434, 4444, 4483,4490, CHINTAMANI: 210146115508, 5513, 5517, 5520, 5521, 5525, 5536, 5539, 5540, 5541, 5546, 5548,
5550, 5553, 5554, 5555, 5558, 5564, 5565, 5572, 5577, 5580, 5586, 5587, 5592, 5594, 5595, 5596, 5599, 5603, 5604, 5605, 5608,

5609,5610,5611,5616,5618, 5619, 5626, 5630, 5632, 5633, 5635, 5636, 5637, 5640, 5641, 5644, 5646, 5652, 5653, 5656, 5659,
5660, 5665, 5666, 5671, 5673, 5674, 5677, 5688, 5689, 5691, 5692, 5697, 5700, 5701, 5703, 5704, 5705, 5706, 5707, 5708, 5709,
5710,5713,5714,5715,5716,5718, 5721,5723, 5724, 5728, 5737, 5740, 5741, 5742, 5743, 5750, 5751, 5757, 5763, 5830, 5929,
5986,, 6039, 6062, 6163, 6184, 6231, 6252, 6383, 230146200038, 0054, 0078, 0094, 0095, DODDABALLAPUR: 210143105731,
5766, 5770, 5771, 5942, 5943, 5947, 5957, 5966, 5967, 5978, 5979, 6000, 6013, 6014, 6015, 6085, 6102, 6108, 230143200002,
0010, 0015, 0019, 0022, 0024, 0028, 0029, 0035, 0039, 0040, 0043, 0049, GAURIBIDANUR: 210144107190, 7525, 7547, 7548,
7549,7554,7558, 7563, 7564, 7579, 7580, 7581, 7589, 7590, 7591, 7592, 7593, 7594, 7595, 7598, 7601, 7606, 7615, 7623, 7626,
7638, 7648, 7654, 7656, 7657, 7659, 7665, 7790, 7792, 7793, 7796, 7847, 7872, 230144200028, 0037, 0038, HOSAKOTE:
210128114249, 4270, 4317, 4318, 4319, 4728, 4749, 4750, 4751, 4752, 4755, 4756, 4757, 4758, 4759, 4760, 4784, 4785, 4817,
4824, 4830, 4847, 4849, 4886, 4839, 4896, 5035, 5036, 5037, 5047, 5048, 5069, 5070, 5071, 5093, 5102, 5103, 5109, 5131, 5132,
5133,5134,5135,5136, 5181, 5185, 5186, 5288, 5289, KOLAR: 210164107493, 7495, 7540, 7760, 7761, 7763, 7765, 7779, 7788,
7812, 7821, 7829, 7830, 7832, 7833, 7835, 7842, 7872, 7937, 7940, 7942, 7944, 7945, 7947, 7950, 7951, 7955, 7988, 8003,
230164200000, 0001, 0003, 0004, 0005, 0021, 0022, 0033, MALUR: 210135114629, 4631, 4688, 4710, 5127, 5130, 5134, 5135,
5140, 5143, 5150, 5159, 5166, 5177, 5178, 5198, 5202, 5203, 5205, 5235, 5250, 5252, 5253, 5262, 5263, 5267, 5269, 5272,
5287,5288, 5289, 5338, 5339, 5340, 5383, 5406, 5423, 5452, 5463, 5485, 5499., 5500, 5501, 5503, 5504, 5536, 230135200016,
0017,0020,0092, MULBAGAL: 210167108464, 8465, 8520, 8525, 8573, 8825, 8952, 8953, 8954, 8955, 8961, 8967, 8968, 8969,
8976,8978,8984,8990,8991,9000, 9003, 9017, 9021, 9022, 9025, 9028, 9046, 9051, 9052, 9054, 9056, 9058, 9063, 9071, 9073,
9074, 9075, 9081, 9084, 9097, 9098, 9149, 9243, 9244, 9250, 9251, 9321, 9329, 9371, 9377, 9379, 9414, 9447, RAMAMURTHY
NAGAR: 210149104359, 4366, 4432, 4433, 230149200002, 0003, 0006, 0024, 0032, 0037, SREENIVASAPUR: 210157107271,
7296, 7304, 7329, 7340, 7342, 7354, 7494, 7571, 230157200037, VEMAGAL: 210184104598, 4601, 4661, 4885, 4888, 4889,
4898,4905,4907,4910,4916,4962,4976,4979, 4981, 4986, 4987, 4989, 5028, 5090, 5112, 5114, 5128, 5135, 5148, 5163, 5206,
5222, 230184200002, BM ROAD RAMANAGARA; 210180106373, 6558, 6624, 6641, 6658, 6690, 6734, 6789, 6837, 6838, 6846,
6852, 6854, 6855, 6866, 6867, 6872, 6874, 6875, 6876, 6883, 6884, 6918, 6921, 6925, 6932, 6939, 6944, 7032, CHANNAPATNA:
210141113090, 3091, 3117, 3120, 3140, 3153, 3185,3229, 3384, 3463, 3464, 3466, 3477, 3576, 3643, HALAGURU: 2101
82104571, 4596, 4606, 4380, 4886, 4899, 4900, 4902, 4904, 4906, 4907, 4910, 4911, 4923, 4953, 4954, 4955, 4979, 4997, 4998,
5001,5119, 5120, 5126, 5133, 5139, 5140, 5151, 5179, 5180, 5181, 5182, 5197, 5223, 5226, 5227, 5275, 230182200011, 0012,
0016,0017, KM DODDI: 210155107189, 7234, 7245, 7246, 7247, 7257, 7258, 7278, 7289, 7305, 7306, 7313, 7318, 7451, 7459,
7461,7479,7513,7516,7517,7518, 7519, 7533, 7534, 230155200032, 0036, 0087, KANAKAPURA; 210185105577, 581, 5582,
5583, 5584, 5588, 5596, 5602, 5607, 5608, 5611, 5617, 5626, 5627, 5629, 5630, 5635, 5646, 5768, 5891, MADDUR:
210148107345, 7655, 7669, 7673, 7677, 7701, 7727, 7815, 7876, 7884, 7900, 7929, 7932, 7975, 7990, 8020, 8021, 8022, 8023,
8029,230148200046, 0047,0064,0101,0116, 0118, 0119, MAGADI: 210153108388, 8945, 8963, 8967, 9017, 9022, 9034, 9036,
9041,9045, 9049, 9060, 9067, 9074, 9114, 230153200115, 0116, 0119, 0128, 0138, 0174, 0175, 0176, 0180, 0183, MALAVALLY;
210147109628, 9645, 9662, 9683, 9693, 9729, 210147110018, 0019, 230147200004, MANDYA; 210181106080, 6081, 6594,
6597, 6599, 6600, 6616, 6634, 6652, 6662, 6680, 6687, 6695, 6830, 6839, 6840, 6858, 6863, 6871, 230181200001, 0002, 0067,
RAMNAGAR: 210142112223, 2271, 2273, 2347, 2353, 2395, 2437, 2822, 2920, 2921, 2931, 2950, 2951, 2952, 2967, 2993, 29%,
2998,3022,3074,3075,3094, 3126, 3143, 3149, 3150, 3152, 3153, 3156, 3181, 3182, 3409, 3429, 3430, 3442, 3466, 3469, 3471,
3472, 3475, 3479, 3480, 3482, 3484, 3485, 3492, 3493, 3499, 3501, 3506, 3507, 3509, 3511, 3517, 3518, 3531, 3551, 3557, 3615,
3616, 3644, 3812, 230142200011, 0022, 0033, , 0045, 0057, 0058, 0063, 0074, 0090, KORATAGERE: 210210103341, 3345, 3862,
3863,3873,3937,3939, 3965, 3966, 3967, 3968, 4102, 4111,4112,4113,4115,4116,4117,4121,4122,4123,4124,4127, 4135,
4137, 141, 4143, 4152, 4153, 4156, 4158, 4159, 4160, 4174, 4175, 4191, 4193, 4194, 4235, 4243, 4244, 4279, 4280,
230210200004, 0006, MADHUGIRL: 210211102207, 2208, 2317, 2508, 2509, 2546, 2551, 2555, 2557, 2562, 2565, 2573, 2574,
2643,2715,2732, 2768, 2769, 2771, 2772, 2774, 2775, 2779, 2788, 2790, 2791, 2795, 2799, 2818, 2830, 2835, 2838, 2839, 2842,
2859, 2861, 2862, 2865, 2866, 2869, 2870, 2878, 2882, PAVAGADA; 210212103051, 3068, 3565, 3618, 3620, 3621, 3630, 3633,
3640, 3645, 3646, 3661, 3698, 3699, 3700, 3729, 3735, , 3792, 3799, 3807, 3808, 3843, 4005, 4054, 4071, 4072, 4073, 4076,
4080,4083, 4084, 4091,4098,4109,4111,4116, 4155, 4161, 4178, 4185, 4186,4190, 4193, 4203, 4217, 4218, 4219, 4228, 4229,
4230,4231,4235, 4236, 4237, 4238, 4243, 4256, 4281, 4397, 4398, 4422, 4468, SIRA: 210217103112, 3426, 3431, 3432, 3486,
3507, 3554, 3583, 3595, 3596, 3681, 3715, 3717, 3721, 3735, 3737, 3738, 3740, 3743, 3744, 3745, 3750, 3756, 3771, 3773,
CHIKKANAYAKANAHALLI: 210221102058, 2059, 2064, 2167, 2176, 2185, 2188, 2223, 2224, 2226, 2235, 2245, 2295,
230221200018, GUBBI: 210215103098, 3126, 3143, 3155, 3173, 3294, 3295, 3296, 3301, 3302, 3312, 3313, 3314, 3332, 3334,
3335, 3339, 3345, 3346, 3347, 3348, 3352, 3358, 3363, 3378, 3402, 3427, 3430, 3431, 3432, 3438, 3443, 3444, 3446, HULIVAR:
210213101515, 1859, 1875, 1883, 1907, 1935, 1936, 194, 1945, 2045, 2053, 2059, 2060, 2061, 2066, 2070, 2074, 2080, 2081,
2089, 2090, 2094, 2100, 2101, 2103, 2104, 2116, 2117, 2138, SIRA GATE TUMKUR; 210218102898, 2899, 2915, 2916, 2918,
2919, 2925, 2926, 2928, 2954, 2955, 2956, 2957, 2958, 2967, 2968, 2972, 2973, 2974, 2988, 2989, 3028, 3169, 3173, 3174,
3175,3226,3228, TIPTUR: 210151108411, 8444, 8457, 8484, 8500, 8579, 8599, 8602, 8606, 8613, 8615, 8618, 8634, 8635, 8638,
8640, 8644, 8657, 8662, 8664, 8665, 8676, 8681, 8703, 8704, 8743, 8744, 8813, 230151200001, 0010, TURUVEKERE;
210214102420, 2442, 2443, 2444, 2445, 2447, 2461.

Persons wishing to participate in the above auction shall comply with the
following:- Interested Bidders should submitRs.25,000/-or 2% ofthereserve
price whichever is less (refundable to unsuccessful bidders) by way of DD
(Drawn on Yogakshemam Loans Ltd.) one day prior to the auction. Bidders should
carry valid ID card / PAN card. Formore detailsplease contact:0487 2320102
Authorised Officer,
Yogakshemam Loans Ltd.

2| Address of the registered | SFNo. 431G 2

office Arror Junction Arror Post
Alapuzha, Keralam - 688 534
3| URL of website Nil

4| Details of place where

Unit-l : KINFRA INDUSTRIAL
PARK, Menonpara Road,
Kanjikode, Palakkadu Circle,
Palakkad, Keralam-678621.
[Capacity : Approximately
5,000 metric tonnes (MT)]
Unit-1l : KINFRA, TECHNO
INDUSTRIAL PARK,
Kakkanchery, Chelammbra,
Calicut University (P.O),
Malappuram, Kerelam-573 635.
[Capacity : Approximately
5,000 metric tonnes (MT)]
Unit-Ill : 16/203/A, 16/217/A,
16/217/8; Near Keltron Road,
Aroor Alappuzha, Cherthala
Circle, Alappuzha,

Keralam - 688 534.
[Capacity: Approximately
5,000 metric tonnes (MT)]

majority of fixed assets
are located

The Company’s major revenue
is from Cold storage and
Warehousing Business.

5| Installed capacity of
main products / services

6 [ Quantity and value of

As per the Income Tax & Tax
Audit Returns filed , Turnover
from the Operation for the FY
2025-2026 is Rs.5.43Crs.
[Now CD is operative]

main products/ services
sold in last financial year

7 | Number of employees / 12

workmen

8| Further details including

Can be collected from the
office of the RP

M/s. SPP Insolvency
Professionals LLP, 2nd Floor,
CODISSIA, G.D. Naidu Towers,
Huzur Road,

Coimbatore - 641 018

IBBI Reg No. IBBI/IPE-0143/

last available financial
statements (with
schedules) of two years,
lists of creditors, relevant
dates for subsequent
events of the process are
available at:

9 | Eligibility for resolution

IPA-1/2022-23/50033
Ph.no: +91-94888-10404/
+91 73730 52341
Mail to :
akscsltdcirp@gmail.com
/IPEadmin@sppgroups.com

applicants under section
25(2)(h) of the Code is
available at:

10| Last date for receipt of

24.11.2026 (Tuesday)

expression of interest

11| Date of issue of the provisional list of 04.12.2026
prospective resolution applicants (Friday)

12| Last date for submission of objections 09.12.2026
to the provisional list (Wednesday)

13| Date of issue of final list of prospective |19.12.2026
resolution applicants (Saturday)

14| Date of issue of information
memorandum, evaluation matrix and 24.12.2026
request for resolution plans to (Thursday)
prospective resolution applicants

15| Last date for submission of resolution 23.01.2027
plans (Saturday)

16| Process email id to

akscsltdcirp@gmail.com /

submit EOI IPEadmin@sppgroups.com

17| Details of corporate

The CD is registered under the
MSME category. [Reg no.
UDYAM-KL-01-0020727]

debtors registration
status as MSME

Place : Coimbatore
Date : 06.11.2026
M/s. SPP Insolvency Professionals LLP [IPE]
acting as RP of M/s. Aks Cold Storage Limited
IBBI Reg No. IBBI/IPE-0143/IPA-1/2022-23/50033
AFA No.: AA1/50033/02/300627/20098
valid up to 30.06.2027

A BM-BME
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